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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL

BENCH, NEW DELHI

IN APPLICATIoN No. 15 ot zon

M/s Focus Energy Limited Petitioner(S)

Versus

State Environment Impact Assessment

Authority, HarYana and Others

Respondents

Reply of Member Secretary State Environment ImPact

Assessment Authority, Haryana on behalf of respondent no' 1

&2.

I)REI,IMINAR TI,Y SUBMISSIONS:

1. That in instant appeal, appellant has been filed against the order

dated 01.05.2023 passed by answering respondent directing the

appellant herein to deposit Rs. 1261 lakh as penalty and

environment damage compensation cost for the violation of the

provisions of EIA Notification dated 14'09'2006 (emanating from

Environment (Protection) Act, 1986'

2. That before proceeding further, it is appropriate to mention here

that appellant has submitted all the facts in distorted manner to

mislead this Hon,ble Tribunal. Rather, the true facts of the Present

case are that the appellant initially applied for Environment

Clearance on 27.04.20-1'8 under violation notification dated

1,4.03.2017 along with Form 1, 1A and conceptual plan showing
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AssBs

total buildup area of 70405.82 sq. mtr' for institutional "office

building project'' at Plot No. 6, Sector 32, Gurugram, Haryana'

3. That the case was appraised by State Expert Appraisal Committee

(herein after referred to as SEAC) i'e' Respondent No' 02; and'

after unanimous decision regarding violation being committed by

appellant, the Terms of Reference (ToR) for preparation of

Environment Impact Assessment and Environment Management

plan were recommended to State Environment Impact Assessment

Authority (herein after referred to as SEIAA) i'e' Respondent No'

01. The recommendations for Granting Terms of Reference (ToR)

were considered during the 115th meeting of SEIAA and same

were aPProved and communicated to the Appellant vide letter

dated 07.08.2018.

4. That the appellan! vide online proposal no'

SIA/HR/MIS /120507/2019 dated 07'08'2019, applied for

amendment in earlier grantedTerms of Reference (ToR) and same

were duly considered by SEAC and recommended to the SEIAA'

Thereafter, the recommendation of SEAC were considered and

approved during the 123'a meeting of State Environment Impact

Assessment Authority held on 13'03'2020 & the same were

communicated to the Appellant vide letter dated24'06'2020'

The true facts of the Present oroiect in question are2/

M r50r

Secrdtary

tabular form
ioc

e
eiven be low for kind appraisal of thisenumerated in

Hon'ble Tribunal:
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Sr. No. Date of Application Total Built up area

(Without having Environment
Clearance)

1, 26.04.201.8 received on

27.04.2018 alongwith

communication dated

08.09.2077 addressed to

Ministry of

Environment Forest &

Climate Change, Gol,

New Delhi. (Annexure

R-yl)

70405.82 Sqm i.e. 757841..935qft

2 Application for

Amendment in 'IoR

30.09.2019. (Annexure

ril-V2)

72871,.1,6 Sqm i.e. 7M378.6382

sqft

Remarks As clearlv evident from the submissions made in

ecedin hs and ad table the A ellanta a o

even after admittine the earlier act of violations

committed, continued to indulge in blatant

sqmtr i.e. 26536.70 Sq ft even after Approval of Terms of

Meanine therebv, indulsine in violations & repeatins the

same, asain & asain, indicates the mindset & attitude of
sr

s

I

I

I

I

I

I

P

\n{

violations/non-compliances bv constructing 2465.34

References dated 07.08.2018.
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5. That appellant, vide Online Proposal No.

SIA/HR/MIS /789290/2020 dated 12.01.2021, submitted

application i.e. EIA/ EMP report in compliance of Terms of

References (ToR) approved by SEIAA vide letter dated

24.06.2020, for seeking Environment Clearance under violation

notification under Notification No. S. O. 804 (E), dated 1'4.03.2017

issued by Ministry of Environment Forest and Climate Change

(Respondent No.3). Appellan! in furtherance, submitted Form-1,

1A, TOR Compliancc and Environment Impact Assessment

report (Violation Case) dated 08.02.2021, where in it is admitted

by the Appellant that "the constntction of proiect in instatt case

uas started in April 2008, withotrt haztins prior Etairorrmental

Clearance, atd total of 72871.16 Sa.mtr, has been constntcted till

date.'

It is more than astonishing that how could the project

proponent construct 72871.16 sqmtr, without complying with the

provisions of EIA Notification dated 14.09.2006. Such a bold and

brazen act of Non-compliances cannot be ignored /put aside,

rather deserves strict action within the ambit of relevant

Act/Rules.

That the case was taken up during the 211th meeting, and 215th

meeting dated 26.02.2021, and 17.06.2021' respectively, of SEAC

rry /.=

/y
6

I the Proiect Prooonent towards the relevant Environmental
I

Act/Rules i.e. utter defiance.

@
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where in the case was recorunended to SEIAA for grant of

Environmental Clearance. Subsequently, the case was considered

during the 131th meeting dated 02.12.2021, where-in after

detailed deliberations on the matter, it was decided that opinion

of Ld. L.R. Haryana required on the aspect regarding1S

application of SoP dated 07 .07 .2021 on violation cases.

7. That Ld. Legal Remembrancer, Haryana, vide communication

dated 03.10.2022, opined that

The peniling aiolation cases ( applied through

E ti

wirtrlozu or otherwise) aul the cases uherein proceedings are

yet to be finalized and no shozo cause notice has been issued to

the project proponent, being cooered wrder the aforesaid

proaisions of SoP, shall attract SoP dated 07.07.202'1......".

8. That Answering Responden! while considering the

recommendations made by SEAC in its 151e meeting dated

1,6.12.2022, observed that "Appellant , aide its EIffiMP report,

has tried to misrepresent the facts before the Authoity by

placing data of a completely different nature of project". Further,

taking cognizance of nature of blatant violations being

committed by the Appellant, for a period of more than 10 Years,

Answering Respondent imposed a total cost of Rs. 1261 Lakh, in

z. following breakdown:-

Sr. Particular Cost in tln
(lacs)

ohage

1 Project Cost of the area

involved under violation

{ 388.00 Crore (Approx.)

Sa etary
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(7U378.54Sqftx@t4950

i.e. current market

construction cost per

Sqft)

2 1% Penalty as per SOP 7th

July 2021., Clause No 12.a

(ii) on { 388 Crore

t 388 Lakh 1%

J Additional 0.25% Penalty

as per SOP 7tr, 1:c/.y 2022

on { 388 Crore

{ 97 Lakh 0.25/.

4 Environmental Damage

Assessment Cost

l776Lakh

Total Amount t 1261 Lakh

9 That in the present matter answering respondent relies upon

the judgment of the Hon'ble Supreme Court of lndia in Cioil

Appeal No. 2435 of 2079 titled as Keystone Realtots Pztt. Lttl.

Vs Shri Anil V Tharthare €tOrs., vide order dated 03.12.2019,

wherein, while deciding the question of interpretation of

provisions under Para 8 read with Para 7 and Para 2 of EIA

Notification dated 14.06.2006, this Hon'ble Court was pleased

to make following observations:-

Ass"

ry

-o*

16. ...............The EIA Notificotion was odopted with the

intention of restricting new projects ond the exponsion of new

projects until their environmentol impoct could be evaluoted

and understood. lt connot be disputed thot os the size of the

project increoses, so does the magnitude of the proiect's

environmentol impoct. This Court connot odopt on

interpretotion of the EIA Notificotion which would permit,

I

I

I I

I

I

I

I

I

I
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incrementolly or otherwise, project proponents to increose the

construction areo of a project without ony oversight from the

Expert Appraisol Committee or the SEAC, os

o pp lico bl e..............."

Perusal of the above mentioned observation of

Hon'ble Supreme Court of India reflects that it is a

mandate of the EIA Notification that no new proiect

would be allowed until Environment Impact could be

evaluated by the appropriate authority and if this legal

proposition is applied in the present matter then the

establishment of project in the instant case is a blatant

violation on the part of appellant as the same has not

been evaluated by the appropriate authority from the

point of Environment Impact.

11. The instant appeal deserved to be dismissed for non-

compliance of the orders issued by Respondent No. 1,

otherr,r.ise the provisions enumerated in EIA Notification

dated 14.09.2006 and subsequent amendments shall be

reduced to mere paper exercise, "only" undermining

thereby the complete relevance of provisions, thereto.

o*/
3 R on Meits:-I

@
7. That the contents of Para No. 1 are denied being wrong.

record.

3. That the contents of Para No. 3 are denied for want of knowledge.

2. That the contents of Para No. 2 are admitted being matter of
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4. That the contents of Para No. 4 upto the extent that appellant

started the construction of the project in instant casewithout

obtaining prior environment clearance are admitted being matter

of record. It is further submitted that appellant has submitted facts

in distorted manner for obtaining desired relief from this Hon'ble

Tribunal. The appellant, as per his submission Form 1 submitted

on dated 27.12.2020, started the conslruction of the project in

question in the year 2008 and not in 2010 as submitted that in Para

No.4.

5. That the contents of Para No. 5 are denied being a vague submission

factual condition so as to obtain desired relief. It is further submitted

that it is well established Princip al of law that "ignorantia iuris non

excusat" i.e. ignorance or being unaware of law can't let a person to

escape liability for violating that law merely by being unaware of its

content.

6. 'I'hat the contents of Para No. 6 are denied for want of knowledge.

7. That the contents of Para No.7 are admitted being matter of record

8. That the contents of Para No. 8 are denied to the extent that the

appellant was unaware of requirement of prior Environment

Clearance for initiating the project in instant question as the appellant

applied/obtained numerous clearances from relevant authorities from

initiation of project. It is highly unimaginable to accePt that appellant,

amidst the professional team, remained elusive to the fact and

|.\

being submitted beforethis Hon'ble Tribunal to misrepresent the
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requirement/applicability of Environment Clearance for the project.

Rest of the contents of Para are admitted being matter of record

9. That the contents of Para No.9 are admitted being matter of record

11. That the contents of Para No. 11 are admitted being matter of record.

12. That the contents of Para No. 12 are admitted being matter of record.

13. That the contents of Para No. 13 are admitted being matter of record.

14. That the contents of Para No. 14are denied being false and eyewash to

prevent the stipulated action against the delinquency. It is strange and

hard to accept that EIA/EMP report, being the essence point of

Environment Impact Assessment of any project, be submitted before

Expert Appraisal Committee without being dully verified by the

professional team of Consultants working on the behalf of Appellant.

It is further submitted that corrective email dated 25.02.2021 was

received; however, the corrective documents were neither submitted

in hard nor presented during the meeting before the Expert Appraisal

Committee

15. That the contents of Para No. 16 are admitted being matter of record.

17, That the contents of Para No. 17 are admitted being matter of record.

18. That the contents of Para No. 18, upto the extent that the case was

referred back to expert Appraisal Committee with specific

observations as mentioned in Para 18 are admitted being matter of

record. However, the rest of the contents of Para are denied. It is

further submitted that the then W/Chairman, SEIAA tendered his

10. That the contents of Para No. 10 are admitted being matter of record.

15. That the contents of Para No. 15 are admitted being matter of record.

\e)s
/s

F,

v@
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resignation in Augus! 2021, which in-turn was accePted by the State

Government and recommendations were made to the MoEF& CC,

Gol(Respondent No. 3) for the Appointment of New Chairperson in

the SEIAA, Haryana. MoEF& CC, GoI (Respondent No. 3) norninated

Sfui Sameer Pal Srow, IAS (Retd.), as Chairman of SEIAA, Haryana

vide Notification dated 20.09.2021. The case of the appellant was

considered in very next meeting of answering respondent wherein the

case was decided to refer back to the Expert Appraisal Committee. It

is aptly clear that in the extra ordinary circumstances mentioned

above, the operation of Para 8 (iii) of EIA Notification dated

"14.09.2006can t be invoked to claim deemed environment clearance in

the instant case.

Copy of notification dated 20.09.2021 is hereby marked and

annexed as Annexure R-1/3.

19. That the contents of Para No. 19 are denied except those are matter of

record. The contents of preliminary submissions are being reiterated.

20. That the contents of Para No. 20, upto the extent that answering

Respondent No.1 deferred the case to Respondent No. 2 till the legal

opinion of Ld. L.R. Haryana is received, is admitted being matter of

record. However, rest of the contents of Para are denied. It is further

z submitted that after issuance of SoP guidelines dated 07 .07 .2021, there

was no clarity whether the above mentioned SoP will be applicable

prospectively or retrospectively as specific penalty provision were

introduced in above mention SoP. During 131't meeting of State

1.9 '

Environment Impact Assessment Authority, dated 02.1'2.2027 , after

1
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detailed discussion over the issue it was decided that it would be

rather appropriate to seek opinion of Ld. L.R. Haryana. The contents

of appellant that Respondent No. 1 acted beyond its scope of practice

are completely flimsy as it is well within the scope of jurisdiction of

answering respondent to seek opinion of Ld. L.R. Haryana whenever

a situation arises where there arrives an elements of confusion

regarding applicability of any provision. Further as far as accepting

the recommendations of State Expert Appraisal Committee is

concemed, answering Respondent No.1 is adequately empowered

under Environment Impact Assessment notification dated 14.09.2006

to consider the recommendation made by answering Respondent

No.2 and refer the case back if is satisfied that the case need to be

further reconsidered. State Environment Impact Assessment

Authority is nowhere boundto accept the recommendation of State

Expert Appraisal Committee, if after consideration it is felt that

further reconsideration of the case is needed. The allegations made by

appellant in the instant case are entirely baseless and facts herein are

represented before Hon'ble Tribunal indistorted manner to avail the

desiredrelief.

27. That the contents of Para No. 21 are admitted being matter of record.

However, it is further submitted that this Hon'ble Tribunal O.A. No.

976 of 2019 titled as Gurinder Singh Versus Union of India vide order

dated 24.7'1,.2020 waspleased to make the following:-

t,1d

Secr
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L2

We are surprised at tlu stand taken by the State Authorities. A laut

oiolator is beiils askeil to nmke assessfient which is asainst atnt

instead of takinx remedial actiort, the law oiolator is sougltlp be

made iudge is his own cause. This is seious abdicntiotr of resportsibilihl by

trustees of the citizens to run the gouernaflce.

5. Accordingly, we ilirect the authoities to toithdrazo such

rlircctiotrs atrd to nrake assessrnent hr exercise of their statutoru

/ Mom

be considererl necessarTt. Further action maa be taker expeditiousht as

alreada a period of nine months has gone ofl tqcoutl! el lqek ef

responsible action. We expect action from ligler authorities in the

administration for suclr irresponsible belnoior of tlrc concerned officers,

failittg tolrich tltis Tribwml utill laue to makt tlu concernerl erring officers

accotLntable by tuay of coerciue measures. Tlrc action taken report mny be

furnislnd positircly before for the next date by e-nmil at ludtctgl:!St@8p!l!!

preferably irt tlrc forru of searclrable PDF/OCR Sttpport PDF nnd not irr tlu

form of image PDF

22. That the contents of Para No. 22 are admitted being matter of record.

23. That the contents of Para No. 23 are admitted being matter of record.

24. That the contents of Para No. 24 are admitted being matter of record.

25. That the contents of Para No. 25are denied. It is submitted that the
Soct€t3rY i {

bd delay caused in arriving at conclusive decision of not granting the EC

can't be attributed as an arbitrary action taken by the answering

respondent No. 1 against the appellant asit is aptly clear from the

sensible norm. Once it is acknowledged that there is oiolatiorr of law,

futtctiotrs, toith tlrc assistance o.f such expert or organization as nny

249
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submission made by the appellant himself that the case was deferred

at numerous occasions for submission of complete

document/information for appraisal for instant case entirety and for

compliance of directions issued by this Hon'ble Tribunal and Hon'ble

Supreme Court of India issued from time to time. Further as far as the

issue of misrepresentation of facts by appellant is concerned, the same

has been dealt in extensively in Para 14 above and same is not

reiterated herein after for the sake of brevity.

26, That the contents of Para 26,ttpto the extent that answering

Respondent t has imputed Penalfy and Environment Damage Cost

amounting to Rs.12.61 Cr, are admitted being matter of record

however the rest of contents of Para are denied. It is further submitted

that the project cost submitted by project proponent in Form-1,Form -

14, as Rs. 8100 lacs., however, the actual project cost, calculated at

current market construction cost per sq @ Rs 4950/ - per sqft to be Rs.

38,800 Lacs. The breakdown of total penalty and environment damage

compensation cost imputed on the appellant is reiterated for kind

perusal of this I lon'ble Tribunal

Sr Particular t In (lacs)

1, Project Cost of the area

involved under violation
(784378.64 Sqft x @ t4950 i.e.

current market construction

cost per Sqft)

{ 388.00 Crore (aprox.)

2 1% Penalty as per SOP 7th

July 2027, Clause No 12.a (ii)
on { 388 Crore

{ 388 l-akh

., Additional 0.25 % Penalty as

per SOP 7tt, July 2022 on I
t 97 Lakh

I

t'Yfr-'.r\ 
|

I

I

I
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388 Core

4 Environmental
Assessment Cost

Damage { 776 Lakh

Total Amount tl26l t.ukh

|l \ Assdt

74

It is further submitted that penalty @7% of total project cost and

additional penalty}.z5% has been imputed as per SoP dated

07.07.202t.

Further, by considering the directions of Hon'ble NGTorder

dated 24.^l-1.2020;wherein, it was directed that the Project Proponent

cannot be judge in his own cause; therefore, the Authority decided to

imputethe Environmental Damage Compensation Cost @ 2% of the

Total cost of the Project.

27. That the contents of Para No. 27 are admitted being matter of record.

28. That the contents of Para No. 28 are admitted being matter of record.

29. That the contents of Para No. 29 are admitted being matter of record.

30. That the contents of Para No. 30 are admitted to the extent of

submissionof representation only and the same has been dealt iri

extensively in Para 26 and same is not reiterated herein after for the

sake of brevity. The contents of preliminary submissions are being

reiterated.

ty That the contents of Para No. 31 are admitted to the extent those are

cS
matter of record. The contents of preliminary submissions are being

reiterated

32. That the contents of Para No. 32 are admitted to the extent of only

passing order dated 01.05.2023. The order challenged herein has been

\
,2.
/€
n,
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passed as per SoP read with orders/ judgments passed by this

Hon'ble Tribunal and Hoilble Apex Court. The contents of

preliminary submissions are being reiterated.

33. That the contents of Para No.33 are denied. It is further submitted

that as discussed in preceding paragraphs, no right of appellant has

been bfringed so as to occasion filing of instant appeal before this

Hon'ble Tribunal.

34. That the contents of Para No.34 are denied except those are matter of

record.

35. That the contents of Para No. are denied except those are matter of

record.

35. That the contents of Para No. 36are denied except those are matter of

record. The answering respondent is discharging its functions as per

orders/judgments passed by this Hon'ble Tribunal and Hon'ble Apex

Court.

37. That the contents of Para No.37 are denied, as per the submission

made in preceding paragraphs, same is not reiterated herein after for

the sake of brevity. It is submitted that no ground is made out to file

the present appeal. The grounds urged are untenable, flimsy and

thus liable to be rejected.

Prayer:

Keeping in view of factsnarrated above, it is humbly prayed

t
el

rubry

that the submissions made above may kindly be taken on record in the
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interest of Justice and Appellant be directed to deposit the due Penalty and

Environmental Compensation before hearing on merit.

Place: Panchkula
Date:29.09.2023

Place: Panchkula

Date:29.09.2023

IW
mBer

t\
lA,/

Member\secretary

Me Secretary
Sta t Impact Assessment Authority,

Haryana

Verification:

Verified that the contents of Para No. 1 to 10 of preliminary

submissions and Para no. 1 to 37 ol reply on merits are correct and

lrue to my knowledge and information derived from the official

record. No part of it is false and nothing material has been concealed

therein.

Impact Assessment AuthoritY,
Haryana

Secretary
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rOCUS ENERGY LIMITE}
REGD. otTlCE : 3. Ilr-ooa" GoPALA ToE.ER, 25, RA.IEN0RA PLACE' NEw DELHI . l1000E (INDIA)

PHONLS: (0tl) 25717696, Ls75l93d3586 FAX : (0It) 2575193?

To

Th€ Member Secretary

State Environment lmpact A$essment At thority (SEIAA),

Harfana Department of Environrnent, Gov. Of Haryana

Eays No.5i5E Paryatan Bhawan
Sector-l, Panchkula Haryana

Sub:. Environment Oearance for an lnstitutionai ',Office Build Proiect, At Plot NO-6.

Sector-J2, Tehsil & Dist,"ict- Curgaon (Haryana) of M/s. Forus Energy Ltd. - Submission o{
Environmrntal Clearance Application Regarding.

Ref: A(ceptance Letter for TOR Application received from SEIAA Haryana (F. No.-

SElAI\/HSrylOllS/21) email dated 21.04.:or8

Online application submitted to MoEF (Proposal No. |R/HR/NCP/68 0,6812017) otl
o8.09.2or7 as per EIA Notification dated g.o).2o17 lor yiolation proiects

)

MoEF office Memorandum dated 15,oJ.ror8 regarding implementation of Notiiication
S.O. rolo (E) dated 08.03.20i8

Sir/Madam,

This is with reference to the aloresaid subiect & reference matter; lve hereby submit the Hard

copy ol Application (Form r/Appendix l, Form tr'(Appendix ll and Conceptual Plan for obtaining

Environrnental Clearance from tEAC, for our lnstitutional"Offi(e Building" Proiect, At Plot N0-6,

Sector-3:, Tehsil & District- Curgaon (Haryana) of Focus Energ)" Ltd. as per SEIAA (h€.k list and

EIA Notifi(ation dated r4th September, 2006 and as amended on time to tirne for above said

project.

The docum€nts ar€ as under;
1. Form r / Appendix I

2. Form rAl Appendix ll

l. Conceptual PIan

4. Point wise reply SEIAA Check list

we are requesting you to kindly consider our case in next SaAC Meeting and grant us the

Environmental Clearan(e for the proiect at your earliest.

Thanking vou,

Yours faithfully,

'fl,Iil, Ltd
-e:g-v Lt(L

)

D.te
l1-

t.c./n l-)

1
I

!

I *.:

Enclosed: As Above

icrt

18

I
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rOCUS ENIRGY LT}IITED
RECD. OFFICE | 3'i [LOO& COPALA TOWE& 25, IIUENDR{ PLACE :{Ew DELHI . 110008 (I|{DIA)

PHONIiS: (0rl) X7{7696. 25751934351]f FAX: (0lli 2575193?

To.

The Dlrector (lA) ll.
Minirtry of Environment. Fo.ert & Climate Chinge (MoEF&CC),
lndira Paryavaran Bhawan,
.,orbagh Road,

New Delhi - llO O03

Dater 08.O9.2017

5ub: ' Environi-neni3l cl€aran.e for inriiiuiioial "or,'ice Suilding Prcieci at plot No. 6. sectc. - 32. 6i:r3i:on.
ll"laryane) oF I1,/!. Fo(ur Ener-g,/ L:d. jubmisrion of Environmenlal Clea.ance appii.ation R€g.

Ref:'MoEF & CC.6ot. Norification. S.O. 804 (E). dated 14.O3.2017, reg. Vtotation Matterr.
Jir

ihi! i5 wilt rel-ereece io tlie aforetaid ,ubject end reference maiteri we would like to inl,orm yo,J ih.i:
I Tlre alorela:d pro;eci ir an ln!iiiu:icnai ..Office guilding.. ?rc;eci lor lvi:ch coi-i!:ru.iloir wd, ii.r:€d 3aier

oiri.rining.pprove.J buiitiiag;'13;1 iro,:r Di(:t. Tor"vn pi:.:nn,,r.6lrrqaon and \rl hi:,e coitrir,,.latecl all the bLrilt
iri a.€a'rl:::r i, 7a4i5.S: !: :-i. a.-.! tc lic)r c, a...r:i!.er, cf.aa!tr:r::ait::o oiria,a Ei.lvircari.n!ai3i
Cicarance al per tlA Noiifiaeiio,) Cn:?d 6.h Selll:rrbei.2CC6 a.d it, anr!.drrlenil iherelri,.ci.

2. 'ir.? put t;ie (onjtruction of the proreci on hold riqht after when wa came to knc.,v rega.d:ng tlre
r.q(riremrn: io obiain Envi.Oimeiita: Clearan€e a, per EIA Notifi{alioft daied 6.i iepte.nbcr, 2OC6 an(l iis
alJlendinen:!.

l. I'ioEF & CC. 6ol i:;r,ed a receni No:iiicaiiorr vide J.O, gO4 (E). dafed \t,.03.2017. toi orre iiire oo:)o.ir.ril,iy
for Violdtigo,naiior"_

4 Therefore \!Je herel-ly rubmillinS er Envirciirie:ial Clearanae applicaiion ui.rCrr EiA \..oljl.i.a:ic:: le:rd
14.O9.2006 as amended 14.O3.2017 ior the above ,aid project.

5. The fn,,rjroamental Clearanae npplic:licn docuijieni, subinitrir.lg are as under: -

l. Forr. I / Appendix !

ll. Fornr 14.r AppenCix Il

iil. Conceptu:l pla:.,

lV. Afl.etrie_<

Fa. M/s. Energy Ltd

Enclored: A, Above

Ltd.

Autko netor,
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J Menvironet Mail - Fwda Acaepbncc Letlcr lor TOR Applicaton{SElAA)at24n018

tia.1 <hrri@inenvirotrot.orU>

Fwd: Acceptance Lettet lor TOR ApPlieation(SEIAA)

Mon. Apr 23, 2016 el12:32 PM
Muke6h Rant <mukoshra.a64@glnail.co$>
To: Hsn <hari@menv1ron.t.or0>

.-_ Fon{arded mersagO __
Fromi llulalh Rtna <otrkeshran6a@gmeil,col11t
Oate: M.n, Apr 23, 2018 at 11:32 AM
Subie.r: Fwd: A{regtance Le(cr tor TOR Applicalion(SE|M}
Toi SUNIL olxlT <lmenrrosiudies@hol'-r3il co6>

.- Forwardcd messagB 

-
From: <s€raa hry@gmari conr>
Oetei Mon, Apr 23, 2018 al 11:16 Al\,
Subject Accoptanc€ Letter for TOR Applicslion(SEIAA)
To: ukssnrana64@g.rail.conl
Cc nronncimil-ec/eni. :r1

Accspt.nco Lstt6r tor TOR tPplict{on

F.No.- sElaA,/HRlvlO/18/23 dllcd 23.0'a.20I8. Ple..e 3ubtnlt

State Environmenl lnp3ct Assessm€nl Althoflty

Haryana'

8ay's No. S5-58, l3t Floo., Pr6yalan Bho$|ar, Ssctor'2, Panchkulal H'ryan'
Dared: 23 Apr 20! 6

To,

FOCUS EI{ERGY LTD

. Gurgeon
Delhi,110008

SubiGcl : ln.tiMional 'Offce BuakfnC' Ptq€d Plol No. 5, Sedor - 32, Gutgeon'

(Haryan!) bry M/3. Focu. En rgy Ltd.

S;r.

This hss re{erence lo your propoasl iic. slrHR/NCP/22994/2c 18 dated 08 Ssp

2017 regeding grant ol TORS ,ot the tbov6 mentoncd proposal'

2.0 This is to acknowledg€ th6l th€ ploposal hes besn recerved ln lhc SEIAA along

,iir' for- r and pre-fe;sibrlily r6po.t. You ale request6d lo submi a hard copy

rri.neJt or tt,e o"crrerts r. rhe sElAA(.l lhe sdotes3 givcn below) wrlhin a week'

iro"no fu ema,t arerr suneraled by u6 systom(lhrowh speed posl). E.ch p€ge of the

apptLtion rnauaing innexures thodd D€ dulY egned by lhe aLrlhollzed signetory

Bay's No. 5t58, lsl Floor, Prayar€n Bhawsn Sector_2 Pancikula, Harysna

3 o Tn6 ororecl shall be lsteo for furlher conslosralon o'lly 6frer rccervng lhe abova

i.",iJ LJr-.,t" rn hard cop). H3ryana SEIM thall not be r€sponsue ro' the

;;i;;i" l;'r;; , ner r esenoa ;'ect' ni due ro non'suDmiseon of rhc hard copv ol

applrcalon lo[m by spplrcanl sfler due dat€.

Yours Srncerely

SEIM. Haryana

Note: .,,ThE is an auiomalcally gene.ated emai!, ple3se do nct aepiy"'

.com/nraiuu/0/?ui=2&ik=?d00egbegc&jsveFhttps:/lma .google

Auti:or.is

.en.&view=pt&searcrt=iobox&typ€=16210ec017380de5&th= 162fl'{Bebfc3bo2&siml= 162
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lnstitutional'Office Building" Projea
Address; Plot No. 5, Sector - 32, Curgaon, (Haryana)

To.

The Member secretary,

State Environmental'lmpact AsJerrment Authority, Haryana

Bays No. 55-58, Paryatan Bhawan.

Sector -2, Panchkula, Ha:yana

Sub: Environmental Clearance of lnrtitutional "Office Building" Proiect Plot No- 5, Sector

- 32. 6urgaon, (Haryana) - Point Wise Reply of Checklist Issued by SEIAA' Haryana

for Application Submission Reg.

5ir,

This is in reference to the aforesaid subject; we would like to submit you. the Point wise

reply of checklirt issued by 5ElAA. Haryana for Application submission along with compiete

application (Form l. Form lA & Conceptual Plan).

The point wise reply of ghecklist is as under:

Point No.l:

Reply:

Point No. 2:

Reply:

Point No- 3:

The PP should tubmit the Form-I, Form-lA and Conceptual plan duly

filled and signed and proposed TOR, lf applicable.

Noted and complied duily filled and ligned Form l. Form 1A along with

conceptual plan and Annexure are enclosed here for lnstitutional "Office

Building" Project Plot No. 6, Sector - 32, 6urgaon, (Haryana) of M/s.

Focus Energy Ltd.

The PP should submit Copy of valid license/CLUlAllotment letter along

with self contained note mentioning name of each licensee with land

share and proper justification of title of the Proiect. The PP should also

submit the dweloper agreement in case of more than one license and

proiect proponent not been license.

The total project site area of the proiect is 8380 sq. m (approx 2.07

Acres) for which the license for setting up a lnstitutional Office Building

on the land measuring B38O sq. m. (approx 2.O7 Acres) land was allotted

by the HUDA vides deed of conveyance dated 10.01.2OO7. The land

documentslconveyance deed showing the ownerthiP of Project

proponent on whole of the Land documents is enclosed as Annexure-l of
application.

The PP thould tubmit copy of resolution authorizinS/nominating person

to file application. (Some authenticated document having siSnaturet with

names of Directors/ the Director who is authorizing the signatory of
qPPlication)

M/s. Focus Energy Ltd. J M EnviroNet Pvt. l-td.

Point Wise Reply of Check List

lssued by SEIAA. Haryana for
Aoolication 5ubmislion
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lnstitutional "Office Euilding" Project
Address: Plot No. 5, Sector - 32, 6urgaon. (Haryana)

Point 0Uise Reply of Check List

lssued by SE|AA, Haryana for
Application Submission

Reply:

Point No.4:

Reply:

Point No.5:

Reply:

Point No.6:

Reply:

Certified true copy of Board Resolution pas;ed fo: authorized si8natory

for the project in the meeting of the board of Drrectors of M/s. Focus

Energy Lld. is enclosed as Annexure - I of application.

The PP should submit copy of resolution for engaging services of
consultant.

Copy of Resolution for engaging services of consultant is enclosed as

Annexure-1.

The PP should submit copy of accreditation certificate of consultant issued

by QCI/NABET for the specific chaPter.

Our EIA Consultant is J. M. EnviroNet (Pvt.) Ltd. having their office at

Curgaon in Haryana. The consultant ir also approved by National
Accreditation Board for Education & Training (NABET) (A body of
Quality Council of lndia) with Certificate / Registration No.

NABET/EIA,/I619/RA0069. The more information about the consultant is

encloJed as Annexure - ll of application.

The project Proponent thould submit brief description of the project.

Brief Description for the proiect has been incorporated in Form-lA Point

No.-I.2 and also incorporated in conceptual plan ar a pad of

Environmental Clearance Application.

I,AND ENVI RONMENT

Point No.7: The project proponent shall give details of soil tyPe, roil analyiis (Physical

and chemical), slop analysis, vulnerability to subsidence. seismicity and

natural drainage near the Proiect tite on contour rnaps and ,hall also Sive

details of the quantities of earthwork involved end its use. ln the case of
surplus excavated soil, itr disposal to identified site with permission of
mining department for disPosal.

Description about the soil type, soil analysis (Physical and chemical). slop

analysis, vulnerability to subsidence. seismicity and natural drainage near

the project site on contour maps and shall also Sive details of the

quantitiet of earthwork involved and its use of the project mentioned in

Form-lA point 1.4, of the Environment Clearance ApPlication.

The excavated earth material has been utilizec for the purpose of
backfilling and horticultural development at the project site. and rett

unutilized excavated soil shall be utiiized at our other proiect siter.

Reply:

WATE R ENVIRONMENT

Point No.8; The proiect proponent shall give the total quantiry. of water requirement

with the breakup of requirements for varioul utet and the sources along

with water balance statement and shall provided physical' chemical,

:1. ;l ,- '.'.i-biological characteriiticr with clais of water quality.

il,\ The project proponent shall also submit depth of toil water availability

l I i -'iand its analYsis.

M/r. Focus Energy Ltd. ll .i M EnviroNet Pvt. Ltd.
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ln(itutional "Office Building" Project
Address: Plot No. 6, Sector - 32, Gurgaon, (Haryana)

Point Wise Reply of Check

lssued by SEIAA, Haryana
Application 5ubmission

List

for

Reply:

Point No.9:

Reply:

Point No. lO:

Reply:

The pro)ect proponent shall also submit depth of soil water availability

and its analysiJ.

Total water requirement of proiect will be 68 KLD. which will be

included the fresh water requirement of 19 KLD and recycled treated

water requirement of 49 KLD for flushing, & Landscaping. Total waste

water generation from the project will be 54 KLD, which includes 9oolo

of sewage generation from domeJtic uses and lOOo/o of flushing uses and

will be treated in STP having capacity of 70 KLD. Treated water recovery

from STP will be 49 KLD. out of which 39 KLD water will be reused in

flushing of toiletr & l0 KLD water will be reused in 6reen Area

Development / Plantation. The fresh water requirement thall be met

from HUDA water supply.

The survey indicated potable quality of water up to depth of 15

meter below ground level. Below t5 meter dePth the water quality

deteriorates with depth although the quantity of water increaset.

The proiect proponent shall give the quantum of water requirement to
be met from recycling of wastan,ater and shall Sive the details of
quantities, sources and usage.

Total water requirement of project will be 68 KLD, which wili be

included the fresh water requirement of 19 KLD and rerycled treated

water requirement of 49 KLD for flushing. & Landscaping. Total waste

water Seneration from the project will be 54 KLD. which includes 90olo

of sewage generation from domeslic uses and IO0o/o of flushing uses and

will be treated in STP having capacity of 7O KLD. Treated water recovery

from STP will be 49 KLD, out of which 39 KLD water will be reused in

flushing of toilets & 10 KLD water will be reused in Green Area

Development / Plantation. The fresh water requirement thall be met

from HUDA water rupply.

The project proponent shall give the incremental Pollution load from

wastewater generated from the ProPosed Proiect along with detailr of
the quantities and composition of wasterr,rater generated from the

proposed activity.

There will be no incremental pollution load from wastewater Senerated

from the project. As the treated water recover from STP will be within

CPCB limits.

The expected characteriJtics of wattewater and treated wattewater are as

given below:

CHARACTERISTI CS OF WASTE WATER

5. No. Parameters RAW 5EWA6E TREATED SEWAGE

1 Quantity of sewage (m3/day) 54

lvlls. Focus Energy Ltd. Il J M EnviroNet Pvt. Ltd.1

l
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lnrtitutional "Office Building- Project
Address: Plot No. 6. Sector - 32. 6urgaon, (Haryana)

Point Wise Reply of Check List

lssued by SEIAA, Haryana for
Appiication Submission

pH 6.0 - 8.5 6.0 - E.5

To:al Suspended Solids (mg/L) 200 - 400 <90

BOD 5@20oC(mg/L) 250 - 300 <30

COD (mg,/L)

Point No.l1 ;

Reply:

300 - 450 < 150

The project proponent shall give details of the water requirementr met

from water harvertinS and also Furnish details of the facilities created.

Rain water can be rtore in tarlks and utilize fo| project utilization and
overf'low of it can be harvest. The rainwater colleded from the rooftop
and other paved areas within the project area v.rill be conveyed into to
the rainwater harvesting ryrtem coniistirrg of de-silting-cum. fi lter

Chamber, Oil & Crease Separators and Boreholes r, or recharge into the
groundwater. The slte Plan rhowinS drainage of rain-water & RWH pit is

enclosed as Annexure X. Rainwater harvesting plan is as per the design

approved in the manual issued by the COl. The cross ,ection of R\X/H pits

is enclosed in Annexure X.

RAIN WATER HARVESTING CALCULATION

VOLUME OF STORM WATER DRAINACE

Considering l5 min (0.250 Hr) Retention Period

Volume Required : 233 X O.25O

Volume = 58.25 say 58 cu. m.

Considering I No. Rain Water Harvesting Pit 3 m dia. and 4 m depth
VOLUME OF I RAIN WATER HARVESTINC PIT

Diameter of Pit (d) = 3 m
\

2

3

4

5. No.
Type of
5u#ace

Catchmert's Area Run off
Coeff.

Icl

lnteniity of
Rainfall
(mm/hr)

Dischalge (Run Off)
lQ=lOClAl m3/hr

Total (m3lhr)

IQ]
,q. m

I Building ("lerrace)

Area 2763.69 o.276369 0.90 45
10xo.9ax45xo.27636

9
111.92

2 Paved Surface/Road Surt'ace

(a)
Area 2850.O8 o.285008 45

1ox0.70x45xo.28500
8

89.77

t Natural Ground & Greens Area

(a)
Area 2766.23 o.276623 o.25 45

loxo.25x45XO.27662
3

31.12

6rand Total ( l+2+3) 232.81 Say 231

M/s. Focus Energy Ltd. J M EnviroNet Pvt. Ltd-

T-_-_T-_

I

Ha.

1,.,

o.70
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lnstitutional'Office Building" Project
Address: Plot No. 6, Sector - 32, 6urgaon, (Haryana)

Depth of Pit (D)

Volume

Total No. of Rainwater Harvesting Pits

5ay

Point lUise Reply of Check List

lssued by SE|AA, Haryana for
lication Submission

= 4m
= 7Ix12xh
58/28.26

2.O5

2

Tota I number of Rain water HarveJtins Pil Rearrired w 2n .of it5n

Point No.12:

Reply:

Point No.l3:

Reply:

Point No.l4:

Reply:

Point No.l5:

Reply:

however we are providine 3 no. of oits.

Parking provision to be made as per NBC/DTCP norms whichever is

higher with 2Oo/o extra capacity. lt will further comply with approved
zoning plan.

Parking Details mentioned in Form-lA point no. 5.3 of Application.

The proiect proponent shall give the impacts of the proporal on the

Sround water and shall give the details of ground water table, recharging

capacity, and approvals obtained from competent authority.

The proposed building structure will have a rainwater-harveitinS

infrastructure. The rainwater harvesting facility will recharge the ground

water, which will have a positive impact on the ground water. Water

requirement will be reduced by recycling of treated water.

The project proponent shall submit details of rain water Precipitation
and it's harvesting proposals including ground water recharge'

Details of rain water precipitation and its harvesting proposals including

ground water recharge' has been incorporate in form lA.

The project proponent shall submit details for collection, treatment &

safe disposal of sewage by giving treatment capacities with technology &
facilities for rerycling and disposal along with dual plumbing rystem.
Total water requirement of project will be 58 KLD, which will be

included the fresh water requirement of i9 KLD and recycled treated

water requirement of 49 KLD for flushing, & Landscaping. Total waste

water generation from the project will be 54 KLD, which includes 90olo

of sewage generation from domestic uses and 10Ao/o of flushing uses and

will be treated in STP having capacity of 70 KLD. Treated water recovery

from STP will be 49 KLD. out of which 39 KLD water will be reused in

flushing of toiletr & lO KLD water will be reused in Green Area

Development / Plantation. The fresh water requirement shall be met

from HUDA water supply.
The process diagram of the STP, Schematic design and the Hydraulic

design is Siven in Annexure Xl.

Sewage Quantity, Treatment. Reuse & Disposal

Quantity of sewage

M/s. Focus Energy Ltd.

54 KLD

J M EnviroNet Pvt. Ltd.I
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lnrtitutional'Office Building' Pro,iect

Address: PIot No. 6, Sector - 32. 6ur8aon, (Haryana)

Reus{recyde and

Disposal of treated

s6ra8e

Point Wise Reply of Check List

lssued by SEIAA, Haryana for
ication Submission

Saruage generated during the operation phase will

collecred through underground sewerage syttem (piPe dra

be

ln)

for treatment in STP.

Sa,vage will be treated up to the tertiary lwel in Saarage

Treatment Plant (STP) of 70 KLD capacity'

During normal operations, there will be zero discharge. as

the entire treated taraSe will be reused and recycled for

flushing and cooling purposes.

AIR ENVI N

There will be a dual plumbing system for use of water with different

water quality namely treated Water which will result in optimal use of

water for different applications thus saving on ihe high quality water.

lnstallation of dual plumbing for using rerycled water will save the

potable water from ground water. There will be two pipe lines' one

supplying freshwater for drinking, cooking etc. And other for supply of

recycled water for flushing. landscape irrigation. cooling etc. this will

result in saving of fresh water demand and life of existing lewerage will

be improved.
MENT

The project activities will not increase the atmospheric concentration of
gase5 to such an extent that it may lead to the formation of heat islands'

Emissions will only be through I DG Set of total capacity 5OO KVA and

velricular movement. There will be the proviSion of acoustic enclosures &
adequate stack heiSht as per the CPCB guidelines to dilate the effect'

The marginal increase in traffic due to Proiect i5 not 8oin8 to
cause any significant increase in atmospheric concentration of gases '

The project proponent shall give details of the movement PatternJ with
internal roadt, biqycle tracks, pedertrian pathways. footpaths etc, with
areal under each category.

Movement Pattern, With lnternal Roads, Bicycle Tracks, Pedestrian

Pathways, Footpaths is enclosed as Annexure- XIV of Environment

Clearance Application.
The project proPonent shall give detailt of the sources and the measures

proposed for mitigation of traffic noise and vibration.

There will be a marginal increase in the traffic noisr:: the sources are due to

traffic movement within the Project area'
I

Point No. 16; The project proponent shall give details of background air quality levels

with predicted values based on dispersion model, taking into account the

increased traffic generation aJ a reJult of the proposed constructions'

Reply:

Point No.I7:

Reply :

Point No.l8:

Reply :

Collection of lolage

Treatment of saarage

J M EnviroNet Pvt. Ltd.

I

M/s. Focus Energy Ltd. . L vi

Jr..i .. '1. '1. :'7
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lnititutional "Office Building' Projecl
Address: Plot No. 5. Sector - 32. 6urgaon, (Haryana)

Point Wiie Reply of Check Lirt
lssued by SEIAA. Haryana for

ication Submission

The traffic movement will be only in dayiime during the construction

phase. ln operational phase, only residents and visitors to the Project will

come and vehicular movement due to them only will be occurring. The

pollution will be in very tmall quantity and it will be further minimized

by plantation on the sides and around the periphery of whole project.

ENERGY CONSERVATION AN D WATER REDUCTION PI.AN

Point No.l9; The project proponent shall give enerEy contervation measureJ in the

selection of building materials and their energ:y efficiency. Lighting

equipmentr and appliances and process and operations.
Conventional construction material has been/ir being used. Energy

efficient building materials has been/il being used aJ specified in the

Energy Conservation Building Code. The maior materialt used for the

conttruction of the project will be steel. cement, brickr, metal, flooring
tileJ/rtonet, sanitary and hardware items, electrical fittinSt, water etc.

Use of ready mix concrete containinS fly ash or PPC which containJ FIy

ash

L Use of PPC which containt minimum 15o/o fly ash in mortar and

plaster.

2. Use of PPC or fly ash based paving blocks/tiles and Precatt elements.

3. Composite wood productt such as hardboards, block boards,

plyvuood etc made from recycled wood or dust shall be used.

4. Fibrous gypsum plaster boards made from industrial wastes shall be

used.

5. Finished concrete flooring. ceiling tiles, ceramic tiles which are made

from low embodied energy products and recycle materials.

The project proponent shall give details of the power requirementr'

source of supply, backup source and dinribution rystem.

The details of power requirement, source, ba€kup power arrangement (i.e.

generator) are given in the Table below.

Reply:

Point No.2O:

Reply:

Power Requirement, Source and Backup Arrangement

Power requirement 50 K\yJ

Sources of polver BH BVN

Bac.kup power supply
arrangement

1 DG 5et of Total 500 KvA

Point No.21: The project proponent shall give the passive solar architectural features

being used in the building.

M/s. Focus Energy Ltd. vll J M EnviroNet Pvt. Ltd.

I I

I
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lnrtitutional "Office Building" Project
Address: Plot No. 6. Sector * 32, 6urgaon. (Haryana)

Point Wise Reply of Check Lirt
lssued by SEIAA, Haryana for

Iication Submission

Reply: Passive solar design refers to use of run's energy for the heating and cooling

of living spaces.

I. The orientation of tlre building has been done in such a rvay that
maximum daylight ir available.

2. The orientation of the building has been done in ruch a manner that
most of glazed area, in north and east.

3. Lesser opening is being provided on the west racing walls.

4. Landscape and greenJ areas is being so spaced to as to cool the

surrounding environment. which will reduce energy consumption.
5. Green belt in the site will be maintained by the project proponentr,

which would have an overall cooling effect on the surroundings.

5. Using electronic ballast for discharge lamps.

7. Use of Solar backed LED landscape lights instead of par lamps.

Point No.22: The project proponent shall give the detail, of use of solar energy devices.

Reply: Orientation is done in such a manner so that iurface of the building cuts

direct radiation of critical hours and thus building will be less affected with
the heat. Building units r.vill be made environmenl friendly with optimum
use of ,olar radiations. There will be the provision of Jolar hot water

sy5tem.

GENERAL SUBMISSION

Point No.23: The project proponent shall give precautioni & safety measures proposed

aSainJt fire hazards and shall furnish details of emergency plans and risk

assessment aJpects.

Reply: The main objectives of the Riik Arreriment (RA) nudy iJ to determine

damage due to maior hazards having damage potential to life & property

and provides a scientific basis to assess safety level of the facility. The

principle obiective of this itudy is to identify major risks. The emergencies

include fire and personnel injury.

"Emergenry" can be defined as any major hazardou; situation arising out of
accident or fire. which ha, the potential to car.rse seriouJ damaSe to
property. perJonJ either inride or outside the premises.

Emergency is termed as "on-site' when it confines itself within the project. even

though it may require external help whereas, "off-site", when emergency

conditions extend beyond this. Most of the emergencies that occur normally

are on-site emergencieJ occurring within the project and controllable within the

resources available. lf in a rare caJe, the rame could not be controlled in time, it
may lead to an off-site emergency.

"Disaster" is an extremely rare maior emergency / acrident having high

potential, which can cause damage to human life / properties arising suddenly

either due to natural causes or due to human activitier,

M/s. Focus Energy Ltd. ri v , J M EnviroNet Pvt. Ltd.
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ln(itutional'Office BuildinS" Project
Address: Plol No. 6. Sector - 32. Gurgaon, (Haryana)

It ii nece5sary to foreree the posiible hazardous situation and be in a state of
readiness to prevent / minimize its adverse effects.

The project proponent will have their own emergenoy' preparedness plan (EPP)

and Disaster Management Plan (DMP) depending on the nature of the project

and activities involved in the project. Although it ls proposed to setuP proiect

having minimum hazardous potential. an accident cannot be ruled out as a

minimum credible scenario. lt is therefore imperative to prePare EPP and DMP

for project at this rtaSe to be followed by project dweloper.

RISK ASSESSMENT & DISASTER MANAGEMENT PI-AN

RIsK AsSEssMENT

Risk asserrment forms an integral part of EIA study. Risk assessment study deals

with identifying and waluating the maSnitude of impending rirk to which the

neiShboring population is exposed due to occurrence of accidentr involved in

the project construction and implementation. This atsirt in illuttrating the

guidelines for preparation of ditarter management plan which will be executed

to handle the situation if any emergenry occurs.

FIR,E RISK

Fire is mainly caused due to carelessness short €ircuit and malfunctioning of
gas regulator, tube and such related products.

At the proposed project. hazard occurrence may reJult in on'site

implications like:

) Fire and/or explosion;
) Leakage or flammable material and catching firel
) Natural calamities like earthquake, cyclone etc.

) A fire burns out of control on the structure's lower floors at such a

high intensity that, once extinguished, the structural damage is

enough to caute the building to be structural a constructive total

loss,

) A fire originating from the lower floors is able to tpread throughout

ail the levels of the structure.

ln spite of the clear gravity of the above scenariot, these types of fire have

happened infrequently. More typically, fires in complex yield only partial

Jtructural damage. However. losses of life and ProPerty can still be

5ubJtantia I.

Emergency prevention through good design, operation' maintenance and

inrpection are essential to reduce the probability of occurrence and

conrequentiat effect of such eventualitiej. However' it it not potsible to

totally eliminate such eventualities and random failuret of equipment or

human errort, emissions and unsafe acts cannot be ruled out. An eJrential

part of major hazard control has therefore, to be concerned with mitigating

the effect, of such Emergency and restoration to normally at the earliert.

1{.'
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It is increasingly acknowledged by safety authoritieJ. such as the Loss

Prevention Council, that the use of curtain walls (versus traditional wali

construction) in multi-story rtructures adds to the risk of fire spared in these

structures Filler material used in curtain walls is often not adequately fire-

resirtant, allowing the quick spread of fire throughout a structure in
structures fitted with curtain walls, tignificant losses have been reported in
facilities without sprinkler.

ln emerging economies where conJtruction has outpaced infrartructural

development, fire brigades may not be adequately equipped to deal with
high-rise fires.

PUBLIC 5AFETY

The incidence of fire or other disasters occuri is often endanSers the safety

of the persons residing in the structure, in the event of an emergency.

People prerent in such rtiucturei often do not know proper emerSency

procedures. aSgravating fire and/or cauring injury and death.
The only way of reducing the damage to public life and property is by

conducting fire safety drills and installing well equipped fire safety

equipments ruch as smoke detectors, heat sensors, fire panel: and fire
alarms,
It is recornmended that mock-drills should be carried out at least once in rix
months.
TERRORISM

Appropriate ,ecurity mea5ures should be taken in and around to eniure

limited accels to key areat, such as attached parking garages where bombs

can be easily placed. Building manaSement should carry out turprise checkt,

LEAKAGE FROM A LPG CYLINDER WITHOUT FIRE

) Cordon off the area around 30 meters radius Jo that no vehicle or
source of ignition approached the area. Attempt to close the control/
manual valve.

) Open all windows to increare ventilation and hence prevent build up of
vapour cloud.

) Avoid getting entrapped in the cloud vapour.
> Water sprays should be uted to disperse the vapour cloud.
) Warn the surrounding area, to put off all naked flames.

DISASTER MANAGEMENT PIAN
Definition
Disaster Management Plan for any unit i, neceJJarily a combination of
various actionr which are to be taken in a very short time but in a prerent

sequence to deal effectively and efficiently with any disaster, emergenry or
major accident with an aim to keep the loss of men, material,
plant/machinery etc. to the minimum.
A major emergenry in an activity/proiect ir one which has the potential to

cause serious iniury or loss of life. lt may caure extensive damage to
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propefty and seriour disruption both inside and outside the activity/proiect.

It would normaliy require the alsistance of emergency tervicet lo handle it

effectively.
Scope

An important element of mitiSation is emergency planning, i.e. identifying

accident posibility, assessing the consequencel of such accidents and

deciding on the emergency procedures, both on site and off site that would

need to be implemented in the event of an emergency.

Emergency planning i5 iu( one aspect of Jafety and cannot be contidered in

isolation from the proposed proiect and hence before ttarting to prepare

the plan, works management will enJure that the necessary ttandards.

appropriate to safety legislation, are in place'

Objecrive
The overall obi€ctiver of the emergency plan will be:

) To localize the emergenry and, eliminate it: and

) To minimize the effecti of the accident on people and property'

> Effect the rescue and medical treatment of casualties;

) Safeguard other peoPle;

) Evacuate people to safe areas;

) lnforming and collaborating with statutory authorilies;

) Provide authorilative information to news medial

)> lnitially contain and ultirnately bring the incident under control;

) Preserve relevant records and equipment for the sublequent enquiry

into the cause and circumstances of th€ emerS€nry: and

) lnvestigating and taking JtePs to prevent reoccurrence'

Elimination will require prompt action by operations and works emergency

staff using, tor example, fire-fighting equipment' waterupray, elc'

Minimizing the effects may include rescue, first aid. evacuation'

rehabilitation and giving information promptly to people living nearby'

Di5aster Manasement Cell

The main functions of the Disaster Management Cell are to prepare a

detailed Disa5ter ManaSement Plan, which includes:

P ldentification of various types of exPected disaster depending upon the

type of the industrial unit.

l ldenlification of various groups, agencies, departrnent: etc' necessary for

dealing with a specific disaster effectively.

) Preparalion - by intensive training of relevant teams/8roup5 within the

organization to deal with a specific disarter and keep them in readiness'

> Eitablishment of an early detection system for the disaster'

) Development of a reliable instant informationlcommunication sytlem'

) Organization and mobilization of all the concerned department/

organizationt / groups and agencies instantiy when needed'

ldentifi cation of Hazards

I
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The following types of hazards may be identified from the proposed project

) Fire in proposed project.

To deal the above emergencier, the Emergency Plan is prepared.

ln case of any emergency following meatures would be taken:

Emergenry Planning for Disaster due to Fire

Cable roorrs, transformer. unit, auxiliary transformers. oil tanks. etc. within
the plant are the likely areas for which disaster management plan is to be

made to deal with any wentuality of fire. storet. '"r,,orkshop, canteen and

adminiitrative building will be included.

Classification of Fire

Class (A)

Fire involving combustible materials like wood, paper, cloth etc.

Class (B)

Fire due to liquid materiak like oil, diesel. petroleum products and all

inflarnrnablel.
Clas (C)

Fire, involving domestic and industrial gases like butane and propane

etc.

Class (D)

Metal t'ires etc.

Class (E)

Electrical fires due to short circuiting etc.

Need of Establishing a Fire Fighting Group
A small spark of fire may result into loss of machines and the damage by fire
may high economic lorses. Thls type of losses can be avoided by preventing

and controiling the fire instantly for which fire-fighting group will be

established.

Establish which would house and keep in readiness. the following typer of
equipment and arrangements.
) COz extinguishers
) Dry pcwder chemical extinguishers

) Fire brigade
) Fire hydrant

ln order to avoid fire in cable galleries. all the power and control cables of
FRLS type (Fire Resistant Low Smoke) will be used.

lnspection
Fire alarm panel (electrical) will cover the entire plant. The inspection group

will periodically inspect fire extinguirherr in fire stationr and machines and
other placer,

The groups will display emergenry telephone number boards ai vital pointi.
The group will regularly carry out general inspection for fire.
Procedure for Extinguishing Fire
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Perron noticing the fire should attempt to ilolate and extinguiJh the fire with
the available equipment and inform or arrante to inform the iecurity
regarding the following:

> Location of the fire
D What is burning
) The Extent of fire
) Calters name and number
> Do not disconnect unless the person on the other side repeats the

meJsage or acknowledges it.
> Security on duty coordinators will respond to the scene of the incident

F Arrange to send the neceirary fire fighting equipment to the Jcene of
the incident

> ln the meanwhile, the pipe tyrtem will be operated to obtain
maximum preirure on output. ln case cables are within the reach of
fire, power supply will be tripped and the cableJ shifted.

) Extinguish the fire with the available equipment.
Fire Fighting with Water
Adequate and reliable arrangement il required for fighting the fire r.vith

water such as:

) Provision for Fire brigade and Fire hydrant.
) Arrangement of pipelines along and around all vulnerable areas.

) Provision of valves at appropriate points to enable supply of water at

the required place/area or divert the same to another direction/pipe
line.

) Provision of overhead tanks which will be providing with the water

during power failure and it would work by the Sravitational force.

> The water required for fire reserve will be stored in underground and

terrace tankJ.

Fire Fighting with Fire Extinguishers

To deal with fire - other than carbonaceous fires, which can be deal with by

water - tuitable fire extinguishers are required to do the iob effectively. It i5

therefore, necesJary to keep adequate number of extinSuithers in readiness

at eaJily approachable place5. Adequate number of fire stations would be:

)Further, other spray groups from the tystem will be diverted to the spot.

)ln case of fire in the belt, belt will be cut near the burning Portion to lave

the remaininS parts.

>After extinguithing the fire, the area will be well prepared for reuse.

) Use of extinguishing media surrounding the fire as water, dry chemicals

(BC or ABC powder), CO, Sand, dolomlte, etc

) Special Fire Fighting Proceduresr KeePing the fire upwind. Shutting

down of all possible sources of iSnition, Keeping of run-off water out of
seweB and water sourcet. Avoidance of water in straight hose stream

which will scatter and spread fire. Use of spray or fog nozzles will be

Point Wise Reply of Check Lilt
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promoted, Cool containers will be exposed to flames with water from

the side until well after the fire is out.

Accidental Release Measures;

For Spill Cleanup well Ventilation, Shutting off or removal of all possible

sourcei of ignition. absorbance of small quantities with paper towels and

evaporate in safe place like fume hood and burning r:f these toweli in a safe

manner). Use of respiratory and/or liquid-contact prctection by the Clean-up

personnel will be promoted.

ENVIRONMENTAL MANAGEMENT CELL

Apart fronr having an EMP, it is also necessary to have a permanent

organizational set up charged with the task of proposed plant will create a

department conJiJting of officers from various discipiinel to co-ordinate the

activities concerned with the management and implementation of the

environmental control measures.

Basically thir department will undertake to monitor the environmental
pollution lwels by measurirrg ttack emissiont, ambient air quality, water and

effluent quality. noise level etc. either departmentally or by appointing

external agencies wherever necetrary.

ln case the monitored rerults of environmental pollution are found exceeding

the allowable values, the environmental management cell will suggest

remedial action and get these suggestions impiemented throuSh the

concerned plant authorities. The Environmental Management Cell (EMC) will
handle of all the related activitieJ such as collectlon of itatiitics of health of
workers and population of the region, afforestation and green belt

development.
ON-sITE EMERGENCY PI.AN

Introduction
The viev,rs ofthe possible hazardl that can be arised varioui measures shall be

adopted to prevent the occurrence of a major accident. This comprisel of:
> Built in safety measures, alarms, trips and interiocks etc.

) Standard safe operating and maintenance procedures permit rystem

etc.

> Training of all the involved staff in normal arrd emergency operating
procedures,

! Training of all employees in safety, fire fighting and first aid.
Hor'vever, in spite of these precautions, it is required to foresee

situation of major accident and plan for taking timely action to
minimize the effects of ruch incident on the rafety and health of the
worker as well as those living around the premises.

Emergenry Situations

These are defined as the following
), Any fire or explosion in the premiset
) Any smoke outside / inside premises
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) Strong persisting smell of LPG within the project premiles.

) Exercise fire drill.
PREPARATION OF PLAN

Alarm System - A siren shall be provided under the control of Security office.

ln case of emergencies this will be used on the instructions to shift in charge

that is poritioned round the clock. The warning signal for emergency shall

be as follows:
* Emergency Siren: Waxing and waning sound for 3 minuter.

- All clear signal: Continuous siren for one minute.
Communication
lnternal telephone syrtem EPBX with external P&T telephones would be

provide for communication purpose. The other shortliJted basic actions to be

taken are as under;-
> lmmediate action ir the mott important factor in the emergency control

because the first few seconds count.
> lmmediate ,teps to stop fire and raise alarm simultaneously,
) Personnel without any specific dutiei rhould alremble at the nominated

place.

) All vehicles except those that are required for emergency use should be

moved away from the operating area in an orderly manner at pre

nominated route.
) Electrical system except the lighting and fire fighting ,yslem should be

irolated.
> lf the feed to the fire cannot be cut off, the fire must be controlled and

not extinguished.
> Start water ipray syrtems in the areas involved in or exposed to fire

risks.

> ln case of leakage of LPG without fire and inability to ttop the flow.
take all precautions to avoid source of ignition.

) Block all roads in the adjacent area and enlist police tupport for the

purpose. if warranted.
Fire Protection System

Fire Fighting System

The fire protection system for the unit ii to provide for early detection.

aiarm, containment and suppression of fires. The fire detection and

protection system has been planned to meet the above ob,iective an all-
,tatutory and insurance requirement of Tariff Advitory Committee CIAC) of
lndia. The complete fire protection system will comprise of the following.

(a) Fire brigade
(b) Automatic / manual fire detection & alarm system
(b) Fire Hydrant

Fire hydrant will be provided at all around in the plant as per TAC

Norms.
l:,1 r:. . '
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(c) Portable fire extinguishers

Various areas of the plant will have one or more of the above

system depending upon the particular nature of risk involved in that

area.
(d) Portable Chemical Fire Extinguirherj

These are intended as a first Iine of defense. and hence will be

,lationed at strategic locationt in different buildings and also for
outdoor facilities. Portable fire extinguishers will be foam type:

carbon dioxide type and multipurpose dry chemical (MPDC) type.
(e) Fire Detection and Alarm sy'tem

Fi:'e detection and alarm system an effective means of detection.

vi;ual indicaticn of fire location and audible alarm of any fire at its
incipient Jtage. Thii system will comprise fire alarm panels.

automatic fire deteclort, manual call pointt end fire siren (hooter).

The main fire alarm panel will provide both visual and audible

alarm of fire in any protected areas of the plant.

Manual break glass type fire alarms will be provided at strategic

locations where high hazards exits-

Automatic fire deteciors will be provided fol coal handling areas

and in plant areas such as control rooms, switchgear rooms, cable

galleries etc.

Firrt Aid
A first aid centre with adequate facilities shali be provided. There will be a

provision cf medical tie up with the local nursing home in case of
emergency. An Ambulance shall also be provided at site to carry affected
people to hospital.
Security

The security requirements of the company premises srall be taken care of by

CSO assisted by the in charge. The team, apart from the normal security

functions will nranage the role required during a disaster management

operation aJ a part of the crisis control team.

Safety

The required safety appliances shall be distributed at different locationr of the
plant to meet any eventualitier. Poster/placards reflecting safety awareness

will be placed at different locationi in the project area.

Evacuation Procedure
A, the major hazard is only due to fire, which has more or less localized

impact no mass evacuation, procedures are required. Evacuation would
involve only the people working very close to the fire area.
Emergency Control Center
Provision is made to ertabliih an Emergency Contr.ol Centre (ECC) from
which emergency operations are directed and coordinated. This centre is

activated as roon a5 on-rite emergenry is declared.

-3* -
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The ECC conrists of one room, located in an area that offers minimal risk

being directly expored to postible accidents.

During an emergency. the Emergency Management Staff. including the site

controller will gather in the ECC. Therefore, the ECC is equipped with
adequate communication syrtemt in the form of telephones and other
equipmentJ to allow unhampered organisations and other nearby facility
personnel.

The ECC provides shelter to its occupanti againrt the molt common
accidents; in addition, the ECC's communication syttemr are protected from
possible shutdown. The ECC has its own emergency lighting arrangement

and electric communication ryrtems operation.
Only a limited and prearranged number of people are admitted to the ECC,

when in use. This eliminate, unnecessary interference and reduces confusion.

The ECC ii alway, ready for operation and provided with the equipment
and supplies necessary during the emergency such as:

Updated copies of the On-site Diraster Management Plan.

- Emergency telephone numbers.

- The names, phone number, and address of external agencies.

responie organizations and neighbouringfacilities.

- The adequate number of telephone (more than two) at Jecurity

gate.

- LiJt of fire extinSuisherr with their type no. and location, capacity.

etc.

- Safety helmetJ - Liit of quantity & location.

- Several maps of the facility including drainage system for
surroundingarea showing:
* Plot plans of storage tanks, routeJ of pipelineJ, all water permanent

lines etc.
.l The position of pumping stations and other water sourcet.

t Roads and project entrances,/exit.

Communication Equipments and Alarm Systems

This kind of equipment is absolutely vital for notifying accident; make the

emerSency known both inside and outside of the facility, and coordinating,

the response actionJ among the various groups involved in response

operation5.
ln particular, this equipment is used to communicate within the facility;

communicate between the facility and outside organizations; and inform the

public.

Different communication, syJtems can vary in effectivenetr, dependinS on

the task. The most common types installed in the plant are given below.

Sirens

These are audible alarm JyJtems commonly used in facilities' ln case of any

emergency siren will be operated short intermittenlly for 1.5 minute5'
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An alarm doer more than just emergency warning. lt also inJtructs people to
carry out specific assignments, such a, reach to assembly point for further

instructions and actions. or carry out protective rneaturesi this can be

achieved cnly if the people are familiar with the alarm systems and are

trained to reJpond to it.
Personal Protective Equipments

This equipment is used mainly for three reatons; to protect personnel from a

hazard while performing rescue/accident control operationt. to do
maintenance and repair work under hazardous conditions, and for escape

purpo5eJ. Effective command and control acco.npli5h these funclions

necessitates personal trained in thit On-site DisaJter Management Plan with
adequate facilities and equipments and equipment to carry out their dutiet
and functions. These organizations arrd the facilitiei required to support their
responte are summarized in the following subsections.

Procedure for Testing & Updating the Plan

Formulation of a Disarter Management Plan cannot possibly be an end by
itself. lt needs to be tested by holding of periodical mock emergency

simulation and drill. Any shortcomings reveled during such exercise should

thereafter be corrected by amending the plan. The plan should be for times

to come; hence it must be reviewed at periodic intervals. The plan should be

also reviewed and updated when:
) Major alteration or extension of existing rtructure is carried out.
) Maior change in habitation or land use of the neighborhood takes

place.

> lmportant telephone numbeff ured are altered.
Mock drills activatinS the Disaster Preparedness plan should be conducted
periodically for ensuring its efficienry during emergency as well as for
refinement and up gradation. These drills based on the plan will help
achieve its objectives of the Disaster Management Plan.

Simulated emergency preparedness exercisel and mock fire fighting exercises

including mutual aid scheme resources and in conservation with district
emergenry authority to be carried out time to time.
Post Emergency Follow Up
) All cases of fire occurrence, no matter how small, must be reported

promptly to the Coordinator for follow up.
) Under no circumJtances should {ire extinguishing equipment once used

be returned do is fixed location before it is recharged,/ certified fit by the
Fire chief/ Safety Manager.

) Ured fire extinguishers must be laid horizontally to indicate that they
have been expended.

Disclosure of lnformation to Worker & public Awareners System in Existence
& Anticipated
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) Safety awareneJs among workers by conserving varioui training
programmes and Seminars, competition, sloSan, etc.

P Practical exerciie.
)Distribution and practices of safety lnstructions.

) Safety Quiz contests.

>Display of Safety Posters & Safety Slogans.

iDeveloping Safety lnstructions for every Job and ensuring these

inttructions/booklets or manuals by the workers.
Applicability of Resettlement and Rehabilitation Plan

The proposed project neither cause any voluntary and involuntary displacement

of people nor Iessening the connectivity with the nearby villages and areas. on

the other hand there will be positive social impact such as employment

generation, raising the living standard of the local people which reside in the

study area. Therefore it may consider that required rehabilitation and

reseftlement plan as per the national Rehabilitation and Resettlement Poliry.

2OO7 dated 3lo October 2@7 is not application for thir proposed project.

Point No.24:The proiect proponent shall submit detailed Environment Management plan

suggestinS all mitiSation and also Environmental MonitorinS plan for
compliance of various environmental regulationJ, ventilation plan lighting

fillumination) plan.

Reply: Detailed Environment Management plan sugge(ing all mitiSation and also

Environmental Monitoring plan for compliance of various environmental

regulations has been incorporated in Form-lA of the Environmental

Clearance Application
Ventilation Plan

l. Adequate doors and windows for cross ventilation are to be provided.

2. Open balconies have been provided for each floor to increase air

motion in rooms

3. Adequate mechanical ventilation and air exchange will be provided as

per NBC norms for common areas (basements. lift wells and lobbies)'

4. For sewage system there will be air valves provided and vent pipes of
suitable size in the sewage ,yitem at ruitable intervalr as per Sewer

Design Manuai for safe ventilation of sewer gas generated in the sewer

line.

5. Adequate ventilation and smoke extraction facility through axial fans

for adequate air exchange as per NBC norms.

Point No.25: The project proponent shall submit application along with (legible plans on

larger scale), he will also submit health. welfare tafety and electrical safety

plans.

(i) Location of project in the sector plan. (ii) Plan showing surrounding

features within 500 meters radius. (iii) Green belt dwelopment plan. (iv)

Lay out plan/Building plan/Zoning plan. (different colors should be used to

d i-ra;
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Replyr

Point No.25:

5how existing and expanrion proposal) (v) Traffic circulation plan. (vi)

Parking plan. (vii) Location of STP and Rain water harvesting rtructureJ on
plan. (viii) Prospective view. (ix) Elevation section grlan.

Locatio:r of Pro,iect in the iector plan & Plan showing surrounding features
within 5O0 meter radiuJ attached as Annexure-lV & Annexure-V
Respectively.

6reen Belt Development Plan attached as Annexure - Xlll
Zoning Plan is attached as Annexure-l '

Traffic Circulation & Parking Plan is attached as Annexure -XVl
Location of STP & Rain Water Harvesting Pits is aflached as Annexure -X
Perrpective View & Elevation Section plan is attachecJ as Annexure-Vl
NOC from AAI regarding height clearance.

Reply: AAI regarding height clearance is enclosed irs Annexure -XVl of
Environmental Clearance Application.

Point No.27: certificate from competent Authority regarding non apprirabirity of
Arcvaii Notification in care of District Curgaon as on O7 _O5-lgg2.

Reply: ReJpective Docunrents is enclosed as Annexure - XVI of Environmental
Clearance Application.

Point No.28: Assurance of competent Authority (HUDA/ Municipal Corporation/Local
Authoritier) for supply of water/permissions of C6WA for withdrawal of
ground water, if proposed.

Reply: Application to HUDA for water suppry is encrosed as Annexure -rX of
Environmentar crearance Application. Assurance r,rril be submitted in due
course of time.

Point No.29: Assurance for supply of power from HBVN.

Reply:

Point No.3O:

Reply:

Point No.3l:

Reply;

Point No.32:

Application for power suppry to HBVN is encrose<r as Annexure - XVr of
Envi ronrnental Clearance Application.

All the originar copies of anarytical reports of soir, water, air and noiseconducted and collected by NABUMoEF approved Laboratoriee.
Monitor-ing will be done after issuing ToR.
NOC from the concerned Forest Department regarding non involvement
of forest land.

Application for NOC from the concerned Forest Del)artment regardint noninvolvement of forelt land is enclosed as Annexure - XVI of Environmental
Clearance Application.

The Project proponent shall submit an undertaking ,tating that
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i. That no conrtruction has been rtarted at the site alonS with latett

attested photograph. The affidavit shall be by proiea proPonent

,/one of its directors duly authorized.

ii. That they will not encroach the re^,,enue rasta paJJing throuSh the
proiect area rhown in the zoninS plan and layout plan.

iii. That they will keep the ROW required for HT wire pairing through

the project area as per Govemment instruction,
iv. That they will not use ground water for conttruction and will use

treated water confirming the l5l standards for building construction.

v. That they will use ultra low sulphur diesel.

vi. That provision for Helipad shall be made in case of the building

having height more than 60 meter. Provision of at leatt one

Hydraulic ladder for high rise building shall also be made.

vii. The infraJtructure will not obttruct or divert the natural flow of
water covered or open nallah, drainage of rain water aJ Per natural

flow of water'

Reply: Enclosed at Annexure- XVI of Environment Clearance APPlication.

Point No.33: The document should bear page number with proper index.

Reply: Noted & compiled will be in a same manner.

Point No.34: All the pages should bear the comPlete signature of authorized signatory

with stamp.

Reply: Noted & followed will be in same manner

Point No.35: All the deciarations/Analysis reportr/certificates obtained should be

submitted in original.
Reply: Noted & followed.

9+I.!<-

M/s. Focus Energy Ltd. xxi J M EnviroNet Pvt. Ltd.

Point Wise Reply of Check List

lssued by SEIAA, Haryana for
Aoolication Submission
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APPENDIX I
(See Paragraph-6)

FORM 1

Note : If space provided against any parameter is inadequate,|(andly upload supPorting docunrent under
'Additional Attachments it any' at the last part of the Form1, Please note that all such Annetures musl
be part of single pdf document.

(I)Basic Intormations

S.No. Item Detar ls

)-" '' :"

Shape of the project iand

Uploadcd GPS file
lJf,loaded cofly ot survey of India Toposheet

. 5. Brief summary of project

Hit j "/a. n

Details of Statc of the proiecl

Tehsil Na mc

I ...i, i / V;llaqe

District Name

3 Plot/SurveylKhasraNo

Proposed capacity/arca/length/to nagc lc l)e
handled,/coinmand araa/lease a.ea,'.rL.nbei
tr',{eils t6 be d.rl!,]C

New/Expansron/Mooern:zatior r

12. Cateqory of project r.e. 'A 3r 'B

Nearest railway statio. along vrrth distance
in kms.

9

6.

"1.

i 8.

State Nanle r-I
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il

iil

i(c

t: 1l 'u

I

S. No

Activity

Con$tru.tion, of,rri.tion o. deccmmissrorieg of the Projrct inyolving :rc.-ioB5, which wil, anust]
physi.:ai changcs in tne! l.,cality (topoqraphy, iind uFe. Lharlge. in water bodies, etc,)

Infornratron./Checkitst aonfrrlr,atlon

Details there o, ('lJith
approxamate quantities/ rates,

wh erever possible) with sour'.::e
ot intormation data

ThL. iile rs earrnarked for
comrnerc:al & residentidl
dcvclopn.ent as per Gurgao"
Mane:iar Master plan 2021 A.D.
Hence n; chdnge in land-use ,s

envrs.,!]ed. Total (;reeo Area -

2766.237 sq. m (3390 of totai Flot

irc

i{o I

I

1.1

2 Ciearancc of existri!q land, vegetdtion a|td buridings'.'

thcre vras not any structure or
major vegetation at sale, beFore
stnrtjng of conslruction, whrch rlcea
to alear before constrtrcaion.
Prese'ltly vre have constructed all
the brill up area which is 70405.8,2
sq. nr. Y/e put the constructior of
ihe pr.lje€t on hold right after l-1lc

came to know regardrng the
requirement to obtain Environmental

i Clearance as per EIA Not,fication
'dated 6th Septenlte., 2006 and its

a'nendments.

Ltd"

a toit
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i.3

14

1.11

Creation of ne!,v land uses?

'"!orkS ai -rrus,al,- 1)l

The prcposed project is Institutional
oflice bualdirtg Project. prcsenrly wc

have constructed all thc Euilt up
area which is 70d05.82 sc. m. We

DUi ihc canstrlction o, lhc Prolcct
on hold right after we came to kncw
rcgarding the requirement to obtarn
Environm€ntal Ciearanae as per EiA
No!rfi.atron datcd 6th September,
2006 and rts amendments.

Site was devoid of anv kind of
exigtinc structures and hence therc
was no requiremeri! of .Jetnolition

actlvit(:5.

N,J Lornpo!-ery iabou. huLarcrts $/erc

Drovrdcd dLrring constr!c(lon.

The ex(:avated soil was uscd for
irllr,lg & levclrng oa iouJ lying land
duriFg construclion.

Ye-<

YeS

iJo

Ycs

No

No

Nc

No

f.lo

Ycs

15 Constructron works?

Soil testing was catried out Bnd the
anvestigations e.9. bore houses/ soil teslrng? Yes

rL,sults were Foilnd Satl5FaCtory

The constructicn work at project site
has Deen completed. We have
consirLrcled all th.: burll uP area
vrh'ch is 70405,32 sq. m. We Put the
construction of the project on hold
right afier we came to know
reeardrng lhe reQUrremcnl. :o obtarn
Environmental Clearance as per EIA
Notification dated 6th Seotember,
20c6 and its ameqdments. There

arc nc physrcal changcs due to
cro]ect development activrtles
outsrJe the pro]ecl boundarY.

1.6 Demolitron worksT

, ., 'erlporarv sitcs rsed fo'cjr st'Jlt c1
'' ' construatron u/o rkers?

Above grgund bualdings, structures or earthworks rncluorng
I linear structures,cut and fill or excavatrons and fill ar
'excavations

TB

i9 Underground works including mlnlng or t(rfiacllnQz

1.10 Reclamation works?

Dredging?

No :rnderground wcrks including
mriing / tun11eling was recuired
cxcept excavalion o{ carth for the
constructioa of basements

No -eclatnation work ,1as reQlilred.

No dredqrng tras recurrcd, as case

of .onstru€tion Office Buildinq .

p, ?ja:al.

'fha.c lYerc nc aty oifshore
sfruct!Tcs, as aase of nstrtullonal
'o'fi.c Bu rding" fro.lcc!

sr.r(:(" rl ,ryas conslr lr'l o1 l)rojecl ,

,1u..icc. i:o ,!.ad,tat o" /
11errriect.r,'inq pao(ess was tnvolved...

separate raw matcrial storaqe yard i
\ rds ,'rJde dU.t.g ronStrUCtrOn
philse: . Cenlrlnt !!as SeparaielY
slored .rnccr (:ovcr 'n Da;cs . Sand 

-

v/as stacked .eatly undei larpaulin
cover. . llric<s alrc stccl r,as lald in '

oi'ica. . Ihc rar! marcrrSl handllng i

2

ogoods namatc

1 17 Offshore structures?
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1. 15
Facrlities for treatment or disposal of solid waste or liquid
effluents?

I 16 ,iacilrties for long terr. .lorisrng of operatlon3i v!ork.rs?

New road, .ail or sca traffi! durlng constructicn or operation?

: Ncw road, rail, air water borne or other transporl
1.18 i infrastructurc includinO neq,/ or aitered routes and stations,

ports, airports etc?

I 1t Closurc or dlversion of cxistinq transport routes or
iffrastructurc ieaCing to clianges in traffic movements?

ya.C was lccated ',\,thrn tre prolcc!
site 3nd seo-arated by enclosuies.

Soli(l Waste: Solid wastes which are
likely to be generated in project will
be comestic in nature, Total lvaste:
lotal solid waste gen€rated from the
project site ,/vill be 344.75 kgld3y.
Liqu:d Effluent: Duri.g operalion
phase, ,4 KLD of waste water yrill '

be generated !",/hich will be treatei :

in the Ser,,rage Treatment PIant i

(STP) having capacity of 70 KLD to .

tertiary level. Dewatered/ dried
srud,Je 'rom sTP rrill be uSeO as'
manure in hortrculture. Hazardous :

Yes

No

L.17 No

-Was1,es: No hazardous ,r./astes will be I

pro

No f,rcilities ior long term housing of
cperatioial workeT are propcsed.

The )roject sitc is well connected by
a w:dc ser\/rce road, so no nevJ rcad :

: has f,een laid during construction or

Nc

operatjoi
except fo

The area is already developed, It is l

well conrected by roads to whole of
the city, so there is no alteration of
routes or lying down of nev,/ routes
don€ due to project activity. lnternal
roads within the pioject site '.,vas
mai.tained /constructed for smooth
movement of traffic.

of the project a
r internal roads.

J

l\o

NO

There was not any closure or
diversion of €xisting transport

' routes, as the constructron was
within project premises. Thus therc
was not any change in t.affic

:movement.

There was not any provision for new
or Civefted transmission lines or :

piDelines for progosed inslilutlonal :

"oifice BJilding of !l/s. Focus E.c.9y
. Lrd.

1.20 i New or diverted transmrssion Iines or prpelines?

' , ,, , lmpoundment, damming, culvertrng, realrgnment or gtier
j "^ changes to the hydrology cf watcrcourses or aquifers?
li

Nc

1.22 Stream crossrng5?

1 .23 Abstractjon o. transfers of r'vatcr frcm cround or surface
, waters?

No rmpoundment, dammlng,
, culverting, realignment or other
ichanfes to the hydrology of surface
\4ar. alt rses r!aS D'-.)OSCC

llo As :;uch no raver or drain was
pass,ng through lhe project site.

Yes Total tlater requirement of project
will be 68 KLD, which will be
included the f.esh water

i requirement cf 19 KLD and recycled j
treat.-'d v.'atei reqJirement of 49 KLD '

for fushing, & Landscaping. Total
wast{: \^ater generation from the I

project vrill be 54 KLD, which will be
iralurJes 900,6 of sewage gereraticn,

4 1,i
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Changes in water bodies or the land surface aitecting
draioaqe o. nrn-off.)

Transport of per5onncl o!'mate!-ral-q fcr cc.struction, ope'a!io'
or oecommissronrng ?

decofi nlissrcninO or rcs!oraLroo

from domestic uses and 100o/o of
flushing uses and will be treated in

sfP havrig capacity of 70 KLD
Treated water reccve,Y from STP

!.rill be 49 KLD thL' frssh Yvater

rcquirement shall be met from
l-lUDA w

.There is no ctfect cn Surface
Draanage ,i Runoff es the land area
rnvclved rn the prolcct ls flat Land.

Apart from this ior collectlng storm
vJatcr, Storm water drainage
network has been Provlded during
the design as Per the guidelines.
Adequate measuaes have been
taken to coliect run off and suitable:
garlanding drain as per the existing '

.ontours oi the olot has been
ccve,crec T hu. s.rrfaca l-arnace
vr ill not bc arFccted.

lraaspon of pcrsonnel .' malerra
during construction and gperation
phase vJas envisaged. Road netrvork
for smooth flow of traffl( and
adequate parkiiq sPace is bcrnq
praJvidcd for op.rdtronai ohase.
Du'rrrg oDcrat'onaI Pr a5c, loia
l i)/\, c \ hc _a l)-',,ir:.,1 a'c 3. B

L( S.

\o lo.g lcrrn dr9:nantling/
Car or'1.n 5\ro'111\j 

",as 
DrJl:5Cd

Lio decofimrssrontng actlvitY !\'as
rivolved, ihus no rrnpact on the
s4 rrronnrent by the project

i\o

Ycs1.25

\o

No\.2 i

261

t.29

Ongoing activaty during decommlssloning whici: could heve an

impact on the envlronment?

lnflux of peop,e to an area in either tempcrarily or
permanently?

Intfoduction of alien specie5?

Du.rnq operation pnase aPprox.
1379 Petso.s rs being iavolved as
cor'nmerci3l & vlsitors ln r-ne entl.e
pro.le(:t

A'l thc plant/ Liee species grown in
the pro]ecl premises are irrdlgenous
to thc area; sarne will oe aontinued
so inlroduct,oa of tsl ca spccles 's
not envisaged.

i{

i

Yes

N(l1.3 0 Los s of nati\,e spec:,-s o- ganc'ra a.!,'.i,r'
No loss of nativc specles or genetlc
dj\Crs ty tras been re2o.ted so Fa.

y othea act!ons?

Use of Natural resources for construction or operation of the Proje.t (such as land. water, materials
or enerqv, especially any resources which are non-renewable or in short 5upplY):

s,No

Information / Checklist confirm ation

Oeta ils thereof (with
a pproximate q uantities/ rates,
wherever possible ) with sour(e

of ihformation data

NO
l\lo ot he. aairor] ha5 beeal
,._oc-'.ake-, t)r t Fi\ r)'oJccl

2

126
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2 Land especially undevelopec or ag cultural land (ha)

2.2 Water (expectcd souri:e & iompctinq users) unil- KLD

There !'rere not anY Structuie or
ma.jor vegetation at site, vJhich naed ,

to clear before sta,tinq of
construction acitivrties at site. I

Presentl/ we have constructed all :

the luil: up area whrch is 70405.32 I
sq. rn & We oJt the const'Jction cf
the p-o ect or hold rlght after rvc
cam3 to know reqardinq the l

recLirenent tc obtain Envircnmental
Clea.ance as per EIA Notrliaa:ioi :

odted 6:n September, 2006 ano :is :

amc.rdment5.

, Total water requirement cf pro.ject

iwill be 68 <LD, which wrll be
inclLded the fresh \tater :

reqLirerient of 19 KLD and recycied
tredled water reauirement of 49 KLD

for flusiling, & Laidscaping. Total
v/asre wate' gene'atioc From ire

j proj ct will be 54 KLD, which wlli bc
:nclrdes 900/6 of sewaqe qeneratio'r ,

rror'. domcsti(. uses and 100o/o of :

flushinq uses and will be treated in i

STP having capacity of 70 KLO.

Treeted water recovery from SIP
will be 49 KLD. F.esh water
req! irement shall be met tro!'n
HUDA wat

r Sand and stone aggregates
i usecl as Construct,on msterial.

YeS

Ycs

2..4

2.3 I Mlnerals (FT)

Const.uctioi material - st( ce, aggregates, sand / soil
(expected source - Ml)

: 2.5 Forests and timber (sourcc - M i )

General Construction Mate"ial was
used for constrtrction consists of
Steel, Cement, Stone Agqreqat€,
Sand, Bricks, Glass, FIY - ash based
proaucts, etc,

lTimber had been taken f.oin nea.by
mar<et5.

Yes

l'.J o

- - Ererqy r.rcluding clccrricity dnd fu(:ls fsoJrce, compclrrq
z'o i use"s) Unrt: fucl (MT),e-]crgy llvl^/)

,Tot.l power demand: 50 KW Low
Yes : sulphur diesel (HSD) will be used as

fucl to run standby D.G. sets.

2.7

,s.

No other natural resource was

Any other natliral resources (use appropriatc slandard units) No ,involved in the project except the
'mcrtiored above.

use, storage, transport, handling or production of subStances or materials, which could be halmful
3 to human health or the environment or raise concerns about actual or perceived tisks to human

he.lth

--J

No

Informrtion/checklist contirmation

:1.1 (,se of substances cr -nale'r:rls,'.^rhLch ai'c haz?rcous (as per
\15IHC rules) tc hurrir1 hel '.h c. lhc envircn'.c,1i (fiora.
'aDra, anC ,rdier suppl i:s

Details thereof (with
a lrproximate quantities/ rates,

wherever possible) with source
of information data

No rThe project is an institutional
Burl{rinq, hence no storaEe of
hazardous chemicais (as Per MSIHC

6 i.l

.1
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Changes in occurrence of disease or affect discasc vectors
(e.9. insect or water borne diseases)

Affect the welfare of people e,g. by changing living conditions?

Vulnerable groups cf people who cculo be afic(:t{rd by lhc
project e.g, hospitdl patients, children, the elcerly .t..

Any othe. ca!ses

rul13s) vrlli be done, exaept llSD
requi.ed to rui standby ).G. sets,
for v{hrch the quantrty stored will t}e
bc,orr thc thresholrl I'nrt spec rted ,n
the MSIHC ruies. Necessary
permission will be obt.arned from the
Explosrvcs Departmcnt.

Suitable drainaEe ar:d waste
nranagemeal measures will be
adopted in operational phase, which

. will restrict the stagnatio. 01' water
or accumulation cf waste. This will
eff.ctivdy restnct tl'e reproduction
and qrowth of drsease vectors.

socio-economic standarG of people
will increase due to rncrease
employment opportsnrty provaded

by this project. -ihis wril lead to
better quality of life and wjll also set
a standard for luture develooment in

the area

32

3.3

Ng

Yes

/eslNo

\o c:foat:s anvrsaEca aL. ta this
!'rjeci

uo NO, Cthcr cauScS arc involved except
lhe merrtio:red abovc.

4 Prodsction of solid wastes during consrruction or operation or decommissioning (MT/month)

S. No

4.1 i Spoil, overburden or G-.ri1e wastcs

Information/Checklist confirmation apProximate quantities/rates,
wherever possible) with source I

of inf ormation data

Nc suc' spor , ovarburde. or n'ine
,,..,asies,.ias Eeneraled becaJse It :s

Details thereof (with

an office buildinq Protect.

Soiic wastcs likely to 5e generated
in groject are of dorestic nature.-lotal v,/dstei Oornes:i. vJastcs
3,|,1.75 ka/'day wrii i)! ( ci;ccled trom
designated iocation and segregated
Intc,aorqanrc and orgar:ic wa5tcs.
fhe !no.ganic non' biodegradable
!i!aste< will be sold tc vendors for
rc.ytrng and rhe organic
biodcgradable wastes (waste
vcqciables. foods ctc. ) wrll tle
convtlrtec ,n (o manure aid lvill be

spent Oil from D.G. sets v./ill be
crrefullV stoled in Hiqh DensitY
Polythenc (ljDPf ) o.ur'1s i:1 rsolated
covered facilly. lhrs spont otl wrl; bc
sold to vendors aulhoriTcd by

. , r'

4.2 Municipal waste (domestic and or rorrficrc al wast.ls)

43 Hazardous wastes (as per HaTardous \,!aste 14anaqemenl
RulesJ

utilizc for horlrculture acti!ities. fhe :
mccr'anrsm of s,uogc dry'nq wlil oe:
ccntrilugc and tie delYa

Ycs

1A'
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HSP(:a/ MoEF for thc treatment of
sam(}. Suitable care will be taken so
tirai spills / leaks oF spent orl fror
stor.qe.ou,d be avoided. The used
oil q(:nerated from DG set will be
disposed oFf as per H.w. (l'1 & H)
Rries, 1989.

4.4 Other industraal process vJastes

4.5 Surplus produci

4.6 Sewage sludge or other sluJge :rom eff!uent lreatment

4.7 Construction or demgiltion wastes

4.8 Redundant machinery or equipment

4.9 Contamlnated soils cr othcr maier a15

4.10 Agnculturalwastes

No
Nct rpp icable, as ttrs s a

cons:ruction project.

Nrc
Not rpp icable, as ttis Ls a
cons:ruction project.

The arechanisn'r of sludqe drylnq rriil
be c.lntrifLrgation anc the
dewatered/ dried s:udge from STP

Yes Lvrll be converted to cakes and wiil
be used as manures in horticulture
and alsl disposed to designated
!'nunicipzl atea.

Constrlrction w
back'allinq after

Yes tlnusabl? and
debris $as disposed at desrgnated
plac€s in tlne with the local norms.

aste was -eused icr
maa ual se,tregaticrl
cxcfSs conStriic::on

No Redundant machinery
equrpment is involved.

No

\o No Contaminated soils or other
matcrials were involved.

No aqriculti.rral
g€nerated.

waste yJas

4l solid wastes

5 Release ot pollutants or any hazardous, toxic or noxious s!bstances to aar(K9lhi)

Not appiicab,e, as this is Building
Cons!ruction P!-oject

a
wherever possible) with sourceInformation/Checklist confirmation

Emissions from combust,on cf fossil fuels from stationary or
mobilc sources

No

s .No

Yes/No

fi e-,,
gcne'a

of ioformation data

is .o majo. air pollutant
ting source in this proje.t

c5

except cperation of D.G Sets and
vehicular movement. Ihe emission
of gasse:i & Particulaae Flatter will be
due to use of diesel ii D,G, set, snall
be limited to MoEF/CPCR Norms.
Therc w;ll be qeneration of noise
from D.G. set but that will be only
during t,1e tirre of power failure.
Flore,)ver, D.G. Set / D.G. Set
Rooms t^il, be proviCed with proper
..rcou:,tic enclosrrre / acouS:i:
treatrnent that wrli mitigate the
ooise up to a large extentL*

8t1.t
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5.2

et2A9

Emissions from production processes

Emissions from materials handling includirg storage or
transport

Emrssrons from construction actlvities ancludrng planr ano
equipment

Dust or odours from handling of mate als indudr.g
construction materials, sewage and w€ste

ions from incineration of waste

Not apoiicable, as this is a building I
.onstruction pro.lect. 

- l
D-s[ em;ss,o^i t\era arrg nq dL]e to
tl'c maieriats lardiirq durinq ,

construction phase- Regular water .. 5.3
sprlnklrng & tarpeulin covers :\.ere ,

prov'dcd :o prevent dust em,ssrons. 
_

Dust emrssron \.,/as restricted tc '
construction phase and construction .

s'te oniy. -he CLs: 3m'tLac ,!ds Jf
5.4 Yes neqlrgrbie amount and was

geoerated due to movement of the
equjpments. Suitable preventrve

measiJTes had been taken.

5.5 Ycs

rlc

No

The dust emlssion duri.q the
construction phase was prevented
3v the spnnklrng oF lvaier and
.overr.lg the rai"r matenal by
aarpaulin cover. Better sanrtation
'aoiities were provided tc workers
so that thcre was 10 odour
g(tneralioo. ihere would not be
.nuch impact of noise due to
ogcration of D.G. sets because
'r'stlv thcy wi r bc i Jse only dunng
power failure and secondly they be
provided with ,rope. acoustic
r',1c osure that wilr l'erc in rnilrqatrng
l]orse up to a largc cxtent.
Moreover, the gr

Not aoplicable, as this is a Building
Constructron Project.

Not arplicable, as thrs rs a Burlding
Construction Pro.lecl. So, Open
Durnii'q of bromass /'other mateflal

5

in open 3rr {C Q. s

\c

6 Generation of N.ise and Vibration, and Emissions of Light and Heat

S. No

Information/Checklist conf irmation Yes/No

From operation of equipment e.g. engtnes, venltlation plant.
crushers

Ycs fhe machinery used {a( the
construction activity was of high
standard a.d of reputed make and
ac(ording ro the infcinational
staidards. Ihcse standards
themselva5 take care of noise :

poilJlion ag trol/vjbraiion control
anC air ernissron contro - Hence
,csrqnificanl ,mpa<ts dite to

5.8 rcesions from any other sou

uJill be pronibrted

No other Emlssio r-s t'rori1 aav cther l

D€tails the.eof (with
a pproximate q uantities/ rates,

whercver possible) with source
of information data

I6.

5.7
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construction machinerY dre
envisagec. Apart from this the
constructron actrvity !rill be carried
out in day hme only- During the
opera:ion phase of the Prolect, tie
noise emission is caused onlY due to
DG sets installea

No rnajor noise and vibratron
generetrng activitres were irvolved
tn the prolect, except due to running
of various construction equipments/
machiner,/ & D.G. Sets durinq
renov3tion & exilansion phase of the
proje(t. Proper maintenance of
mach;nenes reduces the generation
of noise and vibration. All rhe
!!orkers were being equipped with
PPE'S dunng constnJction phase and
the D.C. Sets 'eill be rnstalied ,n

acousric enclosures erith Proper
paddiig system to reduce vibration
impact.

Due to the vaaious construction
activities, there were shoft-term
noise irnpacts in the immedrale
viciniiy of the project site.

6.2 From industnal o. similar pr(rccsses

From construction or demolitron

6..1 Frorn :rr:,' r: :

NC

Ycs

\c No blastrng or me.hanized
was done in congtruction phase

some no,se will be genera
vehicular movement

ted

p: ing

in lne

5 From construction or ope!-ational traff1c Yes

oDeraiional phase. Every possible
provision will be taken up to
avoid,rmir,imize traFfic chaos.
lncrease in noise and vibration due
to trrffic of project site will be
marginal. Hence noise and vibration
due t3 traffic is not anticipated on
the prolect site, This will be
minir,ized by plantation along the
roads.de.

5.6 From lighting or coolrng systems Not Appiicable, as this is an ofFice
buildinq project.

6.7 From any other sourccs
There will be no other sources fo:_

noise & \,ibration generation excelt
the mentioned above.

Riiks of contamination of land or water from releases of pollutants into the ground or into sewers,
surface waters, groundwater, coastal waters or the sea:

l,lc

7

S.No

Information/Checklist confirmation

Frorn hand|ng, storage. Llse or spillage of hatardous rnat(rials

Details thereof (with ---'!
a pFjrot imate q uantities/ rates,

whe rever possible) with source
of information data

Used iillspent cil from D.G. sets will
be handled with care, rt will be
storec in HDPE drums and handed

es/No

It:p./lenvironme.tcleara r ce. ni. nrluser/l:oR ll- l rllfaspx')cat_rd..AHIl/Ncl,1680g8'2017

tl

iiil,t'
'i

'11',1

\o
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From drscharge of selJage or other effluents tc water or thc
land (expected mode and place of discharge)

for liushing. & Landscaping. Iot8,
waste water generaticn frcm the
prolccr wili bc 54 KLD, w']rch lrrl te

over to authorize vendor. Hence, nc:
risk cf contaminaticn rs envisaged

Iota, water requiremefit cf p!-oj
. wi be 6E KLD, wrich will be

' included the fresh water
rcqui:ement of 19 KLD and recycled
lreated waaer requirement of 49 KLD

includes 90o/o of sewage generation
fron'r domestic uses and 100o/o of
flushing uses and wrl be treated rn

S-TP havrng caoacity of 7C KLD.
freated watcr !-ccovcry f.gni STP
,r'/rll be 49 KLD, out of which 39 KLD
water wril be reuse in flushrng

l"linor Air emissions lriii be
generatcd dJe to tncreased

I vehicular movement and occasional
,rse of D.G. sets for wnich effedrve
.neasures will be taken like
adequale qreenbell deveiogme6t
anc use of low sulphur Jiesel 

'n 
D.G.

sets etc. So lhe!-e would not be any
Ceposition of pollutants emif.ed to
a rr, land or water.

j.2 No

7.3 By deposition ot pollutants e.lritled to air inlo [he ldnd or inr,o
water

lio

Faom any other sources
'. il ' T_"r'i -:'

:l-rkelihood of such an eveni is nct
foresc(:n till now rn the area and
sLita5lc rneasures will be adopt to
control and reduce emissron, so that
there will be to sucl flsk in the
aclmlng futu.e.

"^irll ae storco wrth a prol.ril site. No
r:'-..ltrr -,- ;"/'(i:( I_:.'/ I\ rS

,n\o:v{:a lt -.-is pr-Lrla1.: henac
ahanCaS Of C.Cr Cal :ta,,arCS and
;cL oents are m nri-.41. .lo!!evei.
su ia6le lrre fiEliin.J fitisurcs 'viii .oa rrov ded to racl,Jc(: :hirnces of
f r(' acc,denlq.

r-4

7 < Is there a flsk of long :erm build up o. pollutan:s rn:h(:
''" environment from these sources?

No

Risk of accidents during construction or operation of the Project, which could affect human health
or the environment

Information/Checklist conf irmatio.l
Details theteof (with

a pproximate quantities/ rates,
wherever poss;ble ) with source

of information d ata

Ihrs is an office building project and
does not involve major hazardous
construdron aclivity. Hence chances
of explosrons, sprllages, fires etc. are
mrrtmai. No ma.lor haTardous waste

Nos

s
Frcm explosrons, sp'l{ages, fires el{: from slcragc, ha.dl.ng,
use or production of hazardous slrsStances
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Yes

,\o

8.3

8.2 , Frorn any other causes

Cou,d the prolect be affected by natural disasters causing
environmental damage (e.9. floods, earthquakes, iandslides,
cloudburst etc)?

Ihformation/Checklist confirmation

Lead to development of supporting.liaies, ancillary
development or development stimulatcd by the project which

icould have impact on the environment e,g,:

; n Srppo.t,ng ,nfrastructure (roads, power supply,r,/aste or
' waste water treatment, ctc.)

o housing development
o extractrve industries

, o supply industries
o Other

Lead to after-use of the site, ! rhrch could have an impact on
the environment

Set a precedent for iater dcvelopmcnis

Have cumulative effecls due to proximity to other cxisting or
planned proje.rs wirh sim;'a' efreits

(III) Environmental Sensttivity

Areas

: No No 3ny other causes are invoived :
exc€pt the mentioned above-

No :ases are reported so far and
:narces are 'nrnrmal. The srte 15

sele:ted aareflrlly keeping in vevr all
the Factors to avoid eny
envi.onrnental darnage due to i
natural disasters. Ihe area under :

No
study falls in Zone-IV, according to
the [ndian Staidard Seismic Zoning
l'1ap. SLitable seismic coefficlents in
hori:rontal and vertical directions
respectir'ely, have to be adopted
whrlc icsrqnrnq the strLctures.
T1ler e are no possibilrties of the
project site getting flooded as per
records avallable.

Yes/N o

Details thereof (with
approximate quantities/rates,

wberever possible) with source
of lnformation data

Factors which should be considered (such as cohsequential developmcnt) which could lead to
9 environmental effects or the potential for cumulative impacts with other existing or planned

activities in the locality

S. No
i

I

'J

9

9.2

Ihe proposed p.oject is For

tCommercial use; it may iead to
development of supporting services
and infrastructure in and around the
area.

t'legtlgiU c lmpact- is envisaged
ajr, noise and aesthetic parameters
due to the Project of M/s Focus

: Energy t-td.

lNot appricable, not other actlon will
, be r{-.quired except mentioned above

Aerial distance (withln
1skm.) Proposed project

location boundary

33

,t

S,No N.rme/Identity

A'eas protected unde. rnterretronal aorvcntions, na:ronJl or
I I loaai l€g slation for thetr e(cloglca.ri l!i.Jscape, culLurai or

otter relateo,,/.lue

rttp,,cnvtronme.tclaaraTc..,crr'!sefrFOllMAPOt.sDx?celrc:Ariit,\CP.68!98r?C17

No) No.,e, within 15 km of
prooosed project lGcation.

the

'2:1-l
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' .,.:l

2

tl

9

lle}.,( l'ail 1

Areas which are important or sensitive for ecologacal reasons
- lvetlands, watercourses or othcr watcr bodica, coastal zone, ,

b;ospheres, mountains, fo'ests

Natafqarh Dra;n-Loaated approx
12.0 km from the oroject site in
NW direction-

Sultanpur Bird Sanctuarv -Located
Approx. 15,0 km. from the project
srtc in vVNVr' dr.ectron. RaJkhori
forest - Located Approx. 12.0 km.
from thc project s;te in NNE
drrect iOn

iJot located within 't5 km of the
proposcd pro.lecl loaalron.

Dc hr-Haryana State Borde'
Located Approx, 10.0 km from
project site io NNt direction.

NH-8 is at a distance of 2.0 km
(approx.) from the site in Nw
direction.

lepot-

-5crc era nJTbu- o' major 
,

hospitals, schoolS etc. Therc are
numc.ous piaces of worship and .

communrty w;thrn th(: project :

'4flLlCnCC6 arca

Yes

Yc5

Nla)

Nc

Yas

\c

Areas used by protecteci important gr sensrtlve spccies of
flora or fauna for breeding, nesting, foraging, rcsting, ovcr
wintering, migration

4 lnland, aoastal. -ar:ne c. !ndergrorr.('r rlatars

5 I State, National boundaries

Routes or facilitres used by Lhe pubiic for access to recreatron
or other tourist, palgrim areas

l Defence installaticns

8 Densely populated or built-up area

Gurqaon Ammunition
ves locater Aop-ox. 5.0 <-x

aroject site In NNE dire.tion.

' Yes Glr.jaon city

6

Areas occupied by sensitive mao-made land uses (hospitals,
schools, places of worship, community facilitrcs)

Areas containing important, h19h qual,ty or scarce resources
10 . (ground water resources,surface

' resources,forestry,agricu,ture,fisher:es,tosrism,mrneraisl

. Areas already subjected to pollution or envi.o4mental
11 : damage.(those where existing legal environmental standards

, are exceeded)

i

12

Afeas susceptible ro natural hazerd whrch couid aause thc
prcject to present environmental problems (earthquakes,
subsidence, landslides, erosron. llooding o. extre,ne or
adverse climatic cond(ions) si!"niiar effects

(IV) PROPOSED TERMS OF REFERENCE FOR EIA STUDIES

1 Uploaded Terms of Reference(ToR) File

Z : Uploaded scanned copy of covering letter
.tlp r;ene'onmenlclear.ance ric in/userfO,li"l A PDt aso]r.al ..,,\tllt:\CP63t382C1?

No Environmental Damage !

tleported From the area so far. Atl i

parameters of Arr, Water, and ;

Norse etc. wi lbe marntarned wrthin
Dermrssible limits w,th DroDer
mrtigatton measures 

,

The area ilnder study falls in Zone- 
l

lV, according to thc Indian
Standard Seisrnic lontag Mee.
sullablc seismic coe'frcienrs rn

hoflrontal and vertica directions '_espectrvelv, v,rll oe adopted whrle
dcsiqning the strucrures to mitigate
tl,e seismic irnpacts. There are no ,

)ossibilil,cs oF the nroposeo 2roject
srle gaurnq n()od{.c as ner -ecords
evailable.

Grcund -water resources in the
study area are deplctinq at very
fast ratc and are d(](larcd as scarce
reSourcc.

c coDY of ccverino
13/1r
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lette r

Uploaded Pre-Feasibality report(PFR)

Uploaded additional attachments( only single pdf file)
3

4 Anne!t{9-:-A.d,Qili.9!.el-gl!ad1llsl5

(V) U ndertaking

Th€ aforesaid application and documents furnished here with are true to my knowledge

Name ot Applicant
Designation
Name of company(Applicant Name
should not be given hcre)
Address

Mukcsh

Authonzedsrgnatory

rOCI]S ENERGY LTD

Frt

l{
t

(i)

3!.d l'loor Gopala Tower 25 Raje,ldra Place New Delhi

Print

'41.r
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Routes or facrlities ussd by the
public for access to recreation
or other tourisl, pilgrim areas

7 Defense installations

8 Densely populal.ed or built-up
area

6

I Areas occupied
, manmade land

NH.8

Gurgaon
Ammunition

Depot

Gurgaon
citY

Yes

State

Border

Form - 1

NH-8 is at a distance of 2.0 km (approx.) from the

site in NW direction.

Located Approx. 6.0 km from projeol site in NNE
direction.

Projecl located in municipal premises of

Gurgaon city.

There are number of major hospitals, schools etc.'
There are numerous places of worship and

community within the projecl influenced area.schoo/s. placas

comnunity lacllllles)

by sensitive
uses(hosplfa/s.

of worship,

I 10 .Areas contrining lmportant,
high qLrality or ocarcg resources
(ground water rosourcos, suiace
resources, lotoslry, agriculture,
f i sheries. tourism, mineral s)

Areas already subJected to
pollution ot envlronmental
damage.(those whero existing
legal envlronmontal standards
are exceedad)

Ground-water resources in ths study Broa are

depleting at very fast rate and are decl3ted as scarce
resource.

No Environmental Damage Reported from the

area so far. All parameters of Air, Water, and

Noise etc. will be maintained withln permissible

limits with proper mitigation measures.

Yes

1 NO

2 Areas susc6pllbl6 to natural
hazard which could cause the
project to prosenl envltonmental
problems leaihquakes,
subsrUence, landslldes erosion,
flooding ot axtreme or
adverse cli matlc conditl ons)

The area under study falls in Zone-lv, acsording
to the lndian Standard Seismic Zoning Map.

Suitable seismic coefficients ln horizontal
and vertical directions respectively, will be

adopled while designing the struclures to miiigate
the seismic impacts.

There are no possibilities o{ tho proposed project

s,te getting flooded as per records ava lable.

N one

(lV) Propocod Terms of Reterence : Not Applicable

"l hereby givan undertaking lhat the data and information given in the agplication and enclosures

are true lo lha bsst of my knowledge and belief and I am aware that if any part of the data and

informallon submittsd is tound to be false or misleading at any stage, the proiect wlll be reJected

and clsqrgnes glve, if any to the project will be revoked at our risk and cost."

Date: sisnature or tnf6fiica"r

Place: Gurgqol vurlsfr hana
(Manager (Liasion)

.L

u;

M/s. Focus Energy Ltd

f +.1'

1E J.l\'1. Enviro Net Pvt. Ltd

lnstitutional "Offi ce Building" Project
Address: Plot No. 6. Sector - 32, Gurqaon, (Haryana)
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FORM - 1/(APPENDTX-r)

lr)

(II)

{III }

{rv|

FORM IA / {APPENDTX _II)

1.0

2.O

3.O

4.0

5.0

6.0

7.O

8.O

9.O

CONCEPTUAL PLAN

qCTI VITY

ENV IRONM It N'l;\ l, SllNSlTIl I'T'\

LIST OF CONTENT

PARTICULAR

L,

VE(; t,lTr\Tl()N

BUII-DING N{ATERIALS

Frr Fr.:

->-*-

-$o.-

S.NO.

10.0
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lrsliiuiio
A.id:es!:

nai "Office Building" Projact
Plot No.6._5eclor 32. Curga{)n. {Harydr}a)

1) 
.

rrll(Fo

APPENDIX I

(5ee paragraph-6)

FORM I

l. Basic lnformation

s

No

t. Name of the project

Detailt

lnstituai onal "Office B uild ing" orojeci

Building Construction Projecl. Caregory B l(As
per 14.O9.20A6 Notification, Project or Activity-B
(a)l

Item

2 5. No. in the Schedule

4

Proposed capa.tly / ar"a /
Iength,/ tonnage to be handled

/ command area / lease area /
number of wells to be drilled :

Particular
' 

Plo1 Area 
'

Buill Up
Area

380 sq. m.

Detail

70405.32:q.,-t:
F.A.R - 12536.6C s.q. rn. . Nor: F.A.R

4181O.32 5q. rr. - Bd5erreri
16058.90 rq. m.

Cround
Coverage

Permissible: 2-/ o>.4 ,,q. r:.

. ..Pr?p9:."d,. 2i53.694 ,c. r:t.
Pern:ilsible: 1?5 70 sq. r'.
t-r.^ retl: I2536.50 99
Totai Creen Area '2756.231 iq. r.r
(3-?7o r,)f rolai Piot erea). ir ior
[3 1g:1;,rr-1 rrej rCiu;i^E
plariaiion of l':erbs & rhrurs.

Newl Expanrion/ Modernization

fea

proje(t is an Off!ce Buildin6 Projecl &
preienlly we have constru.ted all lhe buili up area

'.r,hich is 70405.82 sq. n. cue lcr lac,k oi evraTcir.ts

cl req':i:er:rent :c obiarn ErvirOnnrenlal Cie:rrance

,r]' f)€. i::A ,.," oliiic,ri ror iJa:rri,r 6il, jei;.iei-ber.

2006 r;rd ii! ar-rarirdn'enl. thr:re,rpoi:. \l'e lui lre
conslrli.iion ol ihe proje(l on hoid righl ajle:,,,ve

canl. lo illolv re8.rrCinS iha recuiremairi 1.o

obiail En,,,iro;menial Clcrrance. Nouv .,.re ai-e

appiying fc' lnvrronnreni,rl Cli:;rance. We ast"-re

you iir,ri ihi,,viil nt:L be r.rp.,ri{rtl iI) t!.rl:.c.

Exirting Capacity/ Area etr. The projeci is air Oflice B.riiding Prciec: &
prerently i.ve have conrlructed all the built dp drea

which is 70405.82 sq. nr. due lo lack of awareners

of :'c(.ldirenienl te crblair] Elvironmentai Clc;trance

as pr:r flA Noti{!cation datrci 6th Seoier:r!:t::- 2006
an(l i15 alr tendmer]ls th(:reLr;.x)n. \Ve p'.i llle
conslr,.rclloir of the proje.i on l:oid righr afier',vc

ia inc,,v rrg;rJr :5 tit: re:'.:;irr'r.i:r'i l,:
1r".. !rr:rc'lrl:ti r-i!,1.it,a, . Na\.l-r .''.'/r; ii.

F,A.R

j

M/s. I-ocrrs Energy Ltd.

)il

lr
'r l.:'

.i..\i. I r.,,,;-r.' Nr'1 Pr,l. LiL:
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ln5titutional "Office Building" Project

Address: Plot No. 6, Sector '32. 6urgaon. (t laryana) - .. .--,
(Form

5 CateSory of Project i1.'A or'B'

DoeJ it attract the general condition? lf
yer.

applying for Environmental Ciearance. We assure you

that thi5 will not be repeated in future

No. it doeJ nol attract the general condition. as

Ceneral Conditions are nol applicable on 5. No -
I projectt of EIA Notification dated 14.09.2006.

No. it doeJ not attract the specific condition. aJ

Specific Conditions are not applicable on 5. No. -
B proiectr of EIA Notification dated 14.09.2006.

' Plot no-6 Sector-32. Tehiil & DiJtrict'6urgaon.

(Haryana).

7

I
.1- 

P_lease specify

i Does it attract th
I 'yes. please specify

e specific condition? lf

9 Location:

PIot/5urveylKhasra. No Plot n0-6

Tehsil

Diilrici

5tate

'10. , Nearest Railway Station/ Airpon alonS

i with distance in kms-

Nearest Town. city. District Headquarters

along with dittance in kmJ.

I QUrSaOn
t-_ -_.-__**--.,-.

6urgaon

Haryana

NeareJt AirPort: 16l Intflrnationai Airport which is

, approx. 14.0 km in NE direction project 5iie.

Nearest Railway Station: 6,..rrgaon Railway Station

which is approx. 5.0 km in NW direction ihe

- 
project Jite.

ll

Panchayats. Zilla Parishad.

Corporation. Local bodY

poJtal addresses r'vith

Nearest city: 6urgaon iJ located at a diJtance of

approx 5.0 km in NW dire.tion from the proiect

riie.

, Nearest Headquarter: Curgaon is located di a

I dislance of approx. 5.0 km in NW direction from

the proiect Jite.

Haryana Urban Development Authority. HUDA

' Of(ice Complex. Sector 14.

Curgaon 12200i (Ha rYana)

, Phon"r, 0124 -2321550

12 Viilage

pdciUNr\4

e€(comp

lelephone nos. to be given)

Name of the applicant

Regittered address

. Focus Energy Limited.

14 M/s. Focus Energy Limited.

3'. Floor Gopala Tower 25 Rajendra Place. New

Delhi ll0OO8.

Address for corresponderrce (l) :

Name

Detignation (Owner/ Partner/CEO)

Mr. Mukesh Rana

Manager (Laision). Autl-'orization letter is enclosed

J.M. Enviro Net Pvt. Ltd.M/s. Focus Energy Ltd.

Category'B'

15.

l
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tr s:rlurior:a I ;Office'Building" Droject
Address: Plot No. 6, Sector -, 32. 6urgaon. ( ana)

Address

Pin Code

E'mail

Address for correspondence {2):

6 Details of Alternative Srler exarrined. if

Location of the5e riies should be shown

on a lopo rheet.

(Form r)

as Annexure-l

Mls. Fccui Energy Limited.

3 Floo- Crpara Tcrve' 25 Rrje;.rcr- Dl-:'e. \" ,..

Delh 1100C8.

ii0008

rnukerh rana64@gma il. com

098rc376r 50

alt-25'i47a96

ll rs a aons:rJclioii projert ',.;hich is on e pre-

cei€rrrina(i srie ioi- ,..,rhrc;r tirr ilcerrsr: frcr:r ihe

Tow[ & Cornt|y Piann]nq deparinenl rs a pre-

requi(ile lor EnvircnrnerlaI Ciearance. Zor:ing

plar: aireacly approved. Keep:ing :n vierv ihe

above ,:.r,: , ed iacl , 'ro d.:arrl:i"L )::- cit: Le

Hence Not Applicable in thiJ care.

The:e is,rol ;ry interli;rke,-1 proji,.ci. reiaieC i. ihl5

prolecl ar ihir:r an Offrcr B:rilCing proie.i oi li's
Foc;r I L;"rergy i.iri.

aal

ven here

lnleriinked Projecti

Whether teparale appli.ation
inlerlinked project ha5 been submitted

t9 lf yes. date of submissior:

20. l{ no. reason

1B. 
l

No: Applicable. As lhir i; an O{fice

Pro1r,r1 of ll;'r Foc:r: Il:erty l.ld.

Nol any

Not Applicable as thit is an Office Bu

B u ild ing

J.M. lnvirc NeI Pvt. Lld.M/s. Focus Energy Ltd.

cr

Telephone No.

Fax No.

. Environment Conrultani

Mr, Sunil Dixit

aAyo.iaie D:rectorl

l. M. [n'JircNet (P) Lid.

l & 2': floor. s.C.O. 16.

Se.:or l0 A. Curgaon (i-iaryana)

Tei. Lr]2.i 32A6559

llcbile No. +91 -9829455545

E-'a:l: jrrervl!o!ir,:d ies@ hot inaii. con:

Disclosure o{ the coniullant has been enclosed as

Annexure //,
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ln5titutional "Office Building- Projec',

Address: Plot No. 6. 5eclor 3 2.6urgaon. (H9 ryanaJ
(Form 1)_

Whether the propotal involves approval,/

clearance under: if yes. details of the Jame

and their statut to be 8iven.

(a) The Foresl (Conservation) Act. I980?

(b) The lOildli{e (Protection) Act.1972?

(c) The C.R.Z. Notification. l99l?

Whether there is any Covernment Orderl
, Policy relevant,/ relating to the !itel

23. Forest land involved (hectare,

project

Nol Applicable. as n(l approval / Clearance

involves under any Noiification and under any

Act. a5 it is a New Office Building Project of M/s.

Focus Energy Limited.

21

5. No

22

24

Intire 6urgaon district is a notified area w.r.t

groundwater extraction.

'No any Forest land

BuildinS Project.

involved in this Office

No litigation is pending against the proiect and/or

land in which the proiect i5 propoJed to be set up.

-Twn"tf,"r 
tt'ei" is ony liligation pending

I against the project and/or land in which

I the project is proposed :o be set uP?

(a)Name of the Coua.

(b)Case No.

(c) Ordersldirect ions of lhe Court. if any

and its relevance with the proposed

projecl

Activity

construction, operaticn or decommissioning of the pro)ect involving actions, which will cause

physical changes in the locality (topography' land use' change5 in water bodier' etc')

lnformation /
confirmation

Checklist Yes/

No

Details thereof (with approximate quantitier/ rater,

wherever potrible) with source of information data

Ll

1.2

Perma nent

change in

cover or

or temporary

land use. land

topography

lincluding increate in

The rite is earmarked for commercial & residential

, development as per 6urgaon-Manesar Master plan

202l A.D. Hence no change in land-use is envisaged.

Total C,reen Area - 2766.231 sq. m (33olo of total PIot

area). i! proposed for Landscaping area including
plantation of herbs & shrubs.

(Land documents/License is enclosed as Annexure lll).

No

intensity of landuse (with

respect lo local landuse Plan)
I

a]-;Clearance of existing land There was not any Jtructure or major vegetation at site'

vegelation and buildings?
before starting of construction. which need to clear

before construction.

Presently we have conrtructed all the built up area

which is 70405.82 sq. m. We put the construction of the

proiect on hold right afler r.ve came to know regarding

the requirement to obtain invironrnental Clearance at

per EIA Notification dated 6th September' 2OO5 and its

M/s. Focus Energy Ltd. .J.lv1. Enviro Net Pvt. Ltd.

l.
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1.3

lnrtit utional "Office Building" Prolecl
Address: Plot No. 5. Sector 32. C,o on. (Ha rya na )

Creation of new land uses?

endmenlt.

The proposed proiect ir lnstitutional office buildin6

Pro.lect. Presently we have constructed all the built up

area which is 7A4O5.82 5q. m. We put the conttruction

of the proiect on hold right after we came to know

regardinS the requiremeni to obtain Environmental

Clearance as per EIA Notification dated 5th SePtember.

2006 and itJ anrendmenlt.

Yes

14

1.7

Pre-con

inveJl ig

houses.

Jtruclion

ations e.8

soil testinEl

bore

Yet

Yes

Soil testing was carried out and the results were found

satis{actory.

The conltrucllon work al project site ha5 been

'completed. We have constructed all the built up area

which is 70405.82 rq. m. We put the construction of the 
'

project on hold right afler r,ve canle to know regarding

the requiremenl to obtain Environmental Clearance as'

per EIA Notification dated 6th SePtember. 2006 and its

amendments

There are no physical <hanges due to projecl

developmenl aclivitiet outJide the projeci boundarT. 
-

Site wa! dovoiC of any kind of existin8 JtruclureJ and

hence there war nc requirement of demolition activities.

1.5 Construction worksl

1.6 Dennolition works? No

r.B

1.9

r.t0

t.tl

Temporary sites uted for

construction works or

housing of construction

workerr?

Above ground buildings.

structure5 or earthworks

including linear structures

cut and fill or excavationt

Underground

including mining

tunnelint?

Reclarnation lvorks?

Yes

No iNo ternporary labour hutnlents were provided during

constructlon

The excavated soil was used for filling & leveling oi low

lying land during construction.

No undergrounri lvorks includinS mining / tunneling was

required excepl excavation of earth for the conilruction

of 5ase,r r. rr:'.

No reciamction .vork wal reqllired'

No dredging was required. as case of conitruction Office

Building pro.iect.

There were n<; any offshore ,lructuret. as casp of

works : No

orl

D n8?redg

1.12 Offshore slructures?

M/s. Focus Energy Ltd. l J.M. [nviro Net Pvt. Ltd

(Form l)
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titutional "Office Building' Proiect

dresr: Plot No. 6. Seclor 32.6urgaon. (Haryana)
Form - !)_

inslitutional "office Buildint" proiect.

Since. il was conrtruction Pro.iect. hence. no Produ(iion /
manufacturing procesJ wa5 involved.

Separate raw material storage yard was made during

con5truction phaie;

. Cement was reparately stored under cover in bales'

o Sand was stacked neatly under tarpaulin cover.

o Bricks and rteel was laid in open.

. The raw material handling yard was located within

the pro.ject Jite and separeted by enclosures.

or Yes Solid Waste:

or Solid wastes which are Iikely to be generated in project

will be dome(ic in nature.

Total waste: Total solid ,arte Senerated

proiect site will be 344.75 kE/day.

Liquid Effluent:

DurinS operation phase. 54 KLD of waste waler will be

!generated which will be treated in the Sewage

'Treatment Plant (STP) having capacity of 70 KLD to

iertiary level.

Dewatered/ dried sludge from STP will be used as

manure in horticulture.

Hazardous Wastes:

No hazardous waJtes will be produced from proiect

activities excepl some Spent ,3il (Category 5..l)generated

from D.C. tets: it will be sold to recyclers authorized by

State Pollution Control Boar,j.

Lr3

Lt4

Production and

manufacturing processes?

No

of YesF.rcilities for itor.]8r?

goods or maierials?

1.15 I Facilities for trealment

ldisposal of solid waste

liquid effluents?

during construcl ion or

from the

t.l6 for'

of

long term

oper.ri ionalhouJing

worker

17 New road. rail or sea traffic

Facilitiet No No facilities for lon8 term housing of operational r.vorker

are proposed.

I TheNo pro.ject site is well connected by a wiCe service road.

5o no new road hal been laid during construclion or

operalion of the proiect activities except for internal r

:
I

operalion?

I .18 | New road. rail. air No

.1oad

The

t:...,.. 
--- 

----,

area is already developed. lt i5 well connected by

Mrs. Forus Energy Lld. 6 J.M. Enviro Net Pvt. Ltd

I
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lnstitutional "Office Building" Project
Address: Plot No.6. Sector 32, Curgaon, (Haryana)

,waterborne or other

transport infrartructure

including new or (-]ltered

routes and itationt, portt. '

airportr etc?

(Form - l)

road, to whole of the city. ,o lhere i, no alteration of

routps oI lying down of new routes done due to project

aclivity.

lnternal roads !vithin the project tile wa5 maintained

, ,/constructed ior smooth movement of traffic

l.l9 Closure or diversion of No lTh"re *ur nol any closure or diverlion of existing

exirting transport routeJ or tranrport routel. at the aonslruation wat within pro,ject

i.20 Neur or
iranJmisiion

pipelines?

diverted No

lines or

infraJtructure leading to
;changes in traffic

' movements?

premises. Thus there was nol any change in traffic

movemenl.

iThere was not any provision for new or diverted

itransmission lintx or pipelines for proposed institulional

"office Building of M/s. Focus Energy Ltd.

No irnpoundment. damminS. culverling. realiSnmenl or

other changes to the hydrology of surface watercourtes

was proposed.

As such no river or drain'was parsing tlrrough the Projectr

i ite
I
iTot

will

1 .21 lmpoundment. damminS.

culverting. realignment or

other changes to the

hydrology of watercourses

or aquifers.

1 .22 5tream crossingsT

No

1.23 Abrtraction or tranJfert

water form ground

surface waters?

of Yes

or

al water requirefi)ent of project will be 68 KLD. which

be includeo the fresh water requirement of 19 KLD
I

iand recycled trealed water requirement of 49 KLD for

lflushing, & Landscaping. Total watte water Seneration

from the project will be 54 KLD. which will be includes

9oolo of sewage Seneration from domestic uses and I Ooolo

of flushing uses and will be treated in STP having capacity

iof 70 KLD . Treated water recovery from STP will be 49

KLD The fresh water requirement shall be mel from

HUDA waler supply.

The fresh water requirerlleni of the proiect will be

treduced by adopting Water Coniervation Measuret in

proposed const ruction Pro.iect.

changes in water bodier or Nc There is no effect on Surface Drainage / Runoff as the

the land surface affecllng land area involvecl in the Ploiect it flat land. Aport frotn.

M,/s. Focus Energy Ltd. i f' 
'' 'i'- .J M. [nviro N(:: Pvt ]'id'

i ..
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lnititutionel "Office Building" Project

. Address: Ploi No. 5. Sector 32. C'urgaon. (l 'laryana)

drainage or ru r":off? this for collecting ,torm water. storm water drainage

netvrork has been provided during the deJign a5 per the

guideliner. Adequate measures have been taken to:

collect run off and suitable ilarlanding drain as per the

rexininS contours of the plot has been developed Thus

Tranrport of personnel I material during construction1.25 i Transport of Personrrel or

materials For corl5truction.

operation or

decomm itsion in8?

(Form 1)

and operation phate wal envisaged.

Road network for smooth flow of traffic and adequate

parking space is being provid:d ior operational phase.

During operational phase. tctal parkinS is being

provided are 378 ECS.

Yej

i
lLonS-term dismantlir.g or

I decommisJioninS or

reJtoration worki?
I

Ongolng activilY during

, decommissioning which

i could have an impact on the

environment?

No long term dismantlirrS/

Proposed.

decc'mmissioning v;as
1.26

1 .27

No

NC No decommiJsioning activily r;as involved. Thus

inrpact on ihe environment L'y the Project.

no

1.28 lnflux of people to ar are e5

in either temporarily or:
During operation phate approx. 1379 Persons is being

involved as commercial & visitors in the entire proi€ct.

All the plant/ tree Jpecies Srown in the proiecl premises

are indigenous to the area: same will be continued so

introduction of alien species rs not envisa8ed.

No Ioss of native species or Senetic diversity has been

reported so far.

. 
permanentiyl

1.29 lntroduction of alien species? No

1.30 Loss of nat ive specres

Senetic diversity?

o

t,ll Any other acl ions? No No other action has been unJeriaken for this proiect

Use of Natural resources for construction or oPeration of the Proiect (such as land' water,

materials or energy, especially any reJourceJ which are non-renewa5le or in short supply):

2

Land especially undeveloped

or agricultural land (ha)

es/ ils thereof (with approximate quantities/ rates,

wherever possible) with !ource of information data

There were not any ttructure or maior vegetation at

site. which need to clear before starting of

conJtruction acitivities at tite.

5 lnformation / Checklist

confirmation

Y

No

M/J. Focus Energy Ltd.

Yes

E J.lv'1. inviro Net Pvt. Ltd

I
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lns{iiutional "Office Building- Project

L4!4te! !i ll-ol_N o. q secto I - I 2]_-G_!I&q gl-.:1119 
ry1n 9) _

(Form - l)

2.2 Water {expected source & Yes

competinS users) unit: KLD

Presently we have conttructed all the bullt up area

which is 70,105.82 sq. m & We put the construction

of the project on hold right after we came lo know

regarding the requirement to obtain Environrnental :

Clearance as per EIA Notification dated 6th

sepiembcr.2O05 ancl il5 amendmentt. .

Total water requirement of project will be 58 KLD. I

which rvill be included the freth water requirement of ,

19 KLD and recycled treated water requirement of 49 '

KLD for flushing, & Landscaping. Tolal watte watei'

:Beneration frorq the proiect lvill be 54 KLD- which

:will be includes 9oolo of sewage Seneration from

'aomestic 
uses and looo/o of flushing uses and will be

rlrea(ed in 5TP having capacily of 70 KLD. Treated

',{ater r€cov.ry f rorn STP wiil be 49 KLD.

Fresh water requirentent 5hall be met from HUDA

water lupply.

The fresh water requirernent of the project will be

, reduced by adopting Water Conservation Meaturet in

__ry9pg:"d." nitruction project.

No 5and and stone aSsregateJ was used aJ Construction

Yes General Conttruction M3terial wa5 uled for

contlruction (onsitls of steel. Cement. Stone

AgSregate. 5and. Bricks. 6lass. Fly - arh based

produci s. et <.

No Timber had beer) taken from nearby markels

Yes Tolal power demand; 5O KW

Low sulphur dieiel (HSD) will be used at fuel io run

standby D.6. sets.

2.3 Minerals (MT)

-I -

2.4 Conrtruction material-ttone.

a3greSate!. sand/ roil

(expected source-MT)

2 5 ForeJts and timber (sourc+-

MT)

.a

I

I

I

l

2.6 Energy including electricity and

fuels (source. competing user,

Unit: fuel (MT). energY (MW)

T:.:
M/s. Focus Energy Ltd. i.f,1. Ir'rviro Nr]t Pvt ltd
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lnrtitutional "Office BuildinS" Proiecl

. 4ddlq!!l P_lot No, 6.Seclor .- 32 .6ur ao n. ;) ana

reiourcet None

:tandard

r)Form

xo otl,", ""irr.i 
..","rr.,, *ilni"=rr-.J]i]n" ir"l.i 

'

except lhe mentioned above.
.2.7

5

No.

l,
I

use

Lln

other natural

appropriate

)

2.Use.storage'transport.handlingorproductionofsubstancesornaterials.whichcouldbe

harmful to human health or the environment or raise concernJ about actual or Perceived

risks to human health.

vly N" Details thereof (with approximale quantities/rater'

wherever possible) with scurce of information data

lnformation / Checkiitt

confirmation

I Use of subsiances or rr,aterial(.

lwhich are hazardous (as Per

MSIHC rules) to human health

or the environment (flora.

fauna. and water suppliet)

No The proiect it an instiiutional Building. hence no

lstorage of hazardous chemicals (as per MSIHC

'rr:les) will be done. except HSD required to run

lstandby D.6. set!, for which the quantity stored

will be below the threshold limit specified in the

MSIHC rules. Necessary permission will be obtained

from the ExPlosives DePartment.

Suitable drainage and watte management measure9

will be adopted in operational phase. which will

re(rict the staSnation of water or accumulation of

waste. This will effectivr'ly reJtrict the reproduction

and growth of ditease vectorr.

3 hanges in oc(urrenae of No

3.3 fA

disease or affect disease vectors

(e.g. insect or waler borne

disea5e5)

the welfare of p

changingl"'e' bY

condition5?

Vulnerable groups of Pe oPle

who could be affected by the

project e.g. horpital patients.

children. the elderly etc ,

Any other cau5e

Socio-economic standard of people will increase due '

to increaJe employmenl lpportunity providec by this

rproject. Thil will lead to better quality of life and will

al5o tet a standard for future development in the area.

ec1 ePeo

living

Ye5

N O

None

No effect ls envisaged du,l io thiJ project

No. other caures are involved except the mentioned

oveab

4 Production of solid wartes during conJtruction or operation or decommissioning (MT/month)

M/s. Focus Energy Ltd. l0 J.M. Enviro Net Pvt. Ltd.
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Inst!tutionai "Office Euilding" Project
Address: Plot No. 6. Sector - 32. Curgaon. {Haryana)

5. No. lnformation / Checkiist

confirmation

Spoil. overburden or mine

,\'lunicipal lvaste (domertic a

or commercial wastes)

(For

erl No Detaik thereof (with approximate quanlitieJl rater,

wherever possible) with source of information data

No No such spc;i. ov€rburLlen or nrire lvasle! vJai

gerrer':1ed Sccause it ir cn ojljce building Prolect.

Ye5 soiid lvasi€i i ik€ly io be Seneraled in p.oje.t 3re of

re.domestic nal Lr

Total waste:

Domesiic vtasles 34/r.7 5 kg.,'Cay wili be collecied from

deriEnalei iocarion anC reg[egated inlo i orga:ric and

organi( walies. The incrganic non- biodeg:adaL:ie

\./dslEl lviil be sold to vendors l"or recycling aad fhe

orr:ric bioiiegraCaale rvarier ir'va;te vegeraclet. loods

etc.j,,vill i;e converted in to nranure anC rvill be Lililize

ior horirc,,rli Lr re aciivit iei.

The nrechanrsm of siudge dr;'ir:g ,,vill be tetririfuRe and

the dewalsieC/ dried riudBe fro:: !Ti) '.,r'ril be

converted io cakes and wiil be used as nalurer il
horiicu li ure.

Yes Sperl Oil irr,-m 'i).C. ,ei; ',vill be carel-uiiy rioi-ed rx

High De;ri;y Polytheie (!-lDPl J drL.rorr ri: is,--,lafeC

covereC iaciiily. Thir speni oil r,,,ili be rold io ve:rCorr

ar:il-rcrized 5y H5PCB.r MoiF for lhe irealir,enl of

!anre. liiit.rbie cari wiil hi iaker io ii-rai 5pillr, lea(5

oi rpent r;rl r:olr rtr:r:ge (l,,rl(i lle avo,rjed.

The r:sed oil Benerated from DC sei r.vill be disposed

oft as;:er H.W. (M & Hj R.:iei. 
.l989.

Not applicable. ,s thlJ ir a buiirling coristruclion

project.

m-1)

4

\,v a !ie 5

.14 Hazardous wailes (al p€r

Hazardous \Xraste Management

Rules)

Olhcr indu5triai proaesg wastes No

45 5urplu5 produ.t Not applic;ble. a5 thil it: building cor!tru.lion

4.4

€airol

M/:. Fr.:cus Energy Ltd.

No

tl J.M. [nviro Nei Pvi. Lid.
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lnslitutional "Office Building' Proiccl

Addrers r Plot No. 6. Secior 32. Gurgacn. (Haryana)
(Form )

,1.6 Sewage sludge or other ;ludge

from effluent troatmenl

,1.11 Olher solid rvasle

The mechanisnr of sludge drying will be centrifugation

dnd lhe dev,/alered/ dri<'d ;ludge from 5TP u'ill 5e

convcrted to cakes and '"r,ili be used as nanu;er in

horiicullure and also dispcsed lo desiSnated municipal

CanJlruction or ce;rrolilion Yes Cansiiuciion \.vasie \.vat i-eused for backfilling after

man,Jal segregailon. Unr.::;able ani €xce55 acrl!irllaiion

debris was disposed at Cr:sigrated placel in iune 'vith

the local norms.

Redundant rrachine.V or No No Redundant machinerl or equipment is rnvoiveC

Conlaminated toii5 cr oihei'

malerial5

No No Contaminated roils or other mat

110 Agricull ural wastes No agricullurai waite weJ generated.

,1.7

5

No Not applicabie. a5 thiJ is i,uilding Construction Pr-oiea

waitte!

/t.8

ipmentequ

involved.

Release of pollutantl or any hazardous, toxic or noxious subslanceJ to air (K8^r)

5.,l

lnformation / Checklin

conflrmation

Emirsionr frorn con-,burion of

i'olsil fueir lrom rlatior:ary or

mobile sources

Detailr thereof (with approximate quantities/rates.

wherever possible) with source of information data

There is no ma.jor air pollutant Senerating source in

thi( project except operation of D.6 Seti and

vehicuiar n-rovement. '1-he emission of gasses &

pa*i.ulaie Matter will be due to u5e of diesel in D.6.

ret. shall be limited to McEF/cPCB Norms. There vrill

be generation of noise from D.C. set but that vJill be

only during the time of power failure. Moreover.

D.C. set / D.C. set Rooms will be provided rvith

proper acouJtic enclosure l' acoustic tleatment that

will mitigate the noise up to a large extent.

esl No

Yet

5.3

ot applicable. as thi5 is a building consaruciion

project.

Ei':riJsionJ from rnateria:t Dust emissions were arising due to the m

han dling including ndling 
-du,r'ing_

conslru.lion phase. _R_egu 14 r'

ater!als

water l

tlM/s. Focus Energy Lld

t

Yes

J.L4. Enviro Net Pvt. LtC.

I

r 5.

tNo.

5.2 [miss]<:nr irlm ;:roduclion Na

proae5tet
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rya.-a)
(Form 1)

t ra n sport

Ernissions from {cn rirua'iicrl

aciivities inclrCing plant anC

equipr:.ren1

Dutt or odours from handling

of materiali including

construction materials. sewage

and waSte

Emissions from incineration of
,rastes

Emissions from burning of

wasle in open air (e.8. Jlarh

materials, conJtruction debri,

& tarpaulin coverr lvere provided to

Drevent dusl emi!{ions

Dusi emissio;", was resirictei ic ccn!trucl ion phale ai':d

consiructicn sile only. The dust emillec '.vas oi

negligible ainount and was generaled C,Je to

mover:enl of rhe oquiDment5. Suilable prevent;ve

meatures had been laken,

sprink ling

.. . ;..

5.4 Yes

Yes

No

No

5.5 The dust enrission during the conJlruction phare was

prevenled by the rprinkling of water and coverinS lhe

ralv riralerial by tarpaul;n (over.

Be:ier !;nli;rlion fJCiliiict trer',j prcvrieri :o \,,,)rket-t

!o ihal there,,vas no odo::r genera:ioa Thei'e ,.voulcj

not be much inrpact of noise dr:e ia operaliorr ol D.C.

tets 5ecau5€ firsiiy Ihey v",ill be in rse only durirg

polrer fail|e an.J secondly if:ey Lri' i,'rcviie.l !trilr

proper acou5tic encioture ihat will help rn flri:i83tinB

noise up to a large extent. N'loreover. the Sreen belt

planiation v,.riil further aiienuate ihe noiJe level so the

inrpa{t ai ririse due io operalion oi D.C. let,.vili be

negligible.

No1 appiicable. as thir is a Building aonsiru.iion

P ro1,.'6i

Noi 3i'p;1c.r.-!le. .! i:is i!.: Buii,:linil CoilJi:,rc::oIr

Project. 5o. Open burnirg oi rir:irass / ciher .lr.teridl

will be prchibited.

No oihar Ernissiorrr iro;-r: any other sourae!. except

meniioned a bove.

5)

5.7

EmiJsions from

JOUrceS

any other

6. 6eneraiion of Noise and Vibration. and Emissioni of Light and Heat:

iYerl No

No.

5

6.1

lnformalion / Che{klirt

confirmation

From operation of equipment

e.8. engines. ventilaiion pla n l.

crxsherS

Details thereof (with approximate quantities/rate5,

wherever possible) with tource of information dala

The rnacrini,r/ u i..]d Iol lhe conslrualiol-' acilviiy !v35

of high rlanCard and of rep,-rted make a.irj 3c(ordrng

to ihe inlarnational slandards. These standards

Yes

'i:-,
:1 ..: :.

M/s. Focus Energy Ltd. i.l J.M, Invtro No1 Pvi. Lid.

'--t
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lnst iiritional "Office Building- irrcjeci

Address: PIot No.6. Secior -'31. C, 6na
(Form - 1)

Frorn industrial or ;irnilar

proces5es

During the operation phase of the proiect. the noi5e

emiJsion is caused only due tc DC sets installed for

backup power supply. As the DC seti will be placed in

an acoustic enclosure, hence ihe noise Senerated meels

the ambienl itandard as per MoEF norms.

No major noise and vibralion Senerating activities

were involved in the project. except due to running of

various consiruction equ:pmenti/ machinery & D.C.

Set! during renovation & expansion phase of the

proiect. Proper maintenance of machineries reduces

the generaiion of noite dnd vibration. All the'workers

were being equipped with PPE's during constfuction

phase and the D.6. Sets will be installed in acouttic

enclosures with proper padding system to reduce

vibration impacl.

6.2

6.3 From conJl ruci ioir

dr:molition

6.4 Frorn blasting or piiing

6.5 From construclion or

operational traffic

6 Fr.cm ll8hiinE or (oolinS

(v\fPan!

Yes Du€ to lhe variou! .o,:sir'ljc:ion activiiies' lhere r'.'e:e

ihort-term noise impact5 rn :he immediate 'ricin:ty of

the pro.lect siie.

No No blasting or mechanized piiing was done in

(lruction phase.

or

con
l

5ome noise will be generated fronr vehicular

movement in the operational phase' Every possible

provision will be taken up to avoidlminimize traffic

rh aos.

lncrease in noise and vibration due to trafiic of project

site will be marginal. Hence noise and vibration due to

traffic is not anticipated on the proiect site. This will be

minimized by plantalion along the roadside.

pplicable, a5 lhis is an office buiiding projec:.6

Yes

No

Mls. Focus Energy Ltd. I.l J.]\1. Enviro Net Pvt. Ltd.

ihemtelveJ take car'r of no;Je pr:li ticr

I ccnirollvibration contrci end air ernisslon contrcl'

Hence inrignificanl imract.; <iue to con5iriict;on

.-,-...-..r\. ere 9r\ slet 11. nla-1 I or rl -l--

co:r!ir'.rcTion aciivily ivill be carri:d ol'lt i:' Cai i ne

or:lY

l

I

I

,i
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Institutional "Office Building" Project
Address: Plot No. 6. Sector - 32- Cu649n. (H,a1v a na.)

(Form
.

j) ,

6.7 From any other sou rces i\o "iherc 
",.,ili b,., r':c cthe. tcu.cer toi' noise & vibration

Seneralion exrepi the nreniioned above.

7. Risks of contamination of land or water from releases of pollulant5 into the ground or into rewerJ,

surface waters, groundwater, coastal waterr or the sea:

5 lnformationl Checklirt

confirmation

Yes/ No

om handling.5torage. use or- No

illage ol hazardouJ maleriais

Details thereof (with approximaae qua ntitier/rate!.

wherever possible) with source ol information data

Used oii,/speni oil from D.C. tets r.^,,ill be nandied wiih

.are. i1 wili be stored in HDPE drurns and randed

cver to eirthcrize vendor Fience. no rsk of

contaminalaon i5 envisaged.

Total lvater requirerneni of prcjeci ,"vill be 68 KLD.

r,vhlc,: r.vrll be included ihe ireih wai-.r r€quirerrenl of

i9 K''D and :erycled ir-r:aiecl v,,aier requiren'.oni of 49

KLD for llushing, & Landscapirrg Tolel vrati€ ',..r'aier

Seneraiion frcm the proj€cl ,,viil be 54 KLD. which '.vill
be includes 900/o of se,wage generation fr-onr dcmestic

uses ard l00c/c of flusi;rng .Llei anC ,rvill L,: lfe3led i;r

STP having capaciiy cf 70 KLD irealeC ''vaier

:'ecoverv ir<;rr STP r,viii be .:19 KLD. oul of r'.,hicl 39

KLD,.^,,aler"u,iil be reuse in flushing oi ioilel5 & l0 KLD

v',aier ,"n-,:li -re rr:ule in Crer-.n Area Development I
Pldnt.,rlion. l.he iresh rreter req!irernent thall be rnei

iro|n IIUDA .vater suppiy.-fre lresi-r ',,:aler leqi:irerrrnt

of the proj.c: ,,uiil be reduceC ay adoFtlisS \t/a1er

Conservation Nrrea5ureJ in proposed (onti:uaiion

projeci.

Tre ,.^:aler ,.^" iII l-.e sourced irorn Hl-lDA ,.,,,aier supply,

Minor Arr erniJsioni wili be Eeneraied due io increa5ed

vehic,..tlar rnovemeai <rnd cccesrcnal ure of D.C. sel:

lor ',r,hlch effecirve measr-trer '.viil be la<er iike

ade:irate grL:enbeil davr'lcpr:ent arcl usc of loyr

sulpirur dir:sL:i in D.(. sei:.ric. So llri':{i '.vo,:lri nct be

any deporiii!n cf polluiJ.rt air'ririei i.,- dir'. ljnd or

!vd

\l^

Fi'

5p

'i.2 From dirrharge ol se\vage or

other effluentJ to water or the

Iand(expected mode and place

of discharSe)

By deposition of pollutants

emitted to air into the land or

into water

From any other sources i:rei" tource5 aae involv€d exciipi

bove.

No

No

No No any cr

-. ..... r o:t1io,,ed a

7.3

7.4

M,/s. Focus Energy Ltd. J.M. Enviro Net Pvi. Lld.

lhe
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-11-
lnstitulional "Office Buildin6" Frolect

Addrett: Pict No.6.Seclor 32. Curgaon. (rlar-rr;l;'61

,.(Form - 'l

s

ls tnere a risk of lcng tern'r

builC up of poiiuianlr ln lhe

environilen: from lhese

sources?

From explosions. spillages.

fires etc from storage,

handling, use or pro,luction

of hazardous Jubitances

7.5 N,:;

NC

Likelihood of such an eveil i5 nol foreieen iill no''v in

ii:e area and suiiable n',earui-es wili be adopt to control

ard reduce emission. so that there will be nc such rrsk

in the coming future.

8. Risk of accidents during conrtruciion or operation of the Pro.iect. which could affect human

hea Ith or the environment

No.

Details thereof (with approximate quaniities./rates,

wherever posrible) with rource of information data

NC
This is an office buildlng project and doer nol

involve major hazardous conltrucl ion aclivity. Hen.e

chances of explosions. spillages. fires etc. are minimal

No major hazardous waslg will be Jtored within

project iite. No indultrial or process activity is

involved in this projecl hence chances of chemical

hazards and accidents are minimal. However, Juitable

fire fighting meaturei w,iil be provided io reduce

chances of fire-accidents.

8.2 From any other causes No No any other causes are involved excepl the

mentioned above.

Could the prcject be affected

by nalurai disasters causing

environmental damage (e.g.

fl oods, earthquakes. landslides.

cloudburst etc)?

No cases are reporled so far and chances are mlninral.

The area under study falls in Zone-lV, according to

the lndian Standard Seismic Zonlng Map. Suirable

reismic coefficients in horizonlal and vertical

direct;ons respectively, have to be adopted vrhile

designing the rtructureJ.

There are no porribilitier of lhe projecl Jite getiing

; ilaL:le.

9 Faclors which should be considered (such as consequential developnent) which could lead to

environmental effects <:r ths potential for cumulative impactJ with other exiJting or planned

activitie, in the locality

o,)
The rite iJ tele.ted caref,llly keeping in view all the

factori to avoid any environmental damage due to

natural disasters.

Yes/ Nolnformation / Checklist

confirmation

M/s. Focus Energy Ltd. J.lr1, Enviro Net Pvt. Ltd.

I

I

l6
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lnrtitutional "Office Building" Proiect
Address: Plot No. 6, Sector - 32. Gu Ha

--1r-

na
(Forrn - r)

5 lnformation / Checklist

confirmat:on

I-ead to development of

supporting utiiities, ancillary

development or development

siimulaied by the projeci

which could have impa.l on lhe

Details thereof (with approximate

quantitier,/rater, wherever possible) wilh source of

information data

The proposed project i5 for Commercial use: il

may leaC lo deveiopment of supporting services

and infraltructure in and around the area.

-fhe prcjecl ,,vill la'.,? po5irlve i:n9aci cn 1:e

anciilai-yinfrastruclule iike i-oads. ne:kell.

public heaith. ameniiie(. conveyai'rce fa.iliiiei etc.

in the area.

The Projcct is an office buildinS Prcjecl onlY

Nol apf)liaable. as lhir ;i ; buridtnq .c:!ll"li.tiorl
proieci.

Yes/ No

No.

9

vironment e.8.:

.Supporting infrastructure (roads,

power supply, waJte or watle

\,vater treatment, etc,)

. hou ring developmeni

ive inl du stries

in du stries

Lead to after-use of the site, which

could have an impact on the

environment

projecl

^rai ai--[)i,aat-]le. ir.1 ()ir-:r:r j(ilo:1 will i,: r'rlLlirecl

axtl] p1 manlione d ab()v(.

Negiigible impa.l ii envisaged on air. aoi;e and

ae5ifrelic paranelers due 1o the Proiecl of rU,'5

forr:s Er:.rrgy LiC.

Not appiicable

Noi applicable. not oiher action !vill be required

exrcpt n-,r:niioned abovc

Aerial distan.e (within 15 km.) Proposed project

location boundary

None. ,^,ithin l5 km Ji lhe propo5ed proie.l

locatiorr.

t applicable, aJ thiJ i5 a building conttruction

Yes

No
I

No

No

. other

No

No9.2

9.3

9.1

Set a precedent

deveiopment5

for later No

t

NoHave cunrulative eflects due to

proximlty to other exisiitrg or

planned projects with tim'lar effects

Ill. Environmental Sensitivity

5

No.

Areas

Areas protected urrder

internalional conventions,

national or local legislation for

their ecologicai,

cultural or other relat

land:cape.

Narne/

ldentity

None

M/i. Focus Energy Ltd. J.M. [nvirr: Ne't Pvl. Ltd

,..1
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__11 -
lr)iiituliona I "Office Building" Pro;ecl
Address: PIct No. 6. Sector - 32. C,urgaon. {l''laryana) .

(Form 1l

?. Areai lvhiah are impOrtant or
Jeniitive for ecological

reasons- Watlands-

watercourte, or other water
bodier. coastal zone. biospheres.

mounlain5. torcstJ

Areas used by prolected,

imporlant or sensitive species of
flora or fauna for breeding,

nesting. fora6ing. resiint. over
winlering. migration

Located approx 12.0 Lrn from the proie.t sile in
NW direction.

Located Approx. 15.0 km. from the project site in

WNW direction.

l-o.,iteC Approx. 12.0 krr. lroi'r ihe projecl riie in

\,\ t o ii-e(ito:l

Naia lga:"h

Dra in

Sultanpur

Bird

Sanctuary

Rajkhori

Foreil

.;

,+ lrianri. coasial. rrrari:t' ar-

uLaer':rcund,"vaier!

Stale. Naiionai bounda:"ie s

Roules or Iacilities ured by the
public ior c(cej\ io r'.(reation

or other lourist. pilgrim arear

Defense insta ilations

DenJely populated or buill-up

Areas occupied by sen5itive

manmade land uses (hotpitalt.

schools, places of worship,

community fdcilities)

Areas containing irnportant.
high quaiily or Jcarce resources

lground a,ater resources. surface

resources, fcsrestry, agri(ul!ure.
fish eries. t ouri s m, rn i ne ra i s)

Areas aiready subjec:ec lo
pollulion cr envircnr-lenial
Caragc./,'Aoie $ 1ct.. ,'.' i,','rt
/ega/ en,,/it"a)nmCntal 5i;/).jarCt
are exeeded.)

Not located within l5 im of thr: proposeC projec
locaiion.

None I

..1 Delhi-

Haryana

State Border

NH,8

6urgaon

Ammun ition
uepor:

Curgaon
(ity

Yes

Yes

Located Approx, i0.O krr f:orn project site in NNE

direction

NH-8 is at a distance cf 2.0 km (approx.) from the

siie in NW direction.

Located Approx.6.0 km from Droject Jite in NNE

Cirection.

Projecl localed in municipal premises of 6urgaon
city.

There are number of rnajor hospitals. schools etc.

There are numerou! places of worship and

community within the project influenced area.

Cround-water resour€es in lhe study area are

depleting at very fart rate and are declared as r.arce

reJource.

No Environmental Damage Reported from the
area so far. All parameteri of Air, Water, and
Noiie etc. wiil be maintained within permissrbie

Iimits with proper mitigation mea5ures.

7

9

.l

No

M/s. Focus Energy Ltd. t8 .J.M. Enviro Net Pvt, Ltd.

iarea

1
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ffo

Areas susceptible to natural

hazard which could cause the

project to present environmental
problems (earthquakes.

v,,bsidente. land:lides ert ':o|,
f/ooding or extreme or
a dverse cl imatic con ditian.l

None The arej urder 5trdy ialls ir Zone'lV. a.(ordinS

to the Indlen S'landard Seilmic Zoning Map.

5uitable seismic coefficienis in horizontal and,

,?.-iLr aire(t'on, rPspr lj!rlv. rr i ;e lrl"ptsrl
."!irii. d.!igfiinE ihe iirlr.lures :o miiiEal. ahe

1a,ii;![ ll] p:ai t.

There are no posiibiliiies oi the propc;cd projecl

(Form -'

Jiie getting flooded as per re.ords available

tti

Mls. Focus Energy Ltd. iq J,M. Enviro Nel Pvt. Ltd

: lnstitutional "Office Building" Project

i Address; Plot No. 6. Sector - 32. 6q1gqn,..fla_ryqng)
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lrrstifuiional "Oi{ice Building" Plojeci
Address: Plol No.6. lector 32, Curgaon. (Haryana)

(Form - 1)

,(lV) Proposed Terms of Refr:rence : Not Applicable

''I horeby given underiakinS that the data and irrformalion given in the a:plrcation :nd enclosurei

are lrue lo ihe iiesi ot my knorviedge and beliei anC I am aware lhat il a1y part oi ihe dala and

iniornation 5ubrritted ir ioLrrd to be false or mi!leadinS ai any stage, th€ prcject,,vill be rejecteC

and clearance give. if any 1a ihe projeci r,,,ill b,e revokpd ai our r:!k and a3rt."

Date; Signature cf the appli.ant

Place: Curgaon Mukesr Rana

:V:rr.age: 'Lr ,, -,:
Adi lorized Signeicry.r

Foc,': r !rerly Lic

3'. Floor Copaia Tower 25 F.ajendra Fiare

Ne',v )elhi
NOTE:

L The projecli invci'vi:-g cie,r';,:nce undei'Coaii.l R.egri:licn Zone Nolilir:ati,:n. l99l shaii lui:nii,-.,,irl:

the application a C.R.Z n.rl) duly demar.aled by one of ihe authorjzed ag€nciet. Jhow,ing the proje.r

activiliei. vr,r.t. C.R.Z (al :he stage of TOR) and the recommendaiicrs of the Staie Coastal Zoite

Management Authorilv f.1t ihe slage of EC).5!mulianeouJ action shall al:.o be iake;r ro obiair ire
requtsile, ciearanie uncler- ihe prcvisions of the C.R.Z Noiification. 1991 1or ihe ac:ivities ic be ioaaiecl

in ihe CRZ.

2. -l-he prclecis tc be locate<j ,"r,ithin 10 km of the Nationai Parks. 5an:tuaries. Eiosphere Reserves.

Migratory Corndoru oi Will Animall. lhc projeci propon€ni thali iribi:rit il'e map duiy .ruiherilcaieC

by Chiei Wild;i;e Y/ardr:r shovring thesa {ediures vis-a-vis the project location .rnc tie
recomnrt:;rciai ion s or .onr€ni5 of ihe Chiel \.1'ilCiife Warden "llrereon (ri ihe siate oi fC),"

3. All correspond€nce !vith th:r Ministry of Inr.,ironnenl & ForeJis including rubnris5ion "ol:ppi c:rron

fcr TOR/Env ircn menta I Clr:arance. JubJequent ciarilications. es rnay be required frorn tiin.::i t.r:e.
participation in lhe EAC Meeting on behalf of ihe project proponena rhall be iraie by :h.
aulhorized s:gr:,-rtory only. 'fhe authorized signatory should also subrnit a d:cument in suppori cf nir

claim ol being en authorize.l iignatory for the 5pecific project'.

:0 J.tul- Enviro Net Pvt. LtdM/s. Focus Energy Ltd.
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FOCUS ENERGYL D
REGD. OFFICE : 3'FLOOR, GOPALA TOW:R, 25 RATENDRA PIACE, ilEw oELHI - 110008 (NolA)

PHONES: (Oil) 25747696, 25751934135138, FAX: (011) 25751937
CIN No.: U74999D1'1986P1C0235E7

The Mcmbcr Sccretary,

Slate Envimnment lmpact Assessmert Authority (SEIAA), Haryana

Bays No. 5J-58, faryatEn BharvarL }inr Floor,
Sector-2, Panchlulq
Haryana

Datsd-30.09.2019

Sublect- Amendmeat in Terrne of Reference of Proiect- Institutional .Oftice Buildins"
Proiect at PIot no.6. Sector-l2. Hrrvana bv M/s Focus Enersv Ltd.

Dear Sir,

This is to inform 1ou that we havc been granted rerms ofRefcrcnce for the above mentioncd
project under vislation category vide memo no. SELAA/ER /20 l 8/g62 dared 0?.0g.20t9 for
plot area of 8380 m2 and otal buiit-up area of 20405.g2 m:

Now, due to mismatch in No:r-FAR calculation from occupancy certificate and roR granted,
thc builtup area of lhe project has been iucreased ro '12g7l.16 m2. Hence, we are applying
for Amendment in Terms of Reference for the same.

We arc hereby submitting tlre following documents-:
l. Form I
2. Form IA
3. Prc-Feasibility Report with Annexures

we shall be thanktrl ilrhe Amendment in Terms of Reference is g:-alted at $e earlie$.

Thanking

thfiil

For F Ltd.
(A )

319



.-Y3,-

Pa no.ChecklistS,No.
Form- II
Fonn 1A2

licablcNor APlanCo3
licableNot Ased TOR1

Not A licableEIA5
licableNot AEMP

E- 13 1o E-21Valid License /CLU/Allotment Letter7

TOD liance License8
E-5 to E-6Letler forAuthori n Consultant9
E-2 to E-4l0 Accreditation Cenificatc of Consultant

of theBrielDescri ectll
A-l io E-33lans on I scalewith (lication lct2
E-28 to E-30Health Plant3
E-31 to E-33PlanWelfare Sl4
E-31 ro E-33PlanElectrical Sa15

ven i:r D4Detailsect i,l Sector Pla:lLocation of
E-31 to E-34f€atues wiihin 500m radiusPlan showint7

ven in D-t9 to D-21DetailsPlanGreen Beltt8
E-24 to E-25PlanPt Plar/Bul9

ven in D-16 to D-17DelailsTraffic Circularion Plan7A
ven in D-I6 to D-t7DetailsPlanP
iven in D-9 o D-12DetailsLocation of STP on Plan22
iven in D- l2 to D-15DetailsLocation of RWH structurc on Plan)3
ven in D-12 to D-15DetailsRWH EIA lm t24

E-26 to E-21Rainfall Latest Data25
Ive ViewP26
Maximum Hciglrt of Buildktg =
76.6 m

Elevation Scctor Planz7

vided in EIA RShall bet clearanceNOC from AAI he28
rovided in EIAShall be n

NOC Aravalli Clearance20
vided in EIA ReShall beWater Assrrancc30
vided in EiAShall bcPower A vaV Assurancc
vided in EIA RShall be rl

SoilcalAnal32
Shall be rovided in EtAAirAnal33

ided in EIA RShall bcatet
ded in EIA RShall bcotseAnal35

Shall be ded in EIAAir Simulstion Platr36
rovided in EIA RShatl be

Forcst NOC3'7

U
hotosStatus of the consmrction with39

YesAtl doium"nt. 
"hould 

be bcar page number with propcr index

All pages should bear complete signaturc

with sSI

ofauthorizcd

Atl pages should bear complc:c signaturc o

with

fauthorizcd

B-l !o B-17

C-l to C- 15

6

l6

2t

3l

38

40
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Form-3

APPLICATION FOR AMENDAAENT IN TOR

(To be fitted uP bY User Agency)

1. Details of ProjeEl

Propo6at No. : 5lA/HR/MlS/120507/2019

(.) tlrme of the prorect : lnstitutionat 'office 8u'tding"

(b) amc of ComP.ny / Ort.nlr.tlor. : FOCUS ENERGY LTD

(c) R.Slstered AddrGt' : 3rd noor Gopata Tower 25 Raiendra Ptace New D€thi Dethi l'10008

(d) Lq.l st.tut of thc Com9.ny. : othe6

(e) Jolnt Venture (Yes/No) : No

L Address for the CorrespqEdeff.e

(a) N.mc of thc ,9Ptkrnt. : lAikesh Rana

(b) DatlsnrtloD (ol n.r/P.rtn r/CEO): Authorlzedsumtory

(c) Addr6s :-

St te : Nhi
Dlstrtct : NeYr Dethi

Town/VlllaSe:No

(d) Pln Co& : Il00@

(") Emall 3 muke5hrlna6'legmalt ' com

(l) TclePhon€ 0o : 25747696

G) F.x no : No

(h) rilobll. m : 9E10376150

(l) Cont ct Person. : l,tukesh

U) W€bslte (if .nY) : No

I eaEgofy--atths-Plgiect/Activitv as per Schedu te of EIA Notif ication' 2006

(a). ,Ljor Actlvlty. : 8(a) Buitdtng and CoNtruction project5

,ltnor ActMtY : N,o

,t ror sub Actlvtty- : No

, nor Sub Actlvlty : t*o

(b)- C.tefprY : Bl

Re.son for .PPtkrnt .t c.ntEl leveutt'tr leYel(ln c'!G of B l and 82 ): Other

(c). Rcason : lt i5 r Yiolation cas€

!L Location of the Projggl

(a) Plot No/SurY€y No/Khlsn No : Ptot No 6

{b) \rllLSe : Secto. 32

(c) Tehsll : GuBaon

(d) Dlstrtct : Gurgaon

(e) St te : Haryana

(O Pln Code : 122003
A-2
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---1rd

(g) Bounded Latltudet (North) : Yes

From : Deiree:28, ,iinutes : 26, Seconds :11

Io : Degree:26, t*inut$: 26,secdlds:32

(h) Bounded Lonfltudes (East) : Yes

From : Det.ee:71, Minuter : 2, Seconds :23

To ; Degree:z, Minutes i 2, Secotldt:28

(i) S!.yey of lndta Topo Sh€at i,ao : 5lD/ t 5

5 Detaits of Terms and Reference

(a) P.oject Nam€ : lnstitu:ioflal "Office &rildin{

(b) l,loEF&cc / sElA Flle No : sErM/HR/2018/862

(c) oate of l53ua of ToR : 07/08/20t8

(d) Uplanded ToR l.ttar: A

Z Detaits of Configuration (trtuttiple-E0tietl\ll9lyedi

3 Tolat water
Requ;rer€nt

Detai15 ol Products

U.itPredKt / Activlty
(C.pacity/ Ar".).

qu.ntlty As p.r
approY€d Tol5.no

SetectOthers81 611 Cost of Project

Others Setect818083802 Totat ptot atea

Othef! 5etect12536Proporsd FAR 125353

Oth€r! Select16568Total Basament Area 16059

Othe.s Select728715 Total guitt up Area 70'4,06

Select2766 Otll€rs6 Green Area

setectn7 liaximlm Height of
Buitding

SelectOthers70 208 I'uximum Number of
floor5

SetectOthe151 19 Numb€. of TotreR

5etect4 OtheIsNumb€r of BaJ€mentt 4

SelectOthe152763 276311 hoposed Ground
Coverage

Select2765 Others2765Permissltte Ground
Coverage

Select4',t 8 t01l Tower Non FAR afld
MLCP

Detrils of Conff Suratiorr

Flnal
conflSuratlon

after
amcadmert

Remlrk tf AnyExlstlng
Confiluratlon

Proposed
Conllguratl,onS.ro

PtanU EqulpmenV
Facllity

200 200Totat Power Load 01

178 EC53787 Pdrking kovision 0

,22 122 KLO

A-3

6 Detaits of Product (ltutipleldriet-A[9xed]

qlanttty proposed
Itode of Ti.nsporv

Tiansmls:ion ot
Product

4

2?66

n OtheIs

10

43746 OtheIs

0

I
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Reasons for Amendment : Due to mismatch in Norl-tAR calcutation mentioned in Occupat Certificate and ToR

granted, the buiLt up area of the project has beer increased from 70'{05.82 sqm to 72871.16 m

9 Anyjlbel-AmsJal|lneollsg ui red : -

10 Detai[s of EIA Consuttant:-

Have you hired Contlltant for Preparing do<ument {yey'No) ? : Yes

(i) Accereditation No : Rev 60, 5 September 2019 at S.N. 112

(ii) Name of EIA Co{3ultrnt: Petfact inviro solutlons Pvt Ltd

(liilAddres3 ; 5th ftoot, NN Llatt, i angatam Palace, Sector 3, Rohini, New Delhi

(iv)rlobile No: 981 8162330

(YlLandllne No : 01 149261360

(vi)E-mall ld : info@perfactgroup.com

(vi!)Category of A.creditatlon : I
(vill)sector of Accrcdttatlon : Building and construction Projects

(ixlvalidity of Accredltltton : 21 ' l1.2019

-
(x)Upload€d certificat of Accreditatlon certifled by QCUNABET: E

]jL Documents to be Attached:'

(a) Uploaded Copy of revlsed Form't: ?

(b) Uploaded revi:rd Pre-feasibitty report: a

(c)Uploaded cover Letter duly signcd by the Project Proponent or authorized person:

(d)Uploaded a copy of authodzation duly slgned by the ProJect Proponent in ruPport of

application on beh.lf of the user lgency: ?

(e)Uploaded Addltional Flle, lf any: a

parJon maklllg this

kg/day39904 Sotid Waste
generation

Nos.33 0Number of Rain
Water HarYesting

Pits

5

KLD47470Treated water Reuse6

KLD3207 Fresh water
Requirement

KLD52Waste vrater
Discharge

08

KLD11009 sTP Capacity

Any Other Amendment Required

RemarksD6criptlon as Per
Proposal.

Descrlption ar Per
Approved ToRS.no

Reference of ApproY€d
ToR

Details ot State of the Proiect

Essential Details Sought

l'"

l"
lrro

g Reason for the Amendment in ToRs:"

I

NANA1 NA
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12. Undertaking

gs-

S,no. EDS Sought DatB EDS Sought

Additional Detail Sought; NIL

(bllame : Mukesh Rsoa

(c)Designation: Auttrrlzedsign.tory

(d)Company: FOCUS ENERGY Lm

(e)Addr6$ 3rd noor Gopata Tower 25 Rajendra Ptace Ne., Delhi Dethi 110008

to b€ best
to be tats€ or mirteading

our risk and cost.
since been taken up.

A-5

(a):

I hereby give undertaking that no activity

Letter

NIL
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INSTITUTIONA! OITrcE gUII.l,Il{G AT PI.oT NO.6, SECTOR 34 GURUGRAM, }IARYANA BY M/5 FOCUS :NERGY IID

FORM.1

Basic lnlormation

S. No. Jtem Details

1 Name of the projecvs lnstitutional "Office Building"

2 S. No. in the schedul€ 8 {a) {Violation)

3

Proposed capacity/ area/len*h/
tonnage to be handled/ command area/
lease area/ number of wells to be drilled

Total plot atea - 8380 Sqm (2.07 Acre)

lot3l Built-up area - 72871.16 sqm

4 New/ Expansion/ Moderni2ation New (Violation)(Amendment in TOf

5 Existing Capacity/ Area etc.

Due to una\{areness of apPlicabi

and EIA notilication on our p.oject, the construction

of the proiect was started in Aprit, 2008 & till date all

the built-up area which is 72871.16 sqm has been

constructed without having prior environmental

cle3rance permlssion fo. the p.oject. Hence, the
project $ras declared under viola$on as per EP Act

1986 under MoEF&CC Notificatlon No. s.O.804(E)

dsted 14.03,2017.

6 Cateeorv of Project i.e. 'A or 'B' 'B' (Violatton case)

7
Does it attract the genersl condhlon? lf
ves, please specify.

Not Applicable

8
Does it attract the specillc condltion? lf
yes, please spea;fy.

Not Applicable

9

Locaiorl Sector 32 I

Plot no.6

e

Tehsil Gurugralll

Disrica Gurugram

State H a ryana

10
Nearest rsilway staaion/ aiQon along

with distance in kms.

llc3rs$-uicb!.avs:
NH-8: 0.56 km NNw
Nearest Railwav Station:

Gurgaon Railway station: 5.91 km NNW

IE!s5!3:.rp96:
lcl lnternational Ai.port:13.83 km NNE

11

Nearest Town,
Headquarters along
kms.

citY,

with
District

distance in

Village Panchayats, Zilla Parishad,

Municipal Corporatlon, Local bodY
(complete Postal addresses with
telephone nos. to b3 Siven)

3d Floor, Gopala Tower 25, Raipndra Place, New

Delhi 110008.

13 Name of thc ap M/s Focus Energy Ltd.

L4
3d Floor, Gopala Tower 25, Raj€ndra Place, New

Delhi 110008.

Address for cortespondence:
Na me Mr, Mukesh Rana

oesignation (owncr/Partner/cEo) Authorised Signit0ry

PREPAREO BY M/S ?ERFACT ENVIRO SOIUTIONS PVT. ITD

8-1

of EIA Norms

Plot/ SurveY/ Khasra No.

Gurgaor,5 km

Registered Address

15
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INSTITUNONAL OFFICE 3UIT3!;!'G AT PIOT I{0.6, SECTOR 32, EURUGRAM, HAiYA'{A BY M/5 fOCU3 ENERGY LTO

Address
3'i Floor, Gopala Tower 25, Ra.idndra Place, New
Delhi

Pin Code 110008

E-mail Mukeshrana ail.com

Telephone No. 9810376150

16
Details of Aiteruative S:tes examined, if
any. Location of these sites should be

shown on a toposheet.

No alternate site has been examined as the land was

allotted by HUDA vide memo no 5268 dated

06.04.1995 to M/s Phoenix Overseas atd. Pa:session

certificate of land was given by HUDA, vide memo

no. sDG(S) 3520 dated 25.07.2000 to M/s Phoenix

Overseas Ltd. Deed of conveyance of buildinS,/site

made in favour of M/s Focus Energy Ltd. (formerly

known as M/s Phoenix Overseas !td.) by HUoA on

dated 10.01.2007

77 lnterlinked Projects

18

Whether
inie.linked

separate applicatlon of
ect has been submitted?

Not Applicable

tf date of submission Not licable

lf no aeason Not icable

19

Whether the Proposal involves

appfoval/clearance u.der: if yes, details
of the same and their status to be given.

A) The Forest (Conservat,on) Ac1,

1980?
NOC ior non-applicability of forfst land has been

obtained.

Not Applicable

NoI A licable

wlether there is any Government

Order/ Policy relevanv relating to lhe
site?

Not Applicable

27 Forest land involved (hectares) No

Whether thete is any liltgation pending

against the project and/ or la2nd in

which the project is proposed to be set

up?
A) Name otthe Court
B) Case No.

C) orders/ directions of the colrt,
if any and its relevance with the

No

I
AG|Y!g

Construction, operatlor or d€commisiioning of the Ptoiect involving actiotl5, which will ctus€

physicalchanges ir the localitY (torogaphY, land use, changes in water bodles' etcJ

s.
llo.

lnformatlor/ciccklist confi rmstlo. t €talls thereot {with approfitnate quantitles

/rat€s, rrhetevet posslblel wtth sosrce of
lnforma:ion data

PiEPAXED BY M/S PERFACT EXVIRO SOLUNONS PVT. LTD

s-2

Yes/No

Fax no.

No, it is rot an interlinked projest.

B) rhe Wildlife (Pmtection) Ad,
7972?

C) The C-R.2. Notilication, 154296?

20

Not applicable
Not applicabl€
Not applicable
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INSNTUTIONAL O:FICE BUIII)ING AT PLOT 1T0.6,sECTOR 32, GURUGRAM, HARYANA BY M/S FOCUS EilENGY LTD

1.1 Permanent or temporarY change in

land use, land cover or topogftlphy
including increase in intensity of land

use {$rith respect to local land use
plan)

No The site is earmarked for Publlc & semi'public

use (including institutiohs) as per

Gurgaon-Manesar Master plan 2021. Hence

no change in land-use is envisaged. Land cover

has already been changed faom vacant land to
lnstitutional "Otfice 8uildin81.

1..2 Clearanc! of existlng land, vegetation
and buildings?

No The vacant land has been converted into
Institutional "Office Building".

1.3 Creation of new land uses? No The site is earmarked for Public & ssmi-public
use (including institutions) as per Gurgaon-

Manesar Master plan 2021. Hence no change

i. land-use is envi d

!-4 Pre-constructlon investigations e.g'

bore houses, soll tlsting?
Yes Pre-construction Geo-technical investigations

have been carried out.

Yes Construction of civil work for 4 B + G + 20

floors has been done as par Master plan.

Finisiing and plumbing work to be done.

Demolition wo*s? No No demolition work is required.

7.7 Temporary sites usad for construction
works or housing of construdior
workers?

No During Construction Phase:

Already cgn:tructedi'
150 Workers, during the construction phase

were hired from nearby areas and hence there
was no need of providing housing.

For Future constructlon: -
Approx. 50 Nos. local labor shall be hired from
nearby areas. Hence, no housing provision

shallbe made.

1.8 Above ground buildings, structures or
earthwork including linear structures,

aut and fil! or excavations

Yes Above ground, the building has been elevated

upto maximum heiSht of 76.6 m. During the
construction, approx. 107500 Cum soil was

excavated for 4 levels o, basement &
ioundation. P,ior permission was obtained for
excavation trom Mining permlssion granted by

Department of Mines & Geology

This excawted soil was re-used for bacHilling,

levelling & other puDoses to the extent
posslble and rest unused soilwas handed over

to the cgntractor as per the agreement for
tinal disposal. The Contractor had sold the soil

Ior ongoing consftudion of roads & highways

in the nearby area. Top soilwas preserved and

has already been used in g.een area

nt.

1.9 LjndeBround wo*s inrludin8 mining
or tunnelling?

No It is an lnstitutio nal "Office Euilding". Hence,

no underBround works are required except for
excavation of foundation & 4 level basement

1"10 Reclamation wor16? No No reclamation wo* was e

1.11 DredginS? No Not applicable

7.72 Offshorc structures? No Not agplicable

1.13 and manufaduringProduction
processes?

It is rn lnstitutional "Offlce BuildinS"; hsnce

no production or ma.ufadutlag processes has

been carried out.

PREPARED 8Y M/S PERTACT ENVIRO SOLUTIOTIS PVT. LTO

&.3

Construction works?

1.6

No
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IN']ITWONAL OFFI€E BUII'IT{G AT PLOT NO.6,sECTOR 32, GURUGRAM, HARYANA 8Y M/5 FOCUS ENERGY ITD

1.14 Facilities for stotage of goods or
materials?

Yes

Facilities for treatment or disposal of
solid waste o.liquid effluents?

Yes Durlng Constructiot! Phase:
Total 150 labours wr.e working duing the
construction phase and hence the solid waste
generated was approx. 23 k*/day which was

disposed off at deslgnated solid wa5te
Dumping Site by contractor.
Temporary toilets were proYided. 5 KLo of
waste water Senerated from the construction

site was disposed off to septic tanks followed

by soak pits.

For Future Construction:
App.ox. 50 labours will be hired, 8 kg/day of

Solid waste wil, be gererated Jrom tabours

which will be disposed off as per Solid Waste

management rules 2016.

Temporary Toilets will be provided and 1.8

KLD of waste water generated from the
consaruction site will be disposed oiF to septic

tanks.
Durirt Operation Phase:

Approx. 395 kg,iday of solid waste will be

generated from the office building.
The total waste water generated in the office

building will be 57 KLD which will be trealed in

STP of 110 KLD capacity.

Details of Water Management & Solid Waste

Management are given in Environment

Man Plan

1.16 Facilities for long term housing of
operational workers?

No During Construction Phas€:
Already Consttucted:
The wo.kers during the construdion phase

were hired from nearby areas and hence th€re
was ro need of providing long term housing.

Only temporary shelters were grovided.

For Future corstrudion:
Approx. 50 Nos. local laboul will be hired from

nearby areas. Hence, no housing provision will

be made.
Durl .ation Phase:

pRlpAnEo BY M/S PERIA€T Ettvlio SoLLrnoNs Pv:. trD

B-4

During Construction Phase:

Already Corstructed:
Sepante raw material yard was made withir
the project site.
Cement was separately stored under cover in
bales.

Sand was stacked nearby under tarpaulin
cover.
gricks ard steel weae laid in open.
The same will be followed for further
construction.
Durlng Operation phase:

As the project is an lnstitutional "Office
Building", the raw material will be paper,

stationary etc. which will be stored in the
respective units.

1.15
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t.{snruIoNAl oFFtCE BUltDt G Ar P!O1NO.6, SEC'OR 32, GURUGRAM, HARYAT{A BY M/S FOCUS ENInGY LTD

As this is an lnstitutional "Office Building" staff
will only be needed in the offices. other staff
like servants or maintenance stalf wilt be from
the nearby areas. sepa,ate housing may not
be provided

7.17 New road, rail or sea traffic during
consruct:on or operation?

No No new road, rail or sea traffic is proposed.

Existing transportation facilities will be used

during construction or phase.

1.18 New road, rail, air, waterbotne ol
other transport infrastructure
irctuding new or altered routes and

statiols, ports, airports etc,?

The area is already developed. lt is well

connected by roads to the whole of the city,

so there is no altetation of routes or lying

dowa of new routes done due to pioiect

activity. lnternal roads within the project sitc

was maintained/constructed for smooth

movement oftraffi€.
The tiansportation measures already existing
near site are as follows:

!s!r$-Eish!EE:
NH-8:0.56 km NNW

SH-15A: 0.73 km Nw
NH-236: 4.77 km NNE

Neersst Railwav Station:
Gurgaon Railway station: 5.91 km NNW

XgarEg-AllDcE:
lGl lnternationalAi :13.83 km NNE

1.19 Closure or diversion of exlstlnS

ransport rorrtes or infrastructure
leading to changes in traffic
movements?

No No closure or diversion of existing transport
routes or infrastructure leading to chan8es in

traffic movements will be made.

1.20 New or divertrd trlnsmis3ion lines or
pipelines?

No No such closure or diversion of ttansmission

lines is required-

7.27 lmpoundment, damming, culverting,
realignment or other changes to the
hydrology of watercourses or
aquilers?

No impoundmant, damming, culvertin&
realignment or other changes to the
hydrology of surlace water courses is

uired.

1.22 Stream c.ossings? No No strea m crossinS.

1.23 Abstraction or trsnsters of water from
ground or surface wat€rs?

NO No ground water will be abstracted.
Durlng Construction phase:

wale. will be used from tanlers supply from
nearby STP.

turing Ogeratior Phase:
The ultimate source of water will be HUDA

supply

7.24 changes in water bodies or the land

surfa€e affectirg drainage or run-off.)
No There will be no change in water bodies or the

land surfac€ effectlve drai.age or run-off.

PREPARED BY M/5 PERTACT ENVIRO SOLuIIONS PVT. ITO

No

No

'5
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INSTITUNON'AL OFFIC€ BUILDING AT PLOT NO,6, SECTOR 32, GURUGRAM, HARYANA BY M/S FOCUS ENERGY LTO

2. Us€ ol atJral resolrces fol construction or oPcration of thc Proi.ct (3uch as land, wlter, mat:rlals

or en€Ey, esp€clallY arY resou.ces whlch are non-rrnawable or in short 3upply):

Trarstort of personnel or material3
for construction, oPertion or
decommissioning?

Ouring Construstion phaie:
Already Constructed:
Materials during construction phase were

transported by truck, trolley etc.

The same will be followed for further
construction.
Du.irg Operation thase:
Car, two-wheeler, etc- will be used'

t.tb Long-term dismantli.g or
decommissioning or testoration
works?

No Not Applicable

OngoinS activity during
decommissioning which could have an

impact on the envi ronment?

No

1.28 lnflux of pegple to an area in either
temporarily or permanently?

Dur:ng Crns*uction Phase;
Alreedy constructed:
Temporary inftlx of people in the form of

labours was envisaged. Approx. 150 no. of
local labours were employed.
Iuture construction:
Temporary influx of people in the form of
labours i5 envisaged, Approx. 50 no. of local

labours wil: be employed.
DuringOperatior Phase:

As this is an lrstitutional "offlce BuildjnS",

12y nos. of stafl, & visitoG of approx. 125

nos. will be elvisaged.

r.29 Introduction of alien sPecies? NO Not Applicable

1.30 Loss of native lPecies 3r geneaic

diversity?

No No tree was existing at the site before

construction. Nowever, 160 no. of plants have

been planted in the office building.

1.31 No Not Applicable

S. No. lnformation/checllist confirmatlon Yes/No Dstails thrcot {whh approxlrrat! qua ltlGt

/rates, wherev$ possible) rrith source ol
information data

Land especially undeveloPed or
agricultural land (ha)

yes There were not any structqre or mrjol
vegetation at site, which leed to be cleared

before starting construction at site. Presently

we have constructed all the built-up area

which is 72871.16 sqm and now the
construclion has been stopped' civil work till
2oth floor has been completed. External plaster

work, extetior finishing work, mechanical,

etectrification, stabilization of STP, lnstallation

of DG sets is yea to b€ done. Partially
plantation has been done.

PiEPAR:D 3Y MIS PERfA6 ENVIRO SOLUNONS PVT. ITD

8-6

1.25 Yes

1.21 Not Applicable

Yes

Any other actions?
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lNsT|TUTtOr,lA! OFFICE sUltDl?{G AT PIOT t{O.E, SECTOi 32. GUiU68AM, }aARYANA 8Y M/5 rOCUS ENER6Y tlD

3. Use, stotaiB, traniport, harldling or productlon of substances or materbls, whlch could be hsrmful

to human haalth or the €atvilonment or raise concerns about astual or pcrceived ri5k5 to human

heahh.

2.2 &Water (expected source
competing users) unit; KLo

Yes Source & quantlty During Construdion Phas€:
Already construqted:
8 XLD of water during const.uction phase was

used which was sou.ced from the s-IP of
nearby area by tanker supplier, 7 KLD ofwater
was used for drinking purpose which was
provided by Tanker from HUoA 5upply.

Future construgtion:
2 KLD of water for drinking purpose durlng
construction phase wlll be tlken from Tsnker

from HUDA supply and 8 KLD of water will be

used for future construction activity which will
be sourced through STP of nearby area by

tanker supplier.
Durinc operation Phases:

The ultimate source of water wlll be through

HUDA Supply. Total watet requirement of the
proiect lvill be 122 KLD out of which 32 KLD

will be freshwater. Rest of the 90 KLD water
requirement will be fulfilled by STP lreated
water (54 KLD of iahouse STP water & 36 KLO

ot outside STp water'). Detailed wate.
Management & water Balance are given in
Environment Management Plan

Minerals (MT) No Not applicable

Construction materia! - stone,
aggregates, sand / soil (3xpected

source - MT)

Yes Already construsted:
The major materials required for construction
of the project were TMT steel, vitrified wall

and floor tilea, ceramic tiles, cement, agate,

brick, flooring tiles, XERB & granite stone, Gl

sheets, sanitary and hardware items, eled.ical
fittings, etc.
Frture construction:
The ma.ior materials requited will be glass,

wood, cement, sanitary and hardware items,
electrical fittin8s, paints, tiles etc.

Forests and timber (source - MT) Yes Ptywood for doors & windows will be used

which was prgcured from th€ local market

2.6 Energy includirg el€ctricity and tuels
(so!rce, competin8 users) unit: fuel
(MT), energy (MW)

Tota! Electrical load;
Source of Ele.t&lty- Dakshin Haryana Bijli

Vitran Nigam Ltd. or proposed Solar panel of
1.7 MW
Total electri.al load- 20O kW
D.G. sets for powet baci uF
Already inst lled- 1 x 125 KVA

To be inst?laed- 1x 380 KVA, 1x 500 KVA,

2.7 Any other natural rerources {use
appropriate standard units)

Not applicable

B-7

2.5

Yes

No

pREpaREO BY M/5 P€R;ACT EI{VIRO SOLU'IO 5 PVr.ITD
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tNsT|TUTtONAL OFFIC! BUlLrxNG Al Plor No.6, sEcToR 3r, GUiUGRAM, I{ARYANA 3Y M/S FOCUS ENERGY LTD

4. Prodsctior of solid wastet dutlng constructlon or operation or decommission lng (MT/monthl

S. No. l:rlormatlonlCheddin
contirmatlon

Yes/N Detalls thereof (wlth
qlatthiesfrates, srherever
source of lnformation data

approrimatr
poi3lble) wlth

3.1 Use of substances or materiSls.

which are hazardous (as per MSIHC

.ules) to human health or the
environment (flora, fauna, and

water suPPlies)

No The proposed project is an lnstitutional "Offlce

Building" hence, no use of hazardous chemicals

will be done

Changes in occurrence of disease

or affect disease vectors {e.9.
insect o, water borne diseases)

No Suit?ble dralnage and waste management

measures were adopted in the construction and

same will be maintained in operational phase

which will restrict stagnation of water or

accumulation of wate.. This will effectively

restrict the reproduction and groMh of disease

vectors.

3.3 Yes During Construction phase:

Already cors$ucted:
Approx. 150 to. of local labou.s were employed.

So, living conditions ofthe labourwere improved

due to employment provided. For Future

const.uction approx. 50 ro. oJ local labours will

be employed which will improve their living

conditions due to employment provided.

Durirg Operatlon Phase:

As it is an lnstitutional Office guildin& there will

be official services requ:red which will Senerate
direct & indirect employment for the people of

nea area

3.4 Vuherable groups of People who
could be affected by the projed
e.g. hospital patients, children, the
elderlv etc.,

No ilo vulnerable group of people will be aftected by

the proiect.

Any other causes No None

s- No. tnfom:tton/Chccllht
.onffrmation

Yes/
No

information data

Details thereof (with approximatc
quantities/rates, wher€ver possiblel $rith sourae ot

4.1 Spoil, overburd€n or mine wastes No

Municipal wsste (domestlc and or

commer€ial wasaes)

Yes During Construction Phase:
AlreadY corslru€ted:
Approx. 150 labours were h:red during the
construction phase and hence the solid waste

generation was approx. 23 kilday which was

disposed off at desiSnated MSw dump site

For Iuture Constauction:
Approx. 50 labours will be hired. 8 k8./day of Solid

waste will be generated from labours which will be

disposed off as per Solid Waste Management Rules,

2016.
Durint Operatlon Phas€:

Approx. 395 kg/day of solid waste will be Senerated
from the ofrice buildin durin rational hase

PREPAREs BY M/S PERFACT INVIRO sOlUNO 5 PVT- LT'

B-8

o

Affect the welfare of people e.g. by

changing living conditions?

Not applicable
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Biodegradable waste will be eated in in-house

OWC and non-biodegradable waste will be given to

authorised recycler.
Det3iled Solid Waste Management is given in
Environment Plan

Hazardous wastes (as Per

HazardousWaste Management
Rules)

Yes Durlng Construction phssc:

Already constructedi Used oil whenevet Senerated
from the DG sets of 125 KvA was kept in leak groof

containers in an iSolated area and sent to approved

recycler.
Same will befoltowed for rurther construction,

Durhg Operatbn Phl*:
13 lit/month used oil generated from diesel

geoerators will be care{ully stored in HDPE d.ums in

isolated covered fecility. The used oil vrill be sold to
vendors authorized by Cental Pallution Control

Board ,or the tr.rtmenl of the same. Suitable care

will be taken so that spills / leaks of used oil from

storage could be avoided.

4.3 Other industrial procest wsstes No Not Applicable

4.4 Surplus product No Not applicable

4.5 Sewage sludge or other sludge

f rom eff luent treatment
Yes The wet sludge ge.rerated from sTP will be passed

through filter press where it will be dewatered/
dri€d to form a cake. About 4 K&/day of dried slldge
will be generated which will be converted into

compost along with other biodegradable waste in
proposed OWC & the compost generated will be

used in green areas. The unused manure will be

iven to farmers or nu

Construdion or demolition wastes Yes construction waste was used lor Backfilaing in roads

gurposes and the remaining c&D was handed over

to the cofitrador for final disposal. The Contrador
had sold the C&D waste for onSoing construction of

roads & highways in the nearby a.ea.

The same will be followed for further construdion
to. reusing of Constructiol waste and unused waste

will be sent to authgrized C&D wa:te malagement
site as r C&D Waste Mana ment R!les 20L6.

4.7 Redundant
equipment

macrlinery or No Not applicable

4.8 Contaminated soils or other
materials

No Not applicable

4.9 Agricultural wastes No Not applicable

PRTPARED BY M/S PERIACI ENVIRO SOIUT|ONS PVT. lro

B-9

4.2

4.6
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5 Release of pollutants or any haiardous, toric or noxloui iubstances to 8lr (lqi/hrl

4.10 Other solid wastes Yes Durlng Construstlon Phase:
E-wastes generated was Siven to approved E'waste

recycler for proper disposat as per E-waste

management & Handling Rules 2015. The same will

be totlowed for further construction.

During Op€tation phase:

4-5 kg/month E-waste will be Senerated. lt will be

given to approved recYcler of SPCB,

Battery waste will be Senerated from inverteG &

UPS which will be dispot€d off as per the Batteries
(Manacement & Handlins) Rules,20o1.

s.
No,

lnformatlon/chccklist confl rmation Ye!/No Details thereol (with
quantiti$/rates, whetever
source o, informatlon data

approxlmltc
po$ibl€) with

5.1 Emisrions from combustion of fossil

fuels from stationarY or mobile

sources

Yes ourint Construction Phase:
Alraady coBtructad:
Acoustically enclosed DG sets of capacity 125

KvA was installed. Adequate stack was provided'

The same as above will be followed for turther

construction also.

Durint Operation Phase:

The only source of emission from combustion of

fuel will be oG set of 1x 125 xvA (already

installed), 1 x 380 KVA, 1x 50O KVA (proposed)'

Hence, to avoid the emissions stack heiSht of 4'5

m for DG s.t of 5oo KvA, 3.8 m for DG set of 380

KVA & 2.2 m for DG set of 125 KvA above roof

level for each D.G. Sets will be provided to

reduce the air emissions meeting all the norms

prescribed by CPCB.

5.2 Emissions from production processes No Not applicable

PREPARED BY M/S PERFACT ENVIRO SOLI'IIONS PVT' LTO

s-10

336



oo-
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5.3 Emi$lons from malerials handlinS

ircluding sto,age ol transport
Yes Already constrJcted:

. Dust was generated during construction, from
tle movemenl of transport vchicles & oth€r
construction activities. The effect vtas restdcted
to construction Phase onlY.
. W3ter sprinkling was done to reduce the durt
generation.
. Material reqlired for construction was stored

only within earmarked area and road side

sto.age of construction material and waste was

grohibited.
. Vehicles used in the traosportation of
construction material had PUC certificates'
tor Future colstructlon:
Apart tom the above mentioned measures

tollowiog additional measures will also b€

adopted
.water sprink,lng system will be put in place

using spraying Nozzles and will be done every

hour by fixed sprinkling system.
.Grinding and cutting of building materials in
open area will be prohibitcd.
.only covered vehicles carrying corstructlgn
material and waste will be p€rmitted inside the
office buildirlg.
.wind-breaker of appropriate heiSht i'e. 1/3rd
of the building height and maximum up to l0
meters will be provided.
.Metallic roads leadin8 to or at construstlon
sites will be and bl

5.4 Emissions from
activities includang

equipment.

con5trudion
plant and

Yes A:ready Co.structed:
RMc was used for the proiect. Dust & emissions

were likely to be generated during construdion
activities which was redu€ed by :p,inklin8 of
water in a specific time interval & timely
maintenance schedule for machinery, Also, the

machines were shut down during idle perlod.

For Future Construdion:
The same will be followed lor further
construrtion.

PREPARED BY M/S PEiIACT EIVIRO SOIUTIONs PVT. TTD
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IIISNTUNOXAL OFFIC€ BUILDING AT PLOT NO'6, 5ECTOi :'2, GUiUGiAM, HARYANA AY M/S FOCUS €I'I:RGY LTD

5. Generatlor ot l|olre and M56tlon, and Emisslons ot Llght and Heat;

s.
No.

ln orm.tion/checklist
.o.firmatlon

Yes/No Details thereof {with approxlmatc
quantities/rate5, wherever possiblc) with
source of lnformation data with source oI

intormatlon data

Alaeady Constructed;
Du.ing loading & unloading o{ .onstrudion
material dust was generated during construction
phase. watei was sprinkled and tarpaulin cover

was provided over stoted raw materialto reduce

dust emission.
TempoGry Toilets during construction phase

were provided & s,aste water was disposed off
in septic tank followed by so?k pits

For tuture construdior!:
Apart from the above mentioned measures

following additional meas!.es will also be

adopted-
. wate. sprinkling system will be put in place

using spraying Nozzles and will b€ done every

hour by fixed sprinkling system.
. Grinding and cutting of building materials in

open area willbe prohibited.
.Only covered vehicles carrying const.uction

material and waste will be
permitted inside the office building.
. Temporary Toilets will be provided and 1'5 KLD

of waste water gene.ated from the consaruction

site wilt be disposed off to septic tanks which will

be cleared regularly.
.Wiod-breaker of appropriste height i.e. 1/3rd

of the building height and maximum up to 10

meters will be provided.

Yet5.5 Dust or odours from handling of
maaerials including construction

materials, sewage and waste

Not applicableNogmisslons from llcineraiion of
waste.

Open burning of biomass/ other material will be
Emissions from burning of waste in
open air (e.8, slash materlals,

construction debris),

NoneNoEmissions from any other sources.

5lIlr

PREPAIID 8Y M/5 PEiFACT II{VIRO SOLUNO SPVT. tTO
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lNsTl'uTloNAL oFFlcE 6UI'DIRG AT PIoT No-6, sEcToR 32, 6URUGRAM, HARYANA 8Y M/5 Focus ExERGY LTD

7. Risls o, cor|taminauon of land or w3ter trom rateases o, pollutants into the g.ound o. lnto 3cwers,

sqrrace ndwatcr coa6tal watcru or the sea:

s.
No.

Intormetaon/ch.ckllst conllrmatiotr Yeel
No

Details thereof (with approximate
quantities/rates, wherever possible) tYith source

of information data

trom operation of equiPment e.g.

engines, veotila:ion plant, crushe.s
Yes During co[stru€tlon Ph.se:

DG sets of capacities 125 KVA was installed

acoustically enclosed. The equipment such as

mixer machires, bulldozers, cranes, compactot3

& excavators were used which were of highest

st?ndard of reput€d make and adhere to
;nternational stendards. Hence, an insiSnificant

impact due to construdion machinery was

envisaged.
Apart from this, the construstion actiYitles were

restricted to day time only and timely
mai.ltenance of machlnery are en3ured'

The same will be followed for further
constructlon,
Durlng Op€ratlon Phate:
source of noise in the operatlonal phase will be

D.G. Set of cep3city 1 x 500 WA, 1 x 380 KvA

(proposed) & 1x 125 KvA (?lready installed). The

D.G.set wiil be bought acoustically enclosed &

will be installed with anti-vibration pads and will

be used during Power failure onlY.

From industrial or similar processes No Not applicable

From construction or demolition Yes Due to the various activities, there were

short-term noise im!?cts in the lmmediat€

vicinity !f the proiect site. These were restricted

lo day time only. lt was estimated that during

the conslruction period the average noise level

was 8G100 dB (A) during peak construction

hours.

From blastin8 or piling No No blasting or piling had been done.

From construction or opeEtignal
raffic

Yes Some amount of noise (70 - 75 dB (A)) was

generated from yehicular movement in the

consruct:on and opeational phase. Plantation

around the boundary wall was dsne to reduce

noise from t.afiic. The same will be followed Jor

further constructlon.

From lighting or cooling systems No Not Applicable

From any other sou.ces No None

PREPAiED BY M/S PERFAC| EIIIVIRO SOLUNONS PVT. LTD
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TNSNTUTIOI{AL OTflCE BUII.OI'{G AT P:'OT NO'6, SEC?Oi 32, GURUGRAM, HARYANA 3Y MIS TOCUS ENERGY ITD

Rlsk ol acctdcna during constructlon or opGratlon of the Proie€t, which could alf€d human health

or the envitonmert.
8

7.L From hardling storage, use or spillage

of ha13rdous materials
No Ihe used oil generated f.om DG sets of 125 KVA

was given to DG sets service provider for its

disposal. Special care was taken to prevent

leakages and spilts. The same will be followed fo,
further construction,
The 13 V Month of used oil whenever generated

from DG sets 1x 125 :(vA, 1x 500 KVA & 1x 380

KVA will be stored in HDPE drums and kept in
isolated area and will be sold to authorized vendor

only.
11 From dischar8e of sewaSe or other

effluents to water or the land

{expected mode and place of
dischar8e)

No Durint Op€rational Phase: STP of 110 KtD

capac:ty wlll be installed (civilwork completed) for
treating the waste water & totrl 54 (lD of in
house treated water & 36 KLD outsourced treated
water wii! be reused in gardening, flushing &
cooling. No waste water will be discharged to
sewer line.

By deposition of pollutants emitted to
air into the land or into wate.

No None

7.4 Not applicable

7.5 ls there a risk of long-tsrm build-up of
pollutants in the environment from
these sources?

No Not applicable

s
No.

lnformation/Checklist confi rm3tion Yesl
No

Details thereot {with approxim.t€
quantities/rates, wherever posrible) wlth tourcc
of intormatior data

From explosions, spillages, fires etc.

from stsrage, handlin& use or
production of hazardous substances

Dudnt Construdlon Phase:

All algropriate measures were taken to avoid

accidents.
The same will be followed for further
construction.
During Ope.aaional Phase:

Proper Disaste. management & firetighting syst€m

will be:rstalled at site.

From any other ca!srs No DJring Co[struc*on Pha$:
All the labourt were provided with slitable
personal protective equipment {PPE} as required

under the health & safety norms. Training and

awareness about the safety norms were provided

to all supervisors and labours involved in

construction activity. The same will be followed
for further construction

Could the project be aafected bY

natural disasteB causing

environmental damaSe (e.9. floods,

earthquakeJ, landslides, cloudburst

etc.)?

No The ar€a under study falls in S€ismic zone-lv,

according to the lndian saandard Seismic Zoning

Map. suitable seismic coefficients in horizontal

and vertical direction5 respectively, were adopted

while designing the structure-

F.Eto6 which should ba considsred {:
environmental eftecls or th€ Potentia:

uential deve,opment) which could lead to
impacts whh other existlng or plarned

uch es conseq
for cumulative

activitie! in :he locality.

PiEPAitD 6Y M/S PEBFACT EXVIRO SOIUTIONS PVr' rm
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tNsnTUTtoNAr ofFlcE BUILDING AT PIOT t{o.6, sEcTol32, GURUGRAM, HARYAITA 8Y M/S TOCUS ENIRGY LTD

ll. Environmental Sensltlvity

s.
No.

Information/checklist todirmatlon Yes/No Details thereof (with aPproxlmate
quanthies/rates, whcraYsr poss:bla) with

sosrce ot lnformation data

9.1 Lead to development of suPporting
facilities, ancillary development or
development stimulated bY the
pro.ie.t which could have an imPad
on the enviaonment e.8.:

Supporting infrast.ucture {roadt
power supply, waste or waste wat€.
treatment, etc.)
llousing develogment
Extractive industries
Sugply indusries
Other

No

No
No
No
No

Yes lnfres:ruclure like roads, power network alreadY

exists !n the arer. sTP ol 110 KLD will be installed

(Civil work completed) for the veatment of

wastewater.

Not Appli!able

Not Applicable
Not Applicable
Not Applicable
Not icable

9.2 Lead to after-use of the site, which

could have an impact on the
environment.

NO Not Applicable

9.3 set a precede.t for
deYelopmerts

later Yes It will attract pespl€ to develop or8.nized and

environment-friendly offic€ building-

9.4 Have cumulatlve effects dua to
proxamlty to other existing or
planned projeds with similar effects

No No impact

5. Io. Areas Namo/
ldentity

Aerlal distanc! twithin
15 km.) frqm Proposed

pro.iect location
boundaty

1 Areas Protected undcr
intemational conventions,
national or local legitlation for
their ecological, landscape,

cultural or other related value

Mosqle of Ali Vardi Khan at

Sarai Ali Vardi Khan, Gur8aon

lomb of Sultanchari at
Malikpur (oth: opposite Vasant

Kunj, South Delhi

srltanpur National Park ESZ

Asola Wildlife Sanduary ESZ

Asola Wildlife Sanctuary

Sultantu. National Park 

-

5"64 (m NNW

13.79 Km NNE

9.05 (m NWW
11.15 Km sEE

12.04 (m SEE

14.26 Km NWW

PREPARED 8Y M/S PERfA6 El{vIRO SOLU]IOiIS PVT. LTD
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tilsnTuTtot{Al orFEE BUllDl},lG AI PtoT 0.6, SECTOR 32, GURUGRAM, TARYANA BY M/S FOCU5 €NERGY LTO

Areas which ate imPortant or

sersitive for ecolotical reasons -

Wetlands, w3tercourses or other
water bodies, coastal zone,

biospheres, mountains, rorests.

Wat€rbodies
Gata or Badshahpur Nadi

Orain ne.r Shushantlok
Li Nala
Porld near Dhanwaput village
New W?tet Pond near

Dhanwapur village
Pond near Dhumasp!r Village

Bhawaro Nala
(aunsa Nala

Dhulainti Nala

Najafgarh Drain

Ghitorni l.3ke

lorest
Rajokari Protected lorest

2.19 (m 55W

4.04 Km NEE

5.14 (m SSE

6.24 Km NW

6.38 Km NW

7.54 Km 55€

8.72 Km SE

9.57 Km 5E

10.42 (m SE

10.59 Km NW

11.10 (m NE

11.00 Km NE

3 Areas u5ed bY Protected,
important oa sen5itive sPecies of
flora or fauna for breading,

nesting foragin& restin&

overwinterin& migration

Sultanput Nltional Park ESZ

Sultanpur National Park

Asola Wildlile Sanctuary isz
Asola Wildlife Sanctuarv

9.05 Km NwW
14.25 Km NWW
11.15 (m sEE

12-04Km SEE

4 lnland, coastal, marine
und wateB

or

und

None None

5 state, National boundaries State Boundaries - oelhi 7.48 Km NE

Routes ot facili:ies used bY the
gublic for access to recre3tion or
other tourist, PilSrim areas.

Roads
Nt| -8
State Highway- 15A

NH-236
R.ilway st3tion
Gurgaon Rly Station
Bas?i Dhaflkot RIY Station

Bijwasan Railway Station
GarhiHarsaru Jundion RIY

Station
shahbad Mohammadpur
Railway Station
Airport
IGI Ai Delhi

0.56 Km NNW

0-73 l(m NW

4.77 Km NNE

5.91 Km NNW

5.07 Km NWW

10.51 Km NNE

10.72 Km W

13.43 (m NNE

13.83 Km NNE

7 Defense installations Arjangrrh Air Force Station 9.33 Km NEE

8 Densely populated or buitt-up

atea

lha.sa Village 0.47 Km NEE

9 Areas oc€up:ed bY sensitiv€

man-made land rlses (iospitals.

sclools, Plac* of worship,

community facilities)

Hosphal
Dr.Neetika Jain,GurSaon Best

lmplantologist & Root Canal

Spe€ialist, Sectoa-32,Gutgaon

Medarta-The MedicitY,

Sedor-38, Gurgaon
civil Hospital, near Bus Stand

Road,Gur aon

0.16 Km SSE

0.24 Xm SSE

2.16 Km NW

PR:'AREO 8Y M,rs PERFACT INWSO SOl"UTlOt{S PVr' trD
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lNSTITUnoNAl orfrcE aulLDll{6 A1PLoT No.6, sEcTo.32, GURUGiAM, HARYAiIA aY M/3 Focus € En6Y LID

Place ol Wcshlp
Shani Mandir, Jharsa Road,

S€dor-32, Gurgaon
Shiv Mandir, S€€tot-ls, €utgaon
Geeta Gayatrl Mandir, South
City-1, Sectot{o, Gutgaon
Post Offic"
lnd:an Post Office,Air Fo.ce

Station Road,Sector-33,

Gurgaon
Post Office ot Jharsa, Sector-39,

GurSaon
Post orfice near Green wood
City, Sedor-45, 6urgaon
Sdpol
C.R.Model Public Sclsol, HVPN!

colony, Sector-32, Gurgaon
Ajanta Public School-Top Ten

Schools ir Gu,gaon, S€ator-31,

Commurity Center, Gurgaon

6ow. Primary School, Sector-31,

6ury8on
Banks
lclcl Bank, Sector-31 Branch &
ATM, Huda Shopping Centr€,
Gurgaon
OBc EZ Banl,n& Plot no.-5,

lnstitltional A.ea, Seclor-32,
Gurgaon
HDFC 8ank, SCO-7, Main Mkt,
Sector-32A load, GurSaott

0.75 (m Nt

1.92 Km llNt

2.O8 Xm NE

1.03 Km Sw

1.13 Km NlE

1.87 Km NEE

0.83 Km NNE

1.22 (m NE

1.87 l(m NE

0.50 Km NE

0.52 Km NNE

0.53 Km NE

Areas containing important, high
quality or scrtcc resources

{Groundwater resources, surface

resources, forestry agriculture,
fi sheries, tourism, m:nerals)

Mosque of Ali Vardi (han at
SaraiAli Vardi l(han, Gu.Saoo
Tomb of Sultanch3ri at
Malikpur l(oahi Opposite Vasant

Kunj, South Delhi

Sector-32, GuSaon

6.64 Xm NNw

13.79 Km NNE

The Projed falls under
Gurgaon, which is

Classifled as 'Notified" by

CGWA

11 Areas already subjected to
po,luton or environmental
damage. (lhose where existinS
legal environmental standards
are exceeded)

None wlthln 15 km area None within 15 km area

12 A.eas susceptible to natural
hazard whi.h could cause the
project to Present enva,onmental
problems
(Earthqr.kes, subsidence,
lands,idet erosion, ftooding o.
exreme or adYease climStic
condi:ions)

Area fal,s in seismic zone

lV No flooding in tlle area

according to previous

record
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REGD. OFFTCE : 3. FLOOR. GOPALATOWER, 25 MJENDRA PI-ACE, NEW DELHI . 110008 (lNDlA)

PHONES ; (011) 25747608, 25751934/3338, Flx: (011) 2s751937

CIN No.: U74999011980P1C023587

'I hereby given udcrtaking that thc data and infonmtion given in the applicrtion and

erclosurcs arc tnrc to thc best of my knowlcdg: and betief ard t am awarc that if any prt of

and information submitted is found 1o bc false or misteading st any stagc, thc pmj6{thede
will be

cosl".

inl.
(Authorized

Date: 3o.O,1 _f.O(.9.

Place:

clearanco give4 if anY to the project will be revoked at our risk ard

For
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

NOTIFICATION

New Delhi, the 20th September, 2021

S.O. 3884(E).-ln exercise of the powers conferred by sub-section (3) of section 3 of the Environment

(Protection) Act, 1986 (29 of 1986) and in pursuance of the notification of the Government of India in the erstwhile

Ministry ofEnvironment and Forests, number S.O. 1533(E), dated the l4'h September,2006, rhe Central Government

hereby makes the following amendment in the notification of the Government of India in the Ministry of

Environment, Forest and Climate Change, published in the Gazette of India, Extraordinary, Part ll, Section 3, Sub-

section (ii), vrrle number S.O. 554(E) dated the 30'h January, 2019, namely:-

In the said notification, in the paragraph l, for the serial number I and the entries relating thereto, the

following shall be substituted, namely: -

'{1.) Shri Sameer Pal Srow, IAS Rtd,

House No. 5409/l (First Floor),

Modem Housing Complex, Mani Majra,

U.T., Chandigarh.

Email: sameersrow@hotmail.com

Chairman;"

[-. No. J-1 I 0 I 3/2412007-lA.ll(l)l

Dr StlllT KIIMAR BAJPAYEE. Jt. Secv.

Note: The principal notification was published in the Gazette oflndia, Extraordinary, PartJI, Section 3,

Sub-section (ii), vde number S.O. 554(E) dated 30"'January, 2019.

Uploaded by Dte. ofPrintins at Covemment of lndia Press, Ring Road. Mayapuri. New Delhi- I 10064

and Published by the Controller of Publications, Delhi- l l0054 ALoK KUMAR :::"j;;iiili,*i
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